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INTRODUCTION 

I, the Chairman, Committee on the Welfare of Scheduled Castes 
a.r..d Scheduled Tribes, having been authorised by the Committee to 
submit the Report on their behalf, present this Twenty-Seventh 
Report on the Ministry of Finance, Department of Banking-Reser-
vations for. and Employment of, Scheduled Castes and Scheduled 
Tribes in the Reserve Bank of India and its Associate Institutions. 

2. The Committee took the evidence of the representatives of the 
Ministry of Finance, Department of Banking, and of the ReserVe 
Bank of India on the 27th and 28th March, 1974. The Committee 
wish to express their thanks to the Officers of the Ministry of Fin-
ance. Department of Banking, and of the Reserve Bank of India for 
placing before the Committee material and information the Com-
mittee wanted in connection with the ~xamination of the subject. 

3. The Report was considered and adopted by the Committee on 
the 25th July, 1974. 

4. A summary of conclUSions/recommendations contained in the 
Report is appended (See Appendix-VIII). 

NEW DELHI; 

August 13, 1974. 
S1'avana 22, 1896 (S). 

D. BASUMATARI, 
Chairman. 

Committee on five Welfare of 
ScheduledCalltes and 

- Scheduled Tribes. 



CHAPTER I 

INTRODUCTORY 

A. Organisation 

1.1. The Reserve Bank of India is a statutory autonomous Orga-
nisation set up Wlder the Reserve Bank of India Act. 1934 to regulate 
the issue of Bank notes and the keeping of reserves wi th a view to 
securing monetary stability ill India and generally to operate the cur-
rency and credit system of. the country to its advantage. The gl·~t'ral 
superintendence and direction of the Bank's affairs are vested in the 
Central Board of Directors headed by the Governor of the Rt'sen't" 
Bank of India. 

1.2. For purposes of its smooth worki::g. the Reserve Bank ()f 
India carries on its fWlctions through several Departments at BODl-
bay which make UP the Central Office of the Bank. The ('(>nh'a) 

<Offtce of the Reserv(> Bank of India comprises: 

(1) The> Secretary's Department: 
(2) The Department of Ad.mini~trat:()n and Personnel: 
(3) The Department of Accounts and Expp.nditure: 
(4) The Premises Df~partment; 

(5) The Inspection Department. 
(6) The Legal Departm~'nt: 
(7) The Exchange Control Department; 
(8) Tht' AgricuItvral Credit Department; 
(9) The Department (d' Banking Operations and Development: 

(lD) The Industrial Finance Department; 
(11) The Department of Non-Banking Companies: 
(12) The Economic Department: and 
(131 The Department of Statistics. 

L3. The Departments ar~ managed by Headli ot Department vari-
~uely called Cbief Manager/Chief Accountant/Chief Ofticerl Adviser 
Etc, They art> H9isted by tht> neces8Bry number of Staff Officers· and 

. -ether staff. 

1.4. The Associate In:o;tilutiolls of the Reserve Bank of India vi·~. 

t.bf' lDd.uslrial .J)('velopme-nt Bank of India, tht.. Agricultural Re6n-
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&nee Corporation, the Unit Trust of India, the Deposit Lnsurance Cor-
poration and the Credit Guarantee Corporation are managed by their 
l'espective· Boards of Directors. The Governor of the Reserve Bank 
of India is the Chairman of the Board of Directors of the Industrial 
Development Bank of India, and the Deposit Insurance Corporation_ 
One of the Deputy Governors of the ~>erve Bank of India is the 
Chairman of the Board of Directors of the Agricultural Refinance 
Corporation and another Deputy Governor is the Chairman of the· 
Credit Guarantee Corporation. The Chairman of the Unit Trust of' 
Lndia is appointed by the Governor of the Reserve Bank of In~a. 

1.5. The Reserve Bank of India has, at present, .besides the Cen-
tral Office at Bombay, major local Offices at Ahmedabad, Bangalore, 
Bombay, Byculla (Bombay). Calcutta, Hyderabad, Kanpur, Madras, 
Nagpur, New Delhi and Patna. Each local ()ffi~e of the Reserve-
Bank of India is under the charge of a Manager. The Managers are-
controlled and guided in administrative matters by the Department 
of Administration and Personnel of the Central Office at Bombay 
which is under the charge of the Chief Manager. The Chief Manager 
is assisted by a Joint Chief Manager who shares with him some of 
his functions and powers and works under his general supervi$ion 
and control. The Joint Chief Manager is also the Liaison Officer of 
the Reserve Bank of India in -respect of recruitment of Scheduled. 
Castes and Tribes in the services of the Bank. 

1.6. Except the Credit Guarantee Corporation. which js a Joint 
Stock cbmpany with the Reserve Bank of India (which holds 60 per-
cent of the shares) and the Commercial Banks as shareholders. all 
the other Associate Institutions have been set up under their respec-
tive Act~. The Industrial Development Bank of India and the Deposit 
Insurance Corporation are wholly owned subsidiaries of the Reserve 
Bank of India. The Reserve Bank of India holds 55.5 per cent of the-
shares in the Agricultural Refinance Corporation, the rest of the 
shares being held by the commercial/co-operative/land mortgage 
banks and the Life Insurance Corporation of India. The Reserve 
Bank of India holds 50 per cent of Unit Trust of India's initial capital 

1.7. The policies of recruitment, postings, transfers, trainIng etc. 
of the entire staff of the Reserve .Bank of India arid of the ASIIOCiate-
Institutions are formulated by the Departmeht' . of Administration 
and Personnel of the Reserve Bal).k of India which, as stated before. 
works under the control of the Chief ~anager. Qrte of. the Deputy 
qovernors is in charge of this Departrilent. . ReCruitment or promo-
tions to Class I and Class II posts are' looked after by the Chief: 
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Manager on an all-India basis. However, the local :Managers are 
delegated powers to recruit staff in Class III and Class IV posts ac-
cording to policies and procedures laid down by the Department of 
Administration and Personnel of the Central Office of the Reserve 
Bank of India. The staff requirements of the Associate Institutions 
are met not by direct recruitment bv the Institutions but by the 
Reserve Bank of India. Usually, the staff requiroo by the Associate 
Institutions is recruited and posted first on its own cadre by the 
Reserve Bank of India and then placed on duty with the AssociatE" 
Institution;. The staff thus made available to the Associate Institu-
tions is not considered to be on deputation with the Institutions. 

1.8. Since no separate recruitment i~ made by the Bank's Asso-
ciate Imtitut:ons, for arriving at the total number of vacancies to be 
reserved in favour of Scheduled Caste~ and Scheduled Tribes, th~ 
Bank takes into account the vacancies in the Associate Institutions 
also In the circumstances, the a<;sessment of the representation of 
SchedUled Castes and Scheduled Tribes can be pror~:,ly based rm:\' 
on the collective strength of the Reserve Bank of Irdia and its Asso-
CIate Tn!'titutions. 

B. Central Board & Local Boards 

1.9. The Central Board of the Reserve Bank of India comprise; 
the Governor of the Reserve Bank of India. the Deputy Governors 
and Direc'.ors nominated· by the Governme~. t of India under Section 
8(1) of the Reserve Bank of India Act, 1934. Section 8(1) of the 
Reserve Bank of India Act, 1934 provides as follows:--

"8. (1) The Central Board shall consist of the foliowing Dir-
ectors. namely: 

(a) A Governor and not more than four Deputy Governors 
to be appointed by the Central Government: 

(b) four Directors to be nominated by the Central Govern-
ment, one from each of the four Lo.::al Boards as consti-
tuted by section 9; 

(c) ten Directors to be nominated bv the Central Govern-
ment: and 

(d) One Government official to ~ nominated by the Cen-
tral Government." 

1.10. Besides the Central Board, there are also four Local Boards 
of the Reserve Bank of India for the fo·.!r Zones in which the country 



.. 
-i5 divided for this purpose. Each Local Board of the Reserve Bank 

of India consists of five members appointed by the Gov~nt 01 
India to represent, as far as possible, territorial and economic inter-
ests and the interests of cooperative and indigenous banks. A Local 

. &~ard of the Reserve Bank of India advises the Central Board on 
~uch matters as may be generally or specially referred to it and per-
forms such duties as thf> Central Board of the Reserve Bank of Indh 
m;:!y d~legate to it. 

1.1 1. The Committee desired to know wnether the Ministry of 
Finance, Department of Banking, had ever considered the feasibility 
-of nominating one of the Directors of the Bank from amongst quali-
fied Scheduled Castes and Scheduled Tribes on the Central Board 
of Directors of the Reserve Bank of India. The Committee also en-
quired whether the Ministry of Finance hr.d ever appointed any 
member of the Scheduled Cas1€l'> and 5ched.uled Tribes on any of the 
four Local Boards of the Reserve Bank of India. The representative 
of the Ministry of Finance, Department of Banking, in his E!fVidence 
before the COmmitteP., has stated.: 

"So far the appointment of a Scheduled Caste or Schedul£·d 
Tribe as a Director of the Bank is just by accident. Theu' 
is no reserved: vacancy; QD. the Board of Directors. There 
are at present some vacancies in the Central and Locnl 
Boards of the Reserve Bank of India and G<>vernment will 
examine the feasibility of appointing qualified or suitnbl,' 
Scheduled Caste/Tribe persons on th.. Boards (If Direo-
tors" 

1.12. The representative (If the Ministry of Finance added thaI 
in the Nationalised Banks, Government had appointed the !ollowing 
eleven Directors from amongst the Scheduled Castes and Scheduled 

-Trlbes:-

Name of the &m~ NMlle of the Director 

2 

<1) The Bank of India 1. Shri Sukl'" Btntpt 
2. Shri ShIInItarrao R. Khanl . 

:;l) The: United Bauk of Indill 3. Shri Dynpham Singh 
4. Shri P. C. Misao 

'i3) The Dena Bank 5. Prof. M. B. Vanamali 

.4) Th .. Syndicate Rank 6. Dr. N. e. Biligiri R~ 
7. Shri Sinai ~etRa> . 

",). The AlIah.t>ad- Rank !to Shri ~'la La! SunkK 

Whether 
se or 81' 

.. 
ST 
ST 

ST 
81' 

S1' 

lie 
~e 

se 
----- .. .....;...--=--_. ---' -,------ --.. _------' ~--,,-- -_._----_._.-
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'6' The Statt' Dank of Tn1la ,9. Shri Anil· Ku'tttr Ta\n'l~ CM'Tn 
her, Bombay l."~aI BOird) 

roo Shri Ram Prasad Tamts 

SC 

(Member Kanpur. Local Boudi SC 

J T. Shri Adison G. M )min 
(Mrmher, Calcutta Lee .. ' Hoard' ST 

"2. Sbri.A. HanU!llan~ha RaC! 
(Member, Hyderahld)..ocal Roard S(: 

-(7) The Bank of Baroda sc 
----------- ------------.-~~-

-Addition, Sua~C8tej hy the Mini~tn' 0; Fin.n-:e, D!tt1rtm 'i1' of R~'1kin!,", 1,,, fac-
tual verification s~age. . 

1.13, The CommittM regret to note that no coasideration haj\ 
SO far beeD gives to- the g1llllltioft of appointnaent of qualified ~he
doled Castt! and Seheduiei Tribe persoDIC on thf' Central or Local 
Boards of Directors of the Reserve Bank of India. The Committ~ 

ve svrprisetl at the statemeat of tb. representative of thf' Ministry 
of E'iQanc:.e .. t so. far. the apJlQintDtent of a Seheduled caRte or 
Scheduled Tribe as a DirBetor of the Bank is just by aecident. The 
Committee would like the Government to formulate a definite 
polky anti I-.,. down Jt'Oper ,....btes- fOr the appointment of tJiree-
tQS5 ofr·the IJMIJ 80 that- itt .~t, on.. q..-lified ~beduled enst!' or 
Scheduled Tribe penon is ap,poiatetl a Dir.et!tor on tht" Ccntr;at 
IIDd· ~lt of tho ~, Baud. __ Diredon; of the Re8ervt' Rani, of 
India, 

C: Role of tJwMhHtJtt'y 01: YJ'naJMe (IRpartment 01 Rankin~) 

1.14. The Committee enquired about the role played by the 
Ministry of Finance (Department of Banking) in the matter of ft'· 

fieTVations for, a!Mi employment of, Scheduled Cast.es and SLhe-
"I.l~ Tribe& in the. servjees of the Reserve Bank of India Clnd its 
AI&ociate Institutions, Thft, repr~tativt' of the Mini1itr:-- (Of 
Finance has stated during evidence: 

"The Reserve Bank of India is a statutory autono.-mus 01-
pmsation; it is not a subordinat" organisation of the 
Government. It was set up by the Reserve Bank of 
India. Act, 1934 to regulate the issue of bank notes. kt'Vp-
ing all re~rvC6 ",ith ~ \'ie~' to mai'!'ltaining monetary stabi-
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llty in India and to operate the currency and credit sy .. 
tern of the country to the best advantage. The relation 
between the Reserve Bank of India, which is the Central 
Ban,k of the. country. and. the yovernment has never been 
formalised and,. indeed, it cannot be quite formalised. It 
is not the practice of the Government to issue instructions 
to the ~serve Bank of India. Norma1/.j', there is a close 
and continuous consultation between the Central Gov-
ernment, the Reserve Bank of India and the Ministry 
of Finance in matters relating to policy: Government 
policy is brought to the notice of the Reserve Bank of 
India, from time to time. Various instructions are .also 
issued to the Reserve Bank of India with regard to re-
cruitment of Scheduled. Caste and S~heduled Tribe 
candidates." 

The. representative of the Ministry of Finance has further stated 
,that -t~ Secretary, Ministry of Finance· (Department of Banking), 
represents the Oepartment of Bankin'g on the ., Central, Board of 
Directors of the Reserve Bank of India. . . . 

1.15. In' regard' to the autonomy of' the Reserve Bank bf India, 
the representative of the· Ministty' of Finance (Department of 
Banking) has stated in his' eviaertce before the Committee: ...!.. 

"The pOint is that the Reserve· Bank of India is expected 
to act in a reaSonable tnanner; it is actually a leading 
public undertaking.' Since 1934, we have in the Act a 
provision to issue' directives to the.-&serve Bank in con-
sultation with the Governor; but, normally, this is never 
used. Normally, we send our instructions through per-
sonal letters. Since. I represent ,Government on the 
Board of Directors, I have an opportunity to explain to 
them the di1f~rent requirements, of the Government. The 
autonomy is. with regard to the day-to-day interferE;nce 
from the Government." ' 

1.16. In reply' to another' question; ~he representative of the Re-
serve Bank of India has . stated" "We generany a~Cept the policy 
laid down by Government." It htts further been explained by the 
representative of the Ministry of Finance. (Department o!. Banking) 
that in the Department of B~k~ng, ,where the administrative machi-
nery is functioning. ,they ~eiv..~ th~. GoveI'l}~~htpoIicy directions . 

. 'The Ministry of Fillanc;e .J~~ uP wHh Reserve~ank of India, 
as well as with o~er Banks., an4' they .P\.!t it across to them that 
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these are Government- policy decisions anct suggest to them to fall 
In line with that. The Reserve Bank of Indi;t is different from a 
Government Department. The Bank considers very carefully all 
the suggestions given by the Ministry. Most of the suggestions 
the Bank accepts in toto and others with slight modifications. It 
is not that Government directions ipso facto apply to the Reserve 
Bank of India. It is all done according to the Constitution and the 
1aw. 

1.17. The Committee understand and appreciate the autonomous 
eharaeter of the Reserve Bank of India in its day-to-day affairs. The 
Committee note that although there is • provision in the Reserve 
Bank of IIldia Ad, l!rU, empowering. the Government of India to 
issue directives to the Reserve Bank of India, need for issue of a 
formal directive by the Government to the Bank does not normally 
arise as matters are settled by eorrespondence. The Committe, how-
ever, are unhappy to note the hesiilUley on the part of the Reserve 
Bank of India to implement in toto the Government orders relating 
to reservatiOlls and other matters concerning the Scheduled Castes 
arid Scheduled Tribes. The Committee, therefore, stress that Gov-
ernment must take immediate and effedive steps to ensure that all 
the Government orders regarding reservations and other matters 
eoncerning the Scheduled Castes and Scheduled Tribes are imme-
diately ac:cepted, aDd implemented, by the Reserve Bank of India 
and its Associate Institutions in toto. If necessary, the Govern-
ment should issue a formal directive to the Bank under the provl-
~ions of the Reserve Bank of India Ad, 1934, to have the needful 
.done 



CHAPTER U 

RESERVATIONS 

A" 'Reservation Order,. 

:,u" It ha~ bt.>en stated that the policy of the Reserve Bank of 
India in the matter of reservations in recruitment of Scheduled 
Castes and SchL~uled Tribes has been one of progressive Ifberalisa-
Lion. In September, 1953, the Government of india forwarded to 
the Harik, a copy of a letter from a Member of Parliament regard-
mg the recruitment of Scheduled Caste candidates in the Reserve 
Bank of India. Although the provisions of article 385 of the Consti-
tution of India do not apply to the Reserve Bank at India, Govern-
ment drew the attention 'Of the Bank to the fact that in pursuance 
tlf the provisions in the Constitution, there was a reservation of l~ 
pet ('ent in favout' of Scheduled Castes and desired to know whe-
ther the Reserve Banko! India had cOnsidered the question of mak-
109 similar arrangements. The matter was examined in the Re-
Ht'rV{' Bank of India and it was decided that: 

(8) instead of making reservations, the Schedu1ea Caste can-
-4tdates should be given .geaeral relaxati~ns in the upper 
.ge limit by 3 years, for appearing in the written. test held 
by the Reserve Bank of India for the purpose of recruit-
meBt, 

(b) all eligible Scheduled Caste candidates ("i.e. those satisfy-
ing the minimum eligibility' standards) should be given a 
chance to appear for the written test, 

(c) as many as possible from amongst them should be selected 
for interview, and 

(d) other things being equal, they should be given preference 
when making appointments. 

2.2 The con:;ideration which weighed with the Reserve Bank of 
India in not accepting the principle of reservation straightway seems 
to have been that a sufficient number of candidates belonging to the 
Scheduled Castes may not be available unless the minimum prescrih-
t'd stal,dards were considerably reduced and that this would weaken 

8 
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the clerical cadre from which future superior staff of the Bank would 
mostly be found. These proposals of the Reserve Bank of India 
were communicated to the Government of India I'ide D.O. letter 
Staff No. 19~/Rec. 1-54 dated the 14th Januar)'. 1954 (Set." Appendix 
I). It was proposed to watch the results of the ab()\'e concessions for 
some time and review the tJOsition. In July, 1954, it was decided 
that the concessions extended to candidates hdonging to Scheduled 
Castes in the matter of recruitment should be extended in favour of 
Scheduled Tribe candidates also. In 1955, it was decided to extend 
the following additional concessions in favour of Schedule Castes 
an Scheduled Tribes on the analogy of the practice followed by the 
Government of India in that regard: 

(l) to relAx the upper age limit UPto 5 years in favour of can-
didates belonging to the above categories applying for var-
Ious Class III posts in the Reserve Bank of India. 

(ii) to reduce the application/examination fees (Where sllch 
fees are charged) to 1/4th of the normal fees. 

2.3. It was, however, observed in 1960, that in spite of the var-
ious relaxations and concessions extended to the S"heduled Caste 
and Scheduled Tribe candidates in the mllttcr of recruitment to var-
ious Class III and IV posts (as detailed in the foregaing paragraph), 
there was no appreciable\irlcrease in their representation in the ser-
vices of the Reserve Bank of India. As this was largely due to 
failure of the majority amongst them to secure the minimum pass 
marks in the pre-recruitment test, it was decided to condone a short--
fall upto 3 or 4 marks in the prescribed minimum palOs marks (35 
marks) in the written test so as to enahle them to qualify for being 
called for interview. 

2.4. In July, 1965, the Government of India, Ministry of Finance, 
advised the Reserve Bank of India that the Ministry of Home Affa;1"S 
were of the view that the! concessions then granted by the Reserve 
Bank of India in favour of Scheduled Castes and Scheduled Tribes 
~ould not, by themselves, ensure a fair proportion of vacancies go-
ing to <he above categories of candidates and that statutory bodies 
owned by the Government should endeavour to make s~iflc Te-

,servation for the above categories in all gradE'S on the lihes of the 
reservations in the Central Government ~rvices and desired that 
(he Reserve Bank of India shouldte,,'iew the matter once again. The 
Governments suggestion was examined and, having regard to the 
gature of work done in the Reserve Bank of Inclia, it was decided to. 
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fall in line with the Government's wishes subject to the following 

.JIUpulations: -

U) The I)'stem of reservation tor cenctidates of theae categoriea 
would be introduced on a trial beis for 2 years i.e. 1966 
and 1967. The quantum of reservation would betbe same 
all under the Government. 

The position would be reviewed in the last quarter of 196'1 
to see how far the system of reservation has resulted in 
recruiting a larger number ot candidates of these com.. 
munities. 

(i1) The reservations would apply to direct recruitment for 
posts in Class III (clerical staff etc.) and Class IV (sub-
ordinate staff). (The bulk of the Bank's direct recruitment 
was under these two categories). 

(iii) No reservations would be made in respect of direct recruit.. 
ment of Junior omCNS Grade n. The recruitment at. 
candidates under this category was on a limited 
scale, the object of this limited recruitment being to infuse -
bright young men of high calibre in the Officers' cadre. 

flv) The system of reservation would not apply to promotiODl, 
from one grade to another. 

(v) The reservations would be subject to t~ availability of 
lIuitable candidaf:es and in case of non-availability of such 
candidates against the reserved vacancies such vacancies 
would be treated as dereserved and filled by others; the 
under-recruitment would not be carried forward to the next 
year. 

2.5. The Government of India were informed of the system of re-
:servations which the Reserve Bank of India decided to introduce in 
favour of Scheduled Caste and Scheduled Tribes candidates. 

2.6 The Committee enquired abou.t the action taken by the MinistrY 
.01 Finance. Department of Banking. on receipt of the Reserve Bank 
of India D.O. lett~r Staff No. 192/Rec. 1-54 dated 14th January, 19M 
communicating to the Ministry of Finance, the proJ)0S8ls of the Re-. 
. JI8I"ve Bank of India for not accepting the ~ of reservation Ja 
favour of Sclwduled Castes in the services of Ute lteserve Bank of 
IDdiB. The Ministry of Finance in a note furnished to the Committee 
have stated that the De~rtrrient of Banking was formed in 1969 and. 
.the Department of Economic Affairs. was. handling this subject. tiD. 
then. The ret'Ords pertaining to the year 1964 ha'ge been destroy-eel 
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and as such it is not possible to say in detail what action was taken 
.on the communication received from the Reserve Bank of India in 
the Department of Economic Affairs. However. it seems that the 
matter was pursued from time to time and in 1966. the Reserve Bank 
.of lndia agr-eed.for reservation in direct recruitment. 

2.7. The Committee desired to know the result of the review made 
by the Reserve Bank of India in the last quarter of 1967 to see how 
for the system of reservation had resulted in recruitment of a larger 
number of candidates of these communities and the remedial meas-
ures taken by the -Bank in the matter. The Reserve .Bank of India, 
in a written note furnished to the Committee. has stated as followa: 

"When the system of reIeIVation was first introduced by the 
Reserve Bank of India in 1966 on a trial basis for u.o years. 
it was thought that the Bank would reviewtbe positlonin 
the last quarter of 1967 to see how far ,the system of , .reser-
vatlon had resulted in the appointment of a lqer Dumber 
of candidates belonging to these commwiities. On tbe 
Bank's communicating the above decision to the Govern-
ment of India. the Ministry of Finance advised the Reserve 
Bank of India vide their letter D.O. 'No.F. 3(22)-BC-64 
dated the 12th July, 1966, that the 'Ministry of Home Affairs. 
who were apprised of the Bank's decision, had s~ested the 
full implementation of the general instructions in regard 
to the reservations as applicable in the case of the Central 
Government Services. The Ministry of Fin!!lce. therefore, 
requested the Reserve Bank of India to consider the desi-
,rability of implementing the above suggestion. ~cord
ingly, the Reserve Bank of India considered the matter and 
a decision was taken in May. 1967 to introduce the reser-
vation system based on the roster points on a permanent 
basis in supersession of its earlier decision. Since the res-
ervation system based on the roster points was introduced 
in the Reserve Bank of India in supersession of its earliel" 
decision before the end of 'trial period' referred to above. 
the need to review the position in the last quarter of 1967 

\ did not arise." 
2.8 Asked when the policy decision to provide reservations for Sc·. 

heduled Castes and Scheduled Tribes in the services of the Reserve 
Bank of India and its Associate Institutions was taken by theMinistry 
.of Finance and when the instructions regarding thereto were com-
municated to the Reserve Bank of India, the representative of the 

1664 LS-2. 
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Ministry of Finance, Department of Banking, in his evidence before" 
the Committee, has stated: 

"In recommendation No. 69, the Estimates Committee in 1963-64 
(52nd Report-Third Lok Sabha) recommended to the GOv-
ernment to ensure that the policy of reservation of posts 
for the Scheduled Castes and Scheduled Tribes is followed 
by all Public Sector Undertakings. The Ministry of Home 
Affairs sent that recommendation to the Department of 
Economic Affairs (Ministry of Finance) , the predecessor 

. of the present Department of Banking. in August. 1966: 
In 1966, the Reserve Bank of India agreed to fall in line 
with the policy of reservations for direct recruits." 

2.9. Exp1aining the delay of about 10 months on the part of the 
Ministry of Finance to communicate the Government of India orders 
on the -subject to the Reserve Bank of India. the representative of 
the Ministry of Finance, Department of Banking. has stated before 
the Committee: 

"It is not a question of transmitting the letter merely. After 
this letter was received, the matter was discussed not only 
with the Reserve Bank of India. but with the LIC and 
other institutions and after certain discussion with the 
Board of Directors. a formal letter was sent only after 
10 months. So. it is not as if the transmission of the letter 
took 10 months; ten months were taken in formal discus-
sion - and the preparation of the grounds." 

2.10. It has been stated that the Reserve Bank of India is, at 
present. following the reservations for Scheduled Castes and Sche-
duled Tribes as follows: 

"Reservations : 
(i) Class I: Reservations are made only in the cadre of Staff 

Officers Grade II (Direct Recruits). the quantum of re-
servation being on the basis of the ratio fixed by. the 
Government of India, (viz 15 per cent and 7 per cent 
respectively for Scheduled Castes and Scheduled Tribes). 
No reservations are made in the cadres of Staff Officers 
Grade I and above, as these are mostly filled by promo-
tion from the lower grades on the basis of seniority-
cum-fitness. 

(ii) Class II: Vacancies are filled by promotion from the 
lower cadres on the basis o.f seniority-cum-fitness and as; 
such no reservations are made. . 
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(iii) Class III and IV: Reservations are made according to 
the ratios fixed by the Government of India when direct 
recruitment is made to any of the posts in these classes." 

2.11. The Committee are amazed to learn that the dec:ision of the 
Reserve Bank of India not 'to accept the principle of reservation in 
favour of Scheduled Castes and Scheduled Tribes was communicated 
to the Government of India as early as in 1954 and it took 13 long 
years for the Government of India to persuade the Reserve Bank of 
India to introduce the reservation system for these communities 
based on the roster points on a permanent basis for direc:t recruit-
ment. 

2.12. The Committee feel convinced that protracted discussions/ 
correspondence between the Government of India and the Reserve 
Bank of India on the very principle whether reservations for Scbe-
duied Castes and Scheduled Tribes should be provided or not in the 
Bank must have deprived many a Scheduled Caste and Scheduled 
Tribe candidate of the opportunity of joining the services of the 
Reserve Bank of India. 

2.13. The Committee . regret to find that the Reserve Bank of 
India has still not provided for reservations for Scheduled Castes 
and Scheduled Tribes in the services of the Bank in the posts filled 
otherwise then by direct rec:ruitment, The Committee urge that the 
Ministry of Finance to persuade the Reserve Bank of India to fan 
in line with the Government's policy dec:isions in regard to reserva-
tions for Scheduled Castes and Scheduled Tribes in the services of 
the Reserve Bank of India and implement these policy decisiOl'D in 
letter and spirit. 

B. Reservation in Promotions 

2.14. The Committee desired to know the procedure for promo-
tions followed by the Res~rve Bank of India and its Associate Insti-
tutions. In' a written note furnished to the Committee. the Reserve 
Bank of India has stated that in the matter of promotion of Scheduled 
Caste and Scheduled Tribe employees, the Government of India have 
issued the following instructions:-

(i) In posts filled by promotion through Departmental com-
petitive examinations within or to Class II, IIJ and IV in 
which the element of direct recruitment. if any. does 
not exceed 50 per cent. vacancies to the extent of 15 per 
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cent and 7i per cent are reserved for Scheduled Castes 
and Scheduled Tribes, respectively. 

(iD In posts filled by promotion made by selection in or to 
Class III and IV in which the element of direct recruitment, 
if any, does not exceed 50 per cent, vacancies to the ex-
tent of 15 per cent and 71 per cent of .the vacancies are 
reserved for Scheduled CastesJTribes, respectively . 

. (Ui)ln promotion. by selection from Class III in Class .11, 
.within .the Class II and .from Class II -to ·the lowest rank of 
GatE\gory in Class I, .the SQheduled. CastefTribe employees 
excluding, of course, those found unfit for promotions, are 
given one grading higher than the gmding otherwise 

assignable to them on the basis of their record of service 
(ie. if an employee.is ~aded as 'Good', he is recategorised 

as 'Very Good' and if he is graded as 'Very Good' he is 
recategorised as 'Outstanding'). 

(iv) In order to improve the chances of Scheduled Caste/Sche-
duled Tribe Officers for selection to higher categories of 
posts in Class I, they are provided with more opportunl-
ties for institutional, training and for attending seminars! 
symposiaJconferences. 

• (v) No reservations are made in favour of Scheduled Caste 
and Scheduled Tribe employees in promotions on the basis 
of seniority subject to fitness. 

2.15. It has further been stated that as promotions in the Reserve 
Bank of India within Class III and Class IV and from Class III 
to Class II and Class I are mainly on the basis of seniority subject 
to suitability. no reservations have been made in favour of Sche-
duled Castes and Scheduled Tribes in vacancies filled by promotion 
from one cadre to another on the analogy of the practice obtaining 
in the Government of India in that regard. 

2.16. The Government's decision for providing more opportunities 
to Scheduled Caste and Scheduled Tribe Officers for institutional 
training and for attending seminars/symposia/conferences etc., has 
however. been accepted by the Reserve Bank of India and instruc-
tions in that regard have been issued to the conc~rned Offices/De-
par~ents. 

-This is prior to the issue of the Cabinet Sectt. (Deptt. of Person-
nel) Orden on ,the subject, dated the 27th November, 1972. 
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2:17. Duitrig his evidence before the Committee, the represent. 
tives of the Reserve Bank of India has stated: 

"So far as posts filled· by promotion are concerned, the orders 
issued by the Ministi-y of Home Affairs in November, 1972 
providing reservations at 15 per cent for Scheduled Castes 
and n per cent for Scheduled Tribes in promotions made 
on the basis of seniority subject to fitn,ess, are being exa-
mined by the Reserve Bank of India. The Bank has some 
agreement with the staff on service matters and the 
Bank with have to discuss the matter with the Employees' 
Unions before it can start giving effect to reservations in 
promotions. The Reserve Bank of India visualises some 
difficulties in the matter as it will involve supersessions 
and the junior Scheduled Caste I Scheduled Tri'be employees 
may supersede the senior employees in the general 
category." 

2.18. In reply. to a question, the representative of the Reserve 
Bank of India has further stated: 

''The difficulty here- is that there are understandings with the 
Staff Associations that a particular method will be follow-
ed fo,r promotion. If there is reservation in promotions 
then junior Scheduled Caste employees will supersede 
the seni.ol" ones." 

2.19. The Committee enquired whether the Reserve Bank of 
India h8d taken legal opinion in the matter and whether the under-
standing arrived at with the Staft Associations was not null and 
void. The representative of the Reserve Bank of India has stated 
during evidence: 

"I shall consult the legal opinion. I may mention that there 
is no question or illegality. These understandings were 
reached before these orders came. These understandings 
were there since May, 1972 and these orders were received 
much later." 

2.20. The Committee find that the Reserve Bank of India Ad-
ministration Circular No.8 issued on the 13th May, 1972 introduces 
a revised scheme of a qualifying written test, replacing the then 
existing interview system, for promotion of Class II and Class IIr 
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personnel to the cadre of Staff Officers Grade II (formerly designated 
as Sub-AccotlntantlResearch Superintendents). 

2.20. According to this scheme a candidate in order to qualify in 
the written test, will have to secure 42 per cent marks in each paper 
and 132 marks in the aggregate provided that a deficiency of not 
more than two marks in anyone paper only would be condoned if all 
these paper3 are taken at one sitting and the aggregate is not less 
than '132. Where-a candidate secures 50 per cent or more mark .. ~n 
a subject, he need not appear in that sl1bject again even if he fails 
to succeed in the test as a whole. 

2.21. For candidates with less than 15 years' service (including 
temporary service) in Clas:; III cadre, at the time of the test who 
have not passed in the subjects "Practice & Law of Banking" and 
"Book-Keeping & A7counts" of Part I of the Institute of Bankers 
Examination, there will be an extra paper of 100 marks divided into 
two 'parts viz. "Practice & Law of Banking" and "Book Keeping & 
Accounts"; each part will carry 50 marks and be of two hours' 
duration. 

2.22. A candidate will have to secure not less than 25 mark; in 
each part of this paper to qualify in the written test. If a candi-
date qualifies in any part, he need not appear in that part again. 

2.23. The syllabus for this paper will be the same as prescribed 
from time to time in respect of these two subjects by the Indian 
Institute of Banker.; for their Part I Examination. 

2.24. Candidates who have passed either or both of these two 
subjects in Part I of the Institute of Bankers Examination will be 
exempted from appearing in the corresponding part or both parts 
of this paper. 

2.2'5. Each candidate will be furnished with a mark-sheet for the 
subjects hken at the particular test. 

2.26. There will be no restriction regarding the number of occa-
sions a candidate may appear in the test, subject to clause Il(b) of 
the revised scheme. 

2.27. The Committee desired to know the total number of posts 
filled in the cadre of Officers by promotion of Class II and Class III 
employees during the period from the 1st January, 1966 to the 31';t 
October, 1973 and the number of Scheduled Castes and Scheoiuled 
Tribes among them in all the Offices of the Reserve Bank of. India 
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as also its Associate Institutions. The figures as furnished by the 
Reserve Bank of India, are given below: 

----.------
(I) 

1-1-1966 to 31-12-1966 

{-1-1967 to 31-12-1967 

1-1-1968 to 31-12-1968 

1-1-1969 to 31-12-1969 

:1-1-1970 to 31-12-1970 

1-1-1971- to 31-12-1971 

1-1-1972 to 31-12-1972 

1-1-1973 to 31-10-1973 

Total number No. of Scheduled No. of Scheduled 
of posts fiUed in the Caste candidates Tribe candidates 

cadre of Staff Ofti- promoted to fill promoted to fill 
cer Grade II (P) the vacancies in the VIICIIIlcies . in 

(2) 

168 

107 

170 

167 

256 

296 

354 

Z57 

177S 

. Col. (2) Col. (a} 

4 

4 

4 

3 

3 

2.28. The Committee are distressed to learn that the Reserve 
Bank of India has not yet adopted the orders of the Government of 
India contained in the Cabinet Secretariat (Department of Person-
nel) Office Memorandum No. Z1 /%/71-Est(SCT), dated the 27th 
November, 1972 providing for retervations at 15 per cent for Sche-
duled Castes and 71 per cent for Scheduled Tribes in promotions 
on the basis of seniority subject to fitness, in appointments to all 
Class I, Class n, ClaSs III and Class IV posts in grades or services 
in which the element of direct recruitment, if any, does not exceed 
50 per cent. The Committee feel that the fears which the Reserve 
Bank of India has expressed that application of the reservations 
for Scheduled Castes and Scheduled Tribes in promotions in the 
serlriees of the Reserve Bank of India will create difticulties as 
junior Scheduled Caste employees will supersede the senior ones ill 
the general category, do not have any basis. The same position 
obtains in the services of the Government of India. If the Govern-
ment of India do not envisage any difficulty in implementing their 
orders issued on the 27th November, 1912, there is no reuon why 
iheReserve Bank of India should have any difficulty In faDing In. 
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line with the general policy of the Government of· India in this 
respect. 

2.29. The Committee note the understanding reached by the-
Reeel"Ye Bank of India with the Staft Associations on service 
matters. The Committee are, however, convinced that if the posi-
tion and the constitutional rights and safeguards of the Scheduled 
Castes and Scheduled Tribes are properly explained to the Staft 
Assoeiations and that it is obligatory for the Reserve Bank of India 
to fall in line with the general policy decisions of the Government 
of India regarding re6et'vations for Scheduled Castes and Scheduled 
Tribes, the Staft Associations will have no objection to the applica-
tion of these orders providing for re5ervations in promotion in the 
services of the Reserve Bank of India, The Committee would like 
the Reserve Bank of India to expedite their decision on the matter 
and apprise the Committee thereof. 

2.30. The Committee regret to note that out of 1775 posts filled 
in the cadre of Staft Officers Grade II by promotion of Class II and 
Class III employees during the period from the 1st January, 1966 
to the 31st October, 1973, only 19 Scheduled Castes and one Sche-
duled Tribe were so promoted. This makes it all the more impera-
tive that the Government of India orders regarding reservations 
for Scheduled Castes and Scheduled Tribes in promotions should 
be applied in toto in the Reserve Bank of India. 

C. Reservations in isolated individual posts 
2.31. The Committee pointpd out that from the statements show-

ing the total number of vacancies which occurred and which were 
filled in the Reserve Bank of India during the years 1968-72 (See 
Appendix II)·, it is noticed that in Class I category of posts, no 
vacancy has been shown as reserved for SchedUled Castes and 
Scheduled Tribes. In Class III and Class IV categories of posts, the 
numbers of vacancies rpserved for Scheduled Castes and Sche-
duled Tribes against the total number of candidates recruited, 
are much below the quota reserved for these communities. For 
example. in the year 1968. against 495 vacancies filled in Class III 
posts. only 51 vacancies were reserved for Scheduled Castes and 31 
for Scheduled Tribes: in the year 1969. against 977 vacancies filled 
in the same category. only 125 and 63 vacancies were reserved for 
SchedUled Castps and Scheduled Tribes respecth·ely. Asked about 
the reasons for not reserving the prescribed number of vacancies 
(reserved for each year plus the carried forward vacancies) for 

---~----

·Please see revise<! statement at Appendix II-A subsequently furnished by the Minis-
try of Finance, DepH. of Banking at the factual verification slage. 
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these communities during these recruitment years, the Reserve 
Bank of India, in a written note submitted to the Committee, has: 
stated: 

"The Bank has not been providing reservation of posts in the 
Officers' cadre except in the case of posts of Staff Officers 
Grade II to be filled by direct outside candidates. 

The statistics furnished by the Bank represent the All-India 
figures of recruitment; Since the reservations for Sche-
duled Castes and Scheduled Tribes vary from State to. 
State, the aggregate numbers so reserved may not con-
form to any particular percentage of reservation. More-
over, the waiting lists prepared by some of the Offices 
prior to the introduction of reservations continued to be 
operated till they were exhausted. Besides, in some 
cadres in Class III, the recruitment made in various Offices 
was for filling up a single vacancy only and as such the 
same was treated as unreserved in consonance with the 
Government instructions in this regard." 

2.32. Asked whether isolated individual posts of and small cadres 
in which vacancies may not occur with reasonable frequency and 
posts carrying identical status, emoluments and qualifications, are 
not grouped together to facilitate the application of the reservation 
orders to ensure adequate representation of Scheduled Castes and 
Scheduled Tribes in those posts, the Reserve Bank of India, in a 
ncte submitted to the Committee, has stated: 

"The Reserve Bank of India has advised its Offices that in 
the case of isolated individual posts and small cadres in 
which vacancies may not occur with sufficient frequency, 
posts in the same class and carrying similar status etc. 
may be grouped together to facilitate the application of 
the reservation order (vide Office Circular letter Rec. 
No 3791/7-66/67, dated 22nd May, 1967) To ensure, how 
ever, that the grouping of posts is done on a uniform basis 
at all Offices of the Reserve Bank of India, it is now pro-
posed that the Central Office of the Reserve Bank of 
India at Bombay will itself advise the Offices how the 
grouping should be done on thli! basis of cadres." 

2.33. The Committee desired to know the categories of posts in 
the Reserve Bank of India and its Associate Institutions which were 
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exempted fI urn the reservation orders. The Reserve Bank of India, 
in a written note submitted to the Committee, has inteT alia stated 
that reservations are not made in re;pect of Staff Officer Gr. I and 
higher posts as these posts are normally filled by promotion from 
the lower cadre of Staff Officers Gr. II (Grade 'A'). Directrecruit-
ment in the higher categories is normally resorted to only on 
occasions when the Bank requires Officers with special experience 
and/or qualificatiom in specialised departments of the Bank such as 
Agricultural Credit Department, Economic and Statistical Depart-
ments and Associate Institutions like Industrial Development Bank 
of India, etc. It is, however, proposed now that reservation for 
Scheduleo:l Castes and Scheduled Tribes may be made even in direct 
recruitment to such posts, provided Scheduled Caste or Scheduled 
Tribe candidate; with the prescribed qualifications- are available. 

2.34. Asked whether the exemption of these higher posts from 
the application of reservation oroers, bas the approval of the 
Ministry of Finance, the Ministry of Finance,Department of Bank-
ing, in a note furnished to the Committee have stated that t~ese 

exempted posts have not the approval of the Ministry of Finance, as 
under the Government instruction'S, circulated to Public Sector 
Undertakings, the approval of the Administrative MinistryiDepart-
ment is not required to be obtained in such cases. It has further 
been stated that Government oI':lers (as consolidated and compiled 
in the Draft Directive prepared by the Bureau of Public Enter-
prises) for adoptioo by Public Sector Undertakings do not also re-
quire submission of any statements to the Administrative Ministry! 
Department or Cabinet Secretariat. 

2.35. The Committee desire that the Reserve Bank of India 
should ensure that grouping of posts is dOflle on a uniform basis in 
such a manner that the Scheduled Castes and Scheduled Tribes get 
their due share in the services of the Reserve Bank of India. 

2.36. The Committee note that the Reserve Bank of India now 
proposes to introduce reservations for Scheduled Castes and Sche-
duled Tribes in higher posts also which require special experience 
and/or qualifications, provided the Scheduled Caste Rnd Scheduled 
Tribe candidates with the prescribed qualificatioas are available. 
The Committee would like the Reserve Bank of India to give shape 
to this proposal without any further loss of time as the Committee 
feel that there is no dearth of qualified Scheduled Caste and Sche-
duled Tribe persons to man the higher posts in the Reserve Bank 
ef India. 
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2.37. The Committee strongly recommend that no post in the 
Reserve Bank of India should be exempted from the appUcation of 
orders p"roviding for reservations for Scheduled Castes and Sche-
duled Tribes unless it is a post classified as 'Scientific or Technical' 
or it is: a post 'for conducting research or for organising guiding 
and directing research' as per orders of the Government of India 
on the subject. 



CHAPTER·m 

STAFF STRENGTH 

A. Staff Strength aDd Shortfalls 

.' 

3.1. The total staff strength in the Reserve Bank of India and 
its Associate Institutions, separately (i) on the date when the 
reservation orders in favour of Scheduled Castes and Scheduled 
Tribes came into force (December, 1966) in the Reserve Bank of 
India and (ii) on 1st July, 1973, category-wise and the number of 
Scheduled Caste aiid Scheduled Tribe employe~s and their respec-
tive percentages to the total strength, as furnished by the Reserve 
Bank of India, is at Appendix III. 

3.2. The staff figures as given to the Study Groups of the Com-
mittee which visited different Offices of the Reserve Bank of India 
vis-a-vis, the total strength of the Scheduled Caste !lnd Scheduled 
Tribe e~ployees in those Offices are at Appendix IV. 

3.3. From these staff figures, the Committee observe that there 
is admittedly a considerably shortfall in the employment of Sche-
duled Castes and Scheduled Tribes in the services of the Reserve 
Bank of India and its Associate Institutions. The Committee fur-
ther observe that the performance of the Reserve Bank of India in 
filling the reserved posts by Scheduled Castes and Scheduled Tribe 
candidates in the subsequent recruitment years has also not been 
very satisfactory as the percentages of Scheduled Castes and Sche-
dUled Tribes in the services of the Reserve Bank of India as on the 
1st January, 1974, in Class III posts are negligible. It is as low as 
4.41 per cent for Scheduled Castes and 0.35 per cent for Scheduled 
Tribes in the Headquarters Office, Bombay. In Class I and Class 
II. it is not even 1 per cent in any of the Offices of the Reserve 
Bank of India. The position of Scheduled Castes and Scheduled 
Tribes in Class IV services is also not satisfactory. The Committee 
desired to know the reasons for this meagre representation of 
Scheduled Castes and Scheduled Tribes in the services of the 
Reserve Bank of India and its Associate Institutions, even in Class 
111 and Class IV posts. Explaining the reasons for the low percen-
tages of Scheduled Caste and Scheduled Tribe employees in the 
Reserve Bank of India. even in Class III and Class IV posts, the 
representative of the Reserve Bank of India. in his evidence before 
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the Committee, has stated that the Reserve Bank of India started 
reservations for these communities in the services of the Bank only 
in 1966. So far as new posts are concerned, he has stated that the 
Bank's performance is not too bad. He has added that while the 
position in respect of Scheduled Castes.is not so very bad, .the Bank 
is finding great difficulty in filling the posts reserved for Scheduled 
Tribes. 

3.4. In regard to the unsatisfactory representation of Scheduled 
Castes and Scheduled Tribes in Class J posts of the Resel"ve Bank 
of India, ·the Reserve Bank of India,.in a written note fUI1lished to 
the Committee, has stated that the bulk of Class I posts, including 
those of Staff Officers Grade II, is normally filled by promotion 
from the ·immediately lower .cadres on the basis of seniority-cum-
merit .. ~y a limited nUlJlber of posts of Staff Officers GradfY'II 
are ~ by direot .~eoruitment where reservation for Scheduled 
Caste ~ Sct~ 'Xribecandidates is ,made. .He has ;further 
stated , .. t • position in :.wespectof Class I in the Reserve Bank 
of India ",ill ,~ove gradually as mOl"e and more of the Sch~uled 
Caste ~d ·Scheduled 'Dcibe candidates .become senior .enough in 
Class m ·to -be promoted to Class I on the basis of seniority-cum-
merit. 

3.5. The committee observe that only a limited number of posts 
viz. 17; per cent of the posts in the cadre of Staff Ofticers Grade II 
are filled by direct recruitment on the basis of a competitive test 
conducted by the Reserve Bank of India Services Board· on an all-
India basis. Out of these, 50 per cent posts are reserved for being 
filled by the Staff candidates to which reservations for Scheduled 
Castes and Scheduled Tribes do not apply. The Committee enquir-
ed whether this did not deprive the Scheduled Castes and Sche-
duled Tribes of their due share even in the direct recruitment made 
for Staff Officers Grade II. The representative of the Reserve 
Bank of India, during his evidence before the committee, has stated: 

"In future the reservations for Scheduled Castes and Sche-
duled Tribes will apply to the entire quota of 171 per 
cent direct recruitment of Staff Officers Grade II, irres-
pective of the fact whether candidates come from open 
market or from amongst the Bank employees." 

3.6. The Committee learn that one of the reasons why propor-
ti;nate number of Scheduled Castes and Scheduled Tribes have not 
been recently appointed in the Reserve Bank of India, Bombay, is 
that the waiting Ust far recruitment in Class III was prepared by 
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the Bank in 1971 which had not been exhausted till 1973 and 
which did not contain names of enough nuumber of Scheduled 
Castes and Scheduled Tribes. A Study Group of the Committee. 
which visited the Reserve Bank of India, Calcutta, was informed 
that one of the reasons for shortfalls in the employment of Sche-
duled Castes and Scheduled Tribes against their reserved quota in 
that office was that a panel for recruitment in the services of the 
Reserve Bank of India, Calcutta, was prepared by the Bank before 
1966. That panel wl!s in force till 1974 and the bulk of the recruit-
ment reflecting the figures furnished to the Study Group of the 
Committee was made during that period. 

3.7. The Committee desired to know why no action was taken 
by. the Reserve Bank of India, Calcutta, to revise the panel or to 
eall for fresh Scheduled Caste and Scheduled Tribe candidates 
corresponding to the number of vacancies reserved for tnem. The 
Reserve Bank of India, in a note furnished to the Committee, has 
stated that the instructions then issued by the Reserve Bank of 
India, Central Office at Bombay, did not provide for reviSing the 
waiting lists finalised by Offices prior to the Bank's acceptance of 
policy of reservations in favour of Scheduled Castes and Scheduled 
Tribes although the appointments were continued to be made dur-
ing the subsequent years from such waiting lists. 

3.S. In a note furnished to the Committee by the Reserve Bank 
of India it has been further stated that the question whether the 
shortfalls which occurred in recruitment of Scheduled Castes and 
Scheduled Tribes on account of the above described procedure, 
shOUld be made good in future recr~itment has been considered by 
the Reserve Bank of India and it has now been decided that the 
shortfalls in recruitment should be made good in the next two to 
three years, subject to the availability of suitable candidates. The 
Bank, however, apprehends some difficulty in achieving this aim in 
respect of Scheduled Tribes. 

3.9. Asked how long these waiting lists for recruitments remain 
in operation, the Reserve Bank of India, in a written note furnished 
to the Committee, has stated: 

"The waiting lists are prepared for meeting vacancies anti-
cipate4 during a year. The waiting lists should, there-
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fore, remain operative normally for one year. However 0-

if these estimates do not prove correct and the waitin,( 
lists are not used up fully, these are extended in ot-der t<>-
avoid unnecessary labour and expenses involved in draw-
ing up fresh waiting lists. Till recently waiting lists 
were extendable by another H years in the discretion of 
the Managers, who are the recruiting authorities, depend-
ing on the number of candidates available on the waiting 
lists and the vacancies likely to arise during such extend-
ed periods. The waiting lists were in some cases ~xtend
ed by Central Office beyond the period of 2. years for a 
further period of a year or so in exceptional circamst-
ances where the delay in the preparation of a fresh wait-
ing list was caused due to genuine administrative diffi-
culties. Recently, however, a decision has been taken 
that except in very exceptional cases, the waiting list 
which should be prepared normally for one year should 
not be extended beyond two years. The Managers of 
local offices have been advised accordingly and have also 
been instructed to obtain Central Office's prior approval 
for any extension of a waiting list beyond one year's nor-
mal duration." 

3.10. The last waiting lists prepared, the cadre (s) for which 
these waiting lists were prepared and the number of Scheduled 
Castes and Scheduled Tribes and other selected candidates placed 
on these waiting lists in each of the Branches of the Reserve Bank 
of India, as furnished to the Committee, are at Appendix V. 

3.11. Asked whether' the Ministry of Finance (Department of 
Banking) IReserve Bank of India have made a review of the repre;. 
sentation of Scheduled Castes and Scheduled Tribes in the services 
of the Reserve Bank of India and its Associate Institutions, and if 
so, how long it will take, according to their assessment, to achieve 
the quota reserved for these communities in the total strength of 

\ various cadres of services of the Reserve Bank of India, the Reserve 
Bank of India, in a written note submitted to the Committee, has 
stated: 

"The Reserve Bank of India has been making periodic reviews 
of the representation of Scheduled Castes and Scheduled 
Tribes. Though the Reserve Bank of India is making 
efforts to mere .. the representation of Scheduled Castes 
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and Scheduled Tribes in the services, it is very difficult 
for the Reserve Bank of India to make an assessment of 
the ,period during which the percentages upto the norms 
of reserved quotas could be reached. The Reserve Bank: 
of India hopes that with the further steps taken and pro-
posed to be taken by the Reserve Bank of India (e.g., by 
resorting to special recruitment), there will be a su!>stan-
tial improvement .in the representation of Scheduled 
Caste and Scheduled Tribe candidates in the Reserve 
Bank of India services, especially in Classes III and IV." 

3~12. The Committee enquired whefher, as recommended by the 
Commissioner for Scheduled Castes and Scheduled Tribes in his 
Twentieth Report (1970-71), the Ministry have directed ,the Reserve 
Bank of India to reserve the .maximum permissible number of 
vacancies fo~ Scheduled Castes and ,Scheduled Tribes i.e., upto the 
~xtent of 50 per ,cent of those filled .during a J:eCruitment year so 
,that the deficiency of the Scheduled Castes ,and Scheduled Tribes 
in the services of the Reserve Bank" of India can be wiped out. The 
representative of the Ministry of Finance, Department of Banking, 
in his evidence before the Committee, has stated "upto 45 per cent 
we are doing .. " The representative of the Reserve Bank of India 
has stated "In the case of Scheduled Tribes, when we cannot Jill 
upto 7! per cent, it is difficult to fill up upto 50 percent." 

3.13. In reply to the Unstarred Question No. 160 on the 26th 
April, 1974, in the Rajya Sabha, the Deputy Minister in the Ministry 
of Labour (Shri Balgovind Verma) has given the number of job-
seekers belonging to Scheduled Castes and Scheduled Tribes on the 
Live Registers of Employment Exchanges as follows: 

Year 

1970 

1973 

(in thousands)" 

(No. at the end of the Calender Year) 

SC ST 

449'3 93'S 

• 808, I 249' 4 provisi~d 
provisional 

3.14. In reply to another Unstarred Question No. 6561 an the 
11th Aprll, 1974, in the Rajya Sabba,the Deputy Minister of Labour 
has given the following figures in respect of the Scheduled Castel 
&beduied Tribe job-seekers on the Live Begiste-s of 'Employment 
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Exchanges· at Delhi, CalC1.Jtta, Bombay, Bangalore and .Madru, 
respectively, as on the 31st December, 1973:- .. 

- Excluding figures in respect of University Employment 1 nformatiOll & Guidanc.c 
Bureau except for two in Delhi (Delhi and JIIDWI Millia Universities). . 

.. -Relates to MatricuLtes and above but below Graduates. 

3.15. The Committee are glad to note that the Reserve Bank of 
India, at the instance of the Cominittee, has decided to apply the 
reservations for Scheduled Castes and Scheduled Tribes to th'e entire 
I7i per cent of Staff Officers Grade n recndted through opeD eompe-
tition, irrespective of the fact whether r~uited candidates belong 
to the existing staff or are from. the open market. The Cominittee 
would, however, like the reservations for Scheduled Castes and Sche-
duled Tribes to apply to the entire 100 per cent recruitment of Staff 
OfticersGrade II, irrespective of the fact whethet they are recruited 
by promotion or by open competition. 

~.16. The Committee regret to note the prevalent practice in the 
various Branches of the Reserve Bank of India to continue the wait~ 
ing ~ists for recruitment for several years at a stretch. This shuts out 
the door of recruitment in the Reserve Bank of Indifl to many Sche.;-
duled Castes and Scheduled Tribes, as also to general candidates, whO 
may have qualified to take the Reserve Bank of India· recruitment 
t~t after the last waiting list was prepared. TIle Cominittee, there-
fore, recommend that waiting lists for recruitment in the vario1U 
Branches of the Reserve Bank of India should not extend beyond one 
'year. Only in exceptional eirCUlllStances, aDd with the prior approval 
of the Central Office of tbe Reserve Bank of India, Bombay, should 
a Braneh extend a waitinc list for a period DOt eseeeclin&' IIix. months, 
1664 LS--3. 
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.... IJ1Ieh eues ~ q~ for Scheclulecl ea._ uad ScbeduW 
Tribes should invariably be ensured. 

3.17. TIle C ..... pjttee are net con.viDcetI with the argument of the 
ll.elerve Bank of India that quaWle4 SeWuled Caste __ ScIaedllled 
Tribe candidates are aet available far ncruitmeDt in the Services of 
the Reserve Bank of India. The figures of educated unempioyed 
Scheduled Castes IUId Scheduled Tribes registered with Employment 
Exchanges as shown in paras 3.13 and 3.14 above indicate that there 
is DO dearth of qualified Scheduled CasteJTribe candidates. Th. 
~mittee hope tbat the Reserve Bault of India win now make aU 
011~ and sincere efforts to recruit as IIUUlJ' Scheduled Castes and ScJae,. 
doled Tribes as possible not only to the extent of current vacanci_ 
I'elJerved for them but also to wipe out the shortfalls. 

B. Pre-BecruitmeD.t Trainina' 

3.18. Asked whether any pre-recruitment training is imparted to-
eligible Scheduled Caste and Scheduled Tribe candidates so that 
they may be in a position to compete with general candidates in the 
written test for recruitment conducted by the Reliij!rve Bank. of India. 
the representative of the lteserve Bank of India, in his evidence. 
fore the Commi\~, has stated: 

HIt Is not the function of individual Banks but it is the central 
agency Whieh has to look after the pre-recruitment trabing. 
So far as post-recruitment training is concerned, every-
body gets the training after employment and everybody 
has to be trained. We are not able to cater fully even for 
the existing employees and we had got a backlog." 

3.19. The Committee in their Ninth Report (Fifth Lok Sabba) on 
the Ministry of Finance, Oepartment of Banking, on the subject 
"Reservations for, and employment of, Scheduled Castes and Sche-
duled Tribes in the State Bank of India and its Subsidiaries", have 
recommended: -

"The Ministry of Education and Social Welfare (Department 
of Social Welfare) in oonsultatWn with the State Govern-
ments should formulate a scheme for imparting pre-recruit-
ment training to eligible Scheduled Caste and Scheduled 
Tribe candidates to enable them to reach the prescribed 
standard for competition in the written examinations c0n-

ducted by the State Bank of India and other nationalised 
Banks for entry in the Banks' services on the pattll;!rn of 
the Pre-Examination Training Centres being run for these 
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communities for competition in the I.A.S. etc. examina-
tions." 

3.20. The Ministry of Finance, Department of Banking, in reply 
to the above recommendation or the Committee, have stated as 
follows: 

"The recommendation has been accepted by Department of 
Social Welfare vide their O.M. No. 4(15)-72IRU, dated 
1-&-72 with whom the matter was taken up by this De-
partment. They have stated that at the Seminar-cum-
WorkshO)\) on Employment Oriented Schemes of Pre-
Examination Training Centres and Coaching-cum-Guid-
dance Centres held from 22nd to 24th September, 1971, it 
was decided that the pre-Examination Training Centres 
should start training of Scheduled Caste/Scheduled Tribe 
students for various examinations held by the Nationalised 
Banks and the Life Insurance Corporation etc. All the 
banks have since supplied details of employment opportu-
nities under them, mode of recrl)itment, specimen test 
papers etc., to the Pre-Examination Trail)ing Centres for 
drawing up suitable training programme." 

3.21. The Directorate General of Employment and Training, 
lHnistry of Labour and Rehabilitation, in the "Employment Review", 
1971-72 has stated that in order to ensure a higher rate of placement 
of Scheduled Cas.tes and Scheduled Tribes in the reserved posts in 
the State Civil and other Subordinate Services a number of State 
Governments and Union Territory Administrations have started pre-
examination training Centres to help them. Two Coaching Centres 
were set up by the Department of Personnel and the Ministry at 
Home Affairs. These Centre~ are intended to cater tll the needs of 
Scheduled Caste and Scheduled Tribe candidates appearing for the 
Indian Administrative Service, Indian Police Service and other allied 
Central Services examinations. Three more Centres-one each at 
Po·ona, Patna and New Delhi-are proposed to be started soon. The 
Directorate General of Employment and Training have also set up 
in 1970, four co~hjng-cum-Guidance Centres, one each at Madras, 
Delhi, Jabalpur and Kanpur with the following objectives:-

(8) to provide training to Scheduled Caste&fTribes work-
seekers registered with Employment Exchanges for Claaa 
m posts; 
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(b) to review oid case~ of Scheduled Caste(l'ribe registrants 
who have been repeatedly rejected by the employers and 
render vocational guidance to them; 

(c) to ild~t:r psychological tests to assess interests, apti. 
tudes, intellIgence and predilections of Scheduled Castesl 
Tribes; 

(d) to perform 'watch-dog' functions in matters relating to 
filling up of postslseats reserved for Scheduled Castel 
Scheduled Tribe applicants; and 

(e) to disseminate and distribute occupational information 
literature, particularly suitable for Scheduled Caste and 
Scheduled Tribe applicants. 

3.22. It has further been stated in the 'Employment Review' that 
as a result of these and other related measures like relaxations, etc. 
in the matter of educational standards, the employment situation of 
these special categories may be expected to improve in the public 
sector i.e. Government and semi-Government services, quasi-Govern-
ment establishments and local bodies. 

3.23. The Committee would like the Reserve Bank of India im-
mediately to furJlish to aa the Pre-Examination and Coaching-cum-
Guidance Centres details of employment opportunities in the Bank, 
mode of recruitment, specimen test papers, etc., to t!nable thOSe e'en-
tres to draw up suitable training programmes and to disseminate aJid 
provide occupational information, literature, etc. t"o Scheduled Caste 
and Scheduled Tribe applicants. 

C. In-service Training 

3.24. The Yardi Working Group, in its Report (1967), has recom-
mended that "as an experimental measure, it would be desirable to 
select the best among the candidates belonging to Scheduled Castes 
and Scheduled Tribes being considered for selection, give them 
in-service training and confirm them only after they have acquired 
the requisite proficiency. In the initial stages, this could be con-
fined to the non-technical and quasi-technical posts." 

3.25. Asked whether the best among the Scheduled Caste and 
Scheduled Tribe candidates are considered for appointment in the 
Reserve Bank of India against the vacancies reserved for these com-
munities, and given in-service training, the representative of the Re-
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1Ierve Bank of India in his evidence before the COmmittee. has stated 
that in-service training is given to everyone who is selected. 

3.26. When pointed out that it was brought to the notice of one 
of the &tudy Groups of the Committee that visited the Reserve Bank 
of India, Bombay that the Reserve Bank of India had not received 
a copy of the Report of the Yardi Working Group, the representative 
of the Ministry of Finance has stated during evidence that somehow 
or the other that particular report has not been brought to the notice 
of the Reserve Bank of India. He added that after the receipt of the 
questionnaire from the Committee, the Ministry of Finance, Depart-
ment of Banking have secured a copy of the Report of the Yardi 

. Working Group. Continuing he has stated: 

"The recommendations referred to relate to Government em-
ployees. Reserve Bank and the Nationalised Bonks' em-
ployees are not Government employees. Some kind of 
adaptation is required Mutatis mutandis." 

3.27. When asked whether the recommendations of the Yardi' 
Working Group have since been a<:cepted and followed by the Re-
serve Bank of India, the representative of the Ministry of Financl:' 
has stated during evidence: 

"These have to be brought to the notice of the appointing au-
thorities. They do not apply automatically. whereas in res-
pect of other Government offices, it is not the question 
of bringing those instructions to their notice. Home Mi-
nistry is the final authority." 

3.28. The Committee desired to know the number of training in-
stitutions run by the Reserve Bank of India and the type of training 
those institutions were imparting to the staft' of the Reserve Bank 
of India. The representative of the Reserve Bank of India, during 
his evidence before the Committee, has stated that the Reserve Bank 
of India is running two Training Colleges at Bombay and Poona. 
These Training Colleges are mtended mainly for training Officers of 
other commercial banks, cooperative banks and financial institutions, 
etc. To some extent, the facility in these institutions is also utilised 
for training the Officers of the Reserve Bank of India. The Reserve 

, Bank of India has one Staff Training College at Madras which is 
exclusively for Training the' Officers of the Reserve Bank of India. 
Besides, the Reserve Bank of India is also running four Zonal Train-
ing Centres at Bombay, Calcutta, Delhi and Madras which exclusive-
ly cater to the training requirements Of Class III category, Clerks 
Grade I and Clerks Grade II of the Reserve Bank of India. 
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3.29. In reply to a q~on durmg evideQC8; tile· rep.raentatt"." of 
. the Reserve 13ank of India bas stated that .u C_ III employeea of 
the Reserve Bank of India are sent to these Zonal TraiDiag Centres 
i1'J'espectWe of the fact whether they beloIli t;p Sch~duled Castas 
or Scheduled Tribes or not; There are nQt llpeclal pro~~ for 
1he training of Scheduled Caste and Schedwed Tribee~loyeea. TBc 
newly recruited clerks and the clerks, who have Rot completed more 
than ftve years of serv~ in the Reserve Bank of India. have c0m-
pulsorily to undergl) training and are sent to these tl:aininc cenbw. 
1'he training is given only in the practice and procedur~ of the Re-
senre Bank of lndia, which is necessary for all clerks in the Bank. 

3.30. 'l1le Committee ngnt to note that the reeemmendatioDS 01 
the Yardi Worldn" Gnep tbat it w.ou!d lie d .. inW. to._1ed the best 
aJDQDC the c .... ldates beloq;iaa to Sl:'hedtiW C ....... Scheduled 
TrIbes and five tbem iJl..service kailliq, wlJieh. ..... made in 1967, 
were commum-:ated by the Miuilttl')' 0( Jl'iaGee to the Reserve BalIk 
of India only in 1173 and that too after the Committee had taken up 
tWIt, maUer. TIle C!:_lttee wolIN 1II'g'e the Reserve Bank of India 
-mediately to adopt the prineiple reeammended by th.e Yudi Work-
iDe Qroqp and to _e that the best amonr the caIldidates belonging 
to Scheduled Caste5JTribes, even if they do not come upto the 
requisite at........... shoQld be __ ted for a...mtmeat sgsiD8t 
t'eServed vac:aac_ ___d ,ben iJHeni-. traiain&'. 

1.31. 'ftte Co at. DOte th,at die Reserve 8aJak of India is l'UIl-

.... , four ZcIIlal Trainin, eea.tus at ~, Caloutta, Delhi IlIld 
Madras which exclusively cater to the trainiDg requirements of C1asa 
m c:atepwy, cltda GrW l.ad: CledEa Gnde D, ef the Reserve Bank 
of Jodi.. The QoqaiUee I'eCCIIIIIIIeJl that·· special courses .t theM 
~ c..n.. ......... b&1II!r'IIIIPII fw 1I1ICb ef the Scheduled €ate! 
Tribe c __ datee .. are appoiMea ~ the -.rve Bank 01 India 
with reIaxM ........... sa per remmm..,d.tieas made by the Yardi 
WoddDa GI'OIII\ Ie duat. tI-.v acquire die reqeaistte pl'8flciency. 

UZ. The Committee weuld abo like the- ."eM'e Bank of India 
to ..... that __ ita ",,7- ...... t t.r. tNiaiD, at these four 
~ ......... i .... ~ .............. 11 t .... of ftJIIel'VIltiona 
f. Scheduhcl c._ ..t Icbm' "ed ~ ... adhered to while 
aeleetln. ea ........ fow .uch tn' , I. 



CHAPTER IV 

RECRUITMENT AND OTHER MATTERS 

A. Methods of Bec:ruitment 

4.L The Committee have been informed that the Reserve Bank 
'of India staff is classified into four categorieS, viz.: 

<Jasa I : 

<lan II ; 

-Clan III ; 

<Cilia IV: 

Officers (Senior S, aff Officers Grades 1.11 and III and 
Staff Officers Gradrs I and II). 

Personal Assiat3llts. 

EconomiC/Banking/Statistical/CentraI O£;c AssiaWlts, 
Ocrb Grade I. Oem Grade II, Coin/Note 1!Dminer. 
Grade I, Coin/Note Examinen Grade II, Typists, 
Tclept.one Operators, Punch Opcrlton, etc. 

Subordinate Staff-Pco», Mazdoors, Faruhcs, Sweq,ers 
Durwans, D .. fttics, Subcdan. R«ord Clerks. Drivet", 
etc. 

4.2. The procedure followed for recruitment in the various Cadre. 
in Classes I, III and IV of the Reserve Bank of India has be~m !'Itated 
10 be as follows:-

(i) Rlecruitment of Offtcers (Class 1) 

With a view to regulating the system of recruitment of staft' in 
the Officers' Cadres, a separate agency called "the Reserve Bank of 
India Services Board" was established in July, 1968. The Board 
consists of a Chairman, a Secretary and such other members, as the 
Governor may, from time to time, appoint for a specific period or fo·r 
~ specific purpose. The Reserve Bank of India Services Board 
attends to the work relating to sflection of candidates for the post:; 
·of Staff Officers Grades I and II (Direct Recruits) on the basis of /;\ 
competitive test as also selection of candidates for higher categorietl 
-of posts in Class I (e.g. Specialists' Posts). Resides, the Board con-
duct tests-linterviews for promotion from the clerical grade to the 

-cadre of Staft' Officers Grade II (Promot~). 

(H) Recruitment of ple"rsonnel in Classes 111 and IV 

RecnUtment of penonnei in Clases III and IV is made by the 
ManagenIOftlcers-in-Charge of the respectiv~ Oflkes of the Reserve 
.BaRk of Ind1a. 

'" 
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For the purpose of recruitment to posts in Classes III and IV, the 

country is divided into various Zones, each of which is attached to 
a particular Oftice of the Reserve Bank of India. Recruitment to· 
these cadres in any particular Omce of the Reserve Bank of India 
is generally made from within the Zone attached to it. Reserva-
tions are made in respect of Scheduled Castes and Scheduled Tribes 
as per the quota indieated' in the 'Central Govemment's instructions 
ip this regard as applicable to .the States in which the Bank's amcs 
are functioning. " ~~ .are as follows:,..-

Quantum of resena-
tiODs 

Office of Recruitment 
Sch. Cutes Sch. Tribes 

.Ahmedab8d 7% 14% 

Bombay/Byculla 6% 6% 
. BtnabaDelwar. IS% "330/ .. 

Binplore 13% S% 

Calcutul 30% 6% 
'CbaDdiprh 12% s% 
Gauhati '6~~ 13% 

Hyderabad 13% " 5% 

Indore/Bhopal n% 20% 

Jeipur 16% 12% 

Jammu/Srinapr 8% S% 

J:(anpur/Lucbow 21~~ SOl /0 

·MIdras. 18% S'Y ... 

Pam_ 14% 9% 
Trivandnlm/CocIUn 9% So/ ... 

N~ 6% 6°1 
'" 

New Delhi IS% t% 

O. A Study Group of the Committeet which visited the Reserve 
Bank of India, Bombay, was informed that the reservations for re-

~. eru1tment in· that Oftlce in a_ m and Clua nt posts"bed in 1966-
"'were 121 per cent for ·Scheduled Castes and 5 per cent for Scheduled 

Tribes. In 1973, these had been fixed at 6 per cent for Seheduled 
Castes and 6 per cent for Scheduled Trib~s respectively. Asked to. 
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state the reasons for reducing the reservation for recruitment iD 
that Office for Scheduled caStes from 121 per cent to 6 per ~t, the 
representative of the Reserve Bank of India. in his evidence before 
the Committee, bas stated that previously the Bank was following 
the all-India percentages of· reservations for Scheduled Castes and 
Scheduled Tribes for the recruitment made for the Bombay Central 
OJIlce of the Reae!'ve Bank of India. The Bank is now following 
the percentages of Scheduled Castes and Scheduled Tribes in Maha-
rashtra as per the 1971 Census. He has further added: 

"Actually, recruitment for the Central OfIice, as well as for 
the other OfIice (Regional OfIice in Bombay Byculla) is 
done centrally. Therefore, we have been applying the 
Maharashtra percentage. But we found that the Bombay 
Central Oftice accounts for 50 per cent of the total staff. 
We have taken a decision to take the average of the two 
(All-India and the State percentages). It is not possible 
to distinguish between the different offices. We will, there-
fore, take 101 per cent, being the average of 15 and 6. 
applicable to all-India and Maharashtra respectively." 

4.4. Asked about the diftlculty in adopting reservation of 15 per 
cent of posts for Scheduled Castes in the Central OfBce of the Re-
serve Bank of India at Bombay, which was concerned with all-India 
activities of the Reserve Bank of India, the representative of th~ 
Bank, in his evidence before the Committee, has stated: 

''We will then have to keep the recruitment for the Central' 
Oftlce separate. This is difficult as the Reserve Bank of 
Lndia doeS not have all-India recruitment for clerks. This 
is on regional basis. We have, however, decided to raise 
the percentage of reservation for Scheduled Castes to 101 
per cent." 

4.5. Asked about the area of operation fc:r the recruitment centres: 
of the Reserve Bank of India at Nagpur :md Giluhati, the represen-

. tative of the Reserve Bank of India, in his evidence before the Com-
. 'mittee, has stated that the recruitment centre at Nagpur serves the 

_ ; Vidarbha area of Maharashtra and Madhya Pradesh, while the re-
cruitment centre at Gauhati operates for Assam, Nagaland, Man.i-
pur, Mizoram and Meghalaya . 

.. 
4.6. In •. aote furDisbed to the Committee, the areas. covered by 

. ~ the recruitlnent centres of the Reserve Bank of India for recruit-



ment of Class III and Class IV staff. have been given as follows:--

S.No. C~nlre 

I . Ahmedabad 

~. 8angalorc 

04. 8huban~ar 

5. Calcutta 

n. Chandigarh (Recruitment looked after 
by New Delhi O~) 

,. <Yauhatl. 

II. Hyderabad 

9· Indore/Bhopal. 

10· l ail'ur. 

II· Jammu 

J:a. Ktmpur /Luctnow 

1;\. Madt"llt 

104. Nagl'ur. 

1~. New Delhi. 

It.. Patna 

17. Trivandrum!C0chin. 

Areas coveud 
-----------------

Gujarat and Union Territories or Daman anj 
Diu. 

Maharashtra (Excluding Vidarbha Region] 
and Union Territories of Dadra. N ..... 
Haveli and Goa. 

Kar-nataU. 

Orissa. 

West 8enpJ, Manipur, Tripure, Meghalaya, 
Nagaland, Arunachal Pradesh and Miz<r 
nm and the Andaman and Nicobar Islands. 

Punjab, Haryana and Union Territorin of 
Himechal Pradesh and Chandigarh . 

.... "am, Manipur, Tripura, Meghalaya, Naaa-
land, Arunachal Pradesh and Mizoram. 

Andhra Pradesh. 

Madhya Pradeah. 

Rajasthan. 

Jammu.nd Kaahmlr. 

Uttar Pndesh. 

Tamil Nadu, Kerala and the Union Terri-
tories of Ponc1icberr1 and the Labhadweep 
bland!. 

Madhya Pradesh and Vidarbha Region of 
Maharuhtra S~. 

Haryana, Punjab, Jammu & Kashmir and ['1C 
UniOJl Tel"riroriell of CblIodigarh, Dclhiand 
Himachal Pradesh. 

Bihar. 

Kerala and the lAbhadwecp Island •. 

Non;: Bomhay/Byculla Offices also consider appliationl from Sch~u1ed Tribe 
candidates resident in the \'iJarhha Region (If Maharashtra. 

4.7. The Government of India. Cabinet Secretariat (DepartlDellt 
of Personnel and Adminislrative Reforms) O.M. No. 113172-Est.(SCT), 
dated the 12th March. 1973, regarding Reservations for Scheduled 
Castes and Scheduled Tribes in recruitment on " local or regional 
.basis read5 ali folJows:-

"The undersigned is directed to refer ~ this Department'i 
O.M. No. lilli6~Eat (SCT) dated 28th September, 1970, 
ia which the percenta_ of reservations for Scbeduled 
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Castes and Scheduled Tribes effective from the date of 
issue of that O.M. were prescribed for recruitment 4ft a 
local or regional basis taking into account the proportfOll 
of population of Scheduled Castes and ScJ.duled Tribes 
to the total population in each of the various StateslUnion 
Territories according to the 1961 Census. These percentages 
have now been reviaed taking into account the proportion 
of POP,ulati.on Qf ~heduled Castes and Scheduled Tribes 
in the various States I Union Territories as revealed by the 
1m Census. The revised Percentages of Reservations are 
iftdJeated below:-

NUDe of Srate/Union TmiCory Sc:beduIed St:heduled 
Cutes Tribel 

_0-" ___ 

2 ) " AndhnPndah Ij- ~ 

~. d 11-' 

BiJIIP &4- • 
Go;" 7 '4 
H.,.u '9 S 

m..cllIt. PNdtIIt· u , 
Jammu & Kashmir I J 

K~ . \) J 

MadbyI I'ndeIh r~ ., 
".....11 ... l- Ii 

Maipur. 2 )I 

Mqhalaya , .. 
MytOn. " • 
NepJand 4J 
Orilla, . I, .J 

~ as , 
M ...... ,Ii n 

'J;alilNMu • t. J 
Tripura IJ a, 
u...~ a1 5 

WbcBalpl. ., , 



J 2 3 4 1 

Union T emunU, 
J, A.atN.lIlmd 16 

2. Arunachal Pradesh 45 
3, Chlndiiarh 12 5 

4; Didra at Nqar Havrli 2 43 

5· Delhi. , Ro.ten prescribed for 
recruftrneIU OIl all 
Iudia bali. to be 
followed. 

6. Goa. Daman at Diu 2 5 

7· L. M. at A. Islands 45 

8. POIldicherry 16 5 

9· MizorIm 45·, 

4.8. Asked about the criteria followed in determining the percen-
'tages of reservations for Scheduled Castes and Scheduled Tribes at 
the various recruitment centres of the Reserve Bank of India, the 
representative of the Res.erve. Bank of India has stated dming his 
'evidence before the ComUlittee: "We go by the place where the 
office of recruitment is situated." 

4.9. Asked why the percentages of reservations fo~ Scheduled 
'Castes and Scheduled Tribes are not determined in proportion to 
'their propulation of the entire area served by a recruitment centre of 
the Reserve Bank of India, but determined according to the percen-
. tages of the population of the State in which the Centre is situated, 
'the representative of the Reserve Bank of India in his evidence be-
fore the Committee has stated: 

"So far we have been following the percentages of the popula-
tion of Scheduled Castes and Scheduled Tribes of the State 
in which the recruitment centre is situated. We will exa-
mine this since you have brought this to our notice," 

4.10. The representative of the Ministry of Finance added:-

"Since you. have brought to our notice this point, we shall 
make the necessary corrections." 

'.11. The Committee are surprilled to learn that the pereeatqes 
-.r ·n.erv..tIoDs for Scheduled Castes aDd Scheduled Tn ... fallowed 
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by the varioua Beeruitment Centres of the Beserv6 Buak of bulla 
are those whieb are prescribed for the StatelUnion Territory in whidi 
a Recruitment Centre is situated aDd not those of the entire regiOll 
served by a Recruitment Centre. Thus, for example, reservations 
for Scbedueld Castes and ~heduled Tribes followed by the Reserve 
Bank of India at Nagpur are 6 per cent for eaeh of these communities, 
which is the prescribed percentage for Maharashtra. The Nagpm. 
Office of the Reserve Bank of India, however, serves, besides Vidar-
Ithe region!of Mahanshtra, Madhya Pradesh also, where the popula-
tion of Scheduled Castes is 13 per cent and that of Scheduled Tribee 
20 per cent. Therefore, the Nagpur Office of the Reserve Bank of 
India, by following 6 per cent reservatioas for Scheduled Castes 
and 6 per cent for Scheduled Tribes, is doing great injustice to the 
Scheduled Castes and Scheduled Tribes of Mlldhya Praclest who 
constitute a mueh hiPer proportion of the population of that Stata 
The Committee recommend that the Be&erve Bank of India should 
immediately revise the percentages of reservations for Scheduled 
Castes and Scheduled Tribes for recruitment by the Local OfIlces of 
the Bank taking into consideration the proportion of population of 
the Scheduled Castes and Scheduled Tribes in the entire regia 
served by eaeh of the Recruitment Centres of the Reserve Bank 01 
India. 

B. RECRUITMENT ADVERTISEMENTS AND NOTIFICATIONS 
TO EMPLOYMENT EXCHANGES 

4.12. It has been stated that the vacancies in the Reserve Bank of 
India are invariably notified to the local Employment Exchanges by 
the Recruiting Office and to all the Scheduled Castel Scheduled Tribe 
Welfare Organisations within the recruitment area allocated to the 
Recruiting Office. Posts carrying a pay of Rs. 2001- or more per 
month are also notified to the Central Employment Exchange as re-
.quired under the Employment Exchanges (Compulsory Not"fication 
of Vacancies) Act, 1959 with a request to forward applications from 
-candidates registered with them, who satisfy the conditions prescrib-
ed for the posts. Except when the number of existinglanticipated 
vacancies during the next 12 months is less than five, aU Class m 

. posts, besides being notified to the Organisations ref':?rred to above, 
are also advertised in the press. The advertisement for recruitment 
indicate!;: -

<a> Nature of posts ad the scales of pay and allowances pia-
eribed for the posts. 



~) 'DIe .., limit pNSCribed for the posts and the relaxatio~ 
iB Ole upper age limit aBowed for Scbeduled Castes and' 
Scheduled Tribes end others: 

(e) Academic qualifications and experience prescribed for th~ 
posts. 

(d) Application 1eelexamination fee prescribed tor the posts. 

Ce) The .last date io;r receipt ot. ~ appJicatioDs ~d the--
address to which t~~ applica4iODs are to be eubmitted. 

4.13. It has further been stated that:-

(I> No advertiBement is issUed for the posts of Punch Opera-
tors aad 'Telephone Operators :and applicatiOns received 
throll" Employment Exchanges, as well as those received 
direct, are considered. 

(it) For some of -the technical POSts. .uch as, those of BuildiDg 
OveIWeel'B. Punch Operators, AdremaMachine OperatOl'll, 
Typewriter Mechanics, Field Inveatig.a~llDapectors, 
Comptists, etc. generally. no applioations are received from 
Scheduled Castes and Scheduled Tribes. 

(ill) So far as the Scheduled Tribes are concerned, it has been 
the experience at almGlt an the OOicea of the Bank that 
the number of applications received from the candidates 
belonging to Scheduled Tribes are small in relation to the 
vacancies reserved for them. In some cases, no applica-
tions from eligible Scheduled Caste or Scheduled Tribe 
candidates are received at all. 

4.14. All applications received by the Reserve Bank of India are 
scrutinised with reference to the prescribed eligibility standards and 
the number of candidates to be called. for the written test andlor 
Interview decided with reference to the exJsting and anticipated 
vacancies. Normally, the number of candidates to be called for the 
written test is restricted to six times the anticipated number of 
vacancies, by raising the eligibility standards, if necessary, for gene-
ral candidates in case the number of applicants is very large. Based 
on the results of the written tests, a number of candidates from the 
top. equal to twice the number of antiCipated vacancies, are called 
for interview. Care is taken to ensure that as far as possible all the 
Scheduled Castefl'ribe candidates satisfying the minimum prescribed 
e1il'fbfHty standards are given. ehance. Howewr, if the number of 
applicafions received from the Scheduled Cate1Trlbe candidates ~ 



4isproportionately large with reference to the number of vacancl_ 
to be reserved in their favour, their number to be called for the pre--
l'eCnlitment test and interview is restricted to 12 times and three 
times the number of vacancies respectively, there being no restric-
-tien on their number if they satisfy the normal eIiBibility standards 
prescribed for general candidates. The candidates who are finally 
selected are placed on waiting lists and of!ered posts as and when 
their turn comes up according to their position on the waiting lists. 
Separate and combined lists are prepared in respect of selected 
Scheduled Castefl'ribe candidates and they are offered posts as per 
the roster prescribed for the purpoee. Here also, care is taken to 
safeguard the interests of the Scheduled CastejTribe candidates, is 
an as much as they are appointed either on the basis of the merit list 
or as per the reserved point, whichever comes first. 

4.15. Asked k) state the Ume given to the Employment Exchanges , 
for sponsoring Scheduled Caste and Scheduled Tribe candidates for 
employment in the Beaerve Bank of India, tbe:.representative of the 
Reserve !rank of India has stated during evidence that the Bank gives 
notice of three weeks to the Em'ployment Exchanges to sponeor th. 
names of the candidates. 

4.16. Asked whether the vacancies reserved fOl' Scheduled Castes 
and Scheduled. 'Tribes are clearly indicated in the demands placed 
with the Employment Exchanges and in the advertisements for rec- .. 
ruitment, the representative of the Reserve Bank of India has stated 
during evidence that the Reserve Bank Of India has started giving, 
both in notifications to the Employment Exchanges and in the ad-
vertisements in newspapers. the estimated number of vacancies that 
are likely to be on the waiting list. 

4.17. Asked to state the reasons for not advertising in newspapers 
the posts of. Punch Operators and Telephone Operators, the Reserve 
Bank of India, in a written note furnished to the Committee, has 
stated that the posts of Punch Operators are confined to Bombay only 
and they were not advertised as the Bank had received adequate 
number of applications direct. The posts were however, notified 
to the Employment Exchanges and other concerned Org.anisationa. 
Ins\ructions have since been issued to advertise these posts in neWS-
papers also in future. The Telephone Operators' posts exist at 
Bombay and other centres but the number recruited at each Office 
at a time is very small. 

4.18. The Com.mJttee pointed out that it had been brought to their 
notice that the Reserve &nk of India has made direct recruitmen1lt 
in Class IV without notifying 'the vacancies to the Employment Ex-



tioDB, which do not contain correct and full particulars, are liable 
to be rejected. The incomplete applications could not possibly be 
considered having regard to the large number of applications 
received in response to the advertisement which had to be process-
ed within a limited time schedule. The Liaison Officer was 
appointed in the Bank only in May, 1973. 

4.25. The Committee would like the Reserve Bank of India to 
specifically mention in the notifications sent to the Employmeat 
Exchanges and in the recruitment advertisements published in. 
newspapers, the number of vacancies reserved for Scheduled Castes 
and Scheduled Tribes in each recruitment and also the concessioaa/ 
relaxations available to the Scheduled Caste and Stheduled Tribe 
candidates. The object of indicating the DUmber of vacancies 
reserved for Scheduled Castes and Scheduled Tribes and the 
concessions/relaxations available to candidates belonging to these 
communi&. in the notifications to Employment Exchanges and the 
advertisements in newspapers is that adequate number of Scheduled 
Caste/Tribe candidates are sponsored by the Employment Exchanges 
or otherwise apply in response to the recruitment advertisement. 

4028. The Committee feel that a period of three weeks giVf8 by 
the Reserve Bank of India to the Employment Exchanges to 
sponsor Scltecluled Caste and Scheduled Tribe candidates for its 
recruitment is inadequate as many of the probable candidates may 
be living in far off or interior places. The Committee suggest that 
this period should be increased to at least six weeks. 

4.27. The Committee would also like the Reserve Bank of India 
to ~timate to the Employment Exchanges the precise reasons for 
rejections of applications from Scheduled Caste and Scheduled 
Tribe candidates sponsored by them to fill the ftJServed posta, as 
this will help the Employment Exchanges to gear up their own 
machinery and take remedial steps in sponsoring the right type of 
candidates in future. -

4.28. The Committee note that the Reserve Bank of India bas 
made direct recruitments for a number of Class IV posts and also 
for the posts of Punch Operators and Telephone Operators m 
Class m without advertising the posts. The Committee would like 
point out that, where direct recruitment (otherwise than throQlh 
an examination) is to be made to fill vacancies reserved for Sche-
duled Castes and Scheduled Tribes, an advertisement, as required 
vide the Ministry of Home Affairs O.M. No. 1\1\70-EST(SCT). 
dated the 31st July, 1970, should always be issued inviting appli-
utioDS from Scheduled Caste and Scheduled Tribe candidates oaly-
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4.29. The Committee note that a luge number of applications 
!rom Scheduled Caste and Sclt.eduled Tribe candidates for the posts 
.1 Clerks Grade n and Coin/Note Examiners Grade n have been 
ft'jected by the Reserve Bank of India, Calcutta, on grounds of in-
eligibility or incomplete particulars. The Committee need hardly 
eIIlphasise that applications from Scheduled Castes and Scheduled 
Tribes should be sympathetically considered with a view to enable 
diem to secure employment and not to debar them on some ground 
.. the other. The Scheduled Caste and Scheduled Tribe applicants 
who give incomplete information in their application forms should 
J.e extended all possible help to get their application forms duly 
.eGlBpleted. 

4.30. The Committee note that the Reserve Bank of India will 
1Ienseforth intimate its requirements to the National Employment 
-servi~ for such of the technical posts for which generally no 
Scheduled Caste or Scheduled Tribe candidate is sponsored by the 
Employment Exchanges. to gil the reserved vacancies. 

C. Concessions and Relaxations 

4.31. It has been stated that the standards of eligibility generally 
prescribed for different pO'Sts in the Reserve Bank of India and its 
Associate Institutions are as under:-

(i) Staff Officers Grades I & II. 

.(a) Qualifications: 

At least a second class Bachelor's or Master's degree or equivalent 
-qualification with a minimum of 55 per cent marks in the aggregate 
·of a recognised Indian University. Candidates who have taken 
degrees from Foreign Universities are also admitted to the exami-
nation at the discretion of the Board. 

(b) Age: Between 20 and 25 years . 

. (ti) Higher categories of posts in Class I for specialised department'll I 
Associate Institutions. 

(a)' Qualifirations: 

The minimum qualifications and experience for different posts, 
such 8'5. Directors. Deputy Directors, Deputy Chief Officers, Banking 
Qfficers, Research Officers, Industrial Finance Officers, Rural Credit 
'Officers, etc. are prescribed in accordance with the requ:rements 
specified by the concerned departments, from time to time. Nor-



~y, the cand.dat~ should hav4! nad a ~ *~~ .-eerro 
should have a pOBt-gradl,la~ d~ iuthe 1st or ~~ 2nd Class, .-
s,hould possess good ~per~nce of value to the lSnk. 
,b) Age l;imiU: 

When recruitment is made to C~ I PQ.ts for var~ specil!li_ 
departments by interview, the maximum age limit for ou4'Uqe ~
didates is fixed at 35 yearll as on the date prescribed in the adv.-
~isement, slightly relax able ip the case of capdida~s with ~ep
tionally good qualifications andlor experi~nce of value to the Bql[. 

~) Cla.u Ill: 
(1) Economic I Banking I StatisticaZ Assistants. 

(a) QualificPtions: 

The candidallel for these p(lISts should possess at least a Seeon4 
Class Master's degree' in the pr~bed subjects, dependiBg OB the 
requirements of the Deparlment for which the selection is macle. 
Weightage is given not only to the academic proficiency but also to 
the practical experience the, candidates possess which may be of 
value to the Department concerned. 
(b) Age limits: 

Between 21 and 25 years as on the date prescribed in the adver-
tisement. 

(2) Cle-rks Grade II (Undergraduates): 

{a) Qualifications: 

The candidates should have passed Matriculation or its equiva-
lent examination of a recognised University or Board in First Claasl 
Grade\Division With at least 50 per cent marks each in English and 
Mathematics. Candidates who have passed the Pre.:.University 
Course\First Yearllntermediate Examination should either have 
secured at least a Second Class in that examination or should pas-, 
sess the qualifications prescribed for Matriculates. 

(a) Age limits: Between 18 and 21 years. 

(3) Clerks Grade II (Graduates): 

(a) QuAli:fi4ltion&: 

At least a Bachelor's degree of a recognised University preferably 
III Economics, Commerce, Banking, Statistics, Mathematics or Law 
wttb a minimum of 40 per cent marks in the aggrepate. 
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(b) Aile limits: Between 18 and M years. 

(4) COinlfiote E:tam~nm ~ II. 

{a) Qualifications: 

Till lIeCently when the cadre of CoinlNote Examiners was 
:-separate from the clerical cadre, Gl"eduates were not recruited to 
posts of CoinlNote Examiners. The candidates were required to 
ha.,e ~ed. Matriculation or its eqUiWlent entninatron of a reeog-
niM!d UDiversity or Board with at least 40 per cent marks each 1ft 
English and MathematicS with an aggregate of 40 per cent. The age 
limit was between 11 and 21 years. Future recrUitment will be to 
a combill~ cadre of Clerks Grade I11Coin-Note Exammers Grade II 
and tM quallficationsl. limits laid down for.. Clerks Grade IT wlll 
:apply. 

(5) TypistslPunch Operatorsl'N1ephone OperAtorS: 

{a) Qu4liJications: 

The minimum edueational qualifications prescribed fot theSe 
postS is Matrk:ulation or an equivalent examination. (Graduates 
are not recruited for these pOsts). In addition to Matriculation, the 
.-candida~ should have the following qualifications:-

(j) Typists: C8l'ldidates should have secured at least 45 per ceat 
marks in English in Matriculation and shoUld have a minimum 
speed of 40 words per minute in typing. Preference is given to 
those who possess the Government Com~rcial Certiftcate in typ-
ing. Knowledge of short-hand is considered' an additional quaUft-

.calion. 

In the case of Hindi Typists, the candidates, besides having 
secured 45 per cent marks in English, should also have had Hindi as 
one of the subj9cts of study in Matriculation. 'nley should possess a 
mi.nir;num speed of 30 words and 40 words per minute in H1ndi and 
English typing, respecti'~ly. . 

(ii) .Ptmcft Opet-aton: The candidates should Rave completed 
the Punching Course and hold a certificate therefor. 

(Ui) Te'lep~ Opef'a't.fft, The eim~ should haw a mioi-
mum experience of two years in" oPenitiDg"nlepl1oJJe Switch Boards. 

·or poeaess a diploma in Telephone Operation. Knowledge of type-
-wdIIDC is cons14ei'ed an additional qualification. 
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(b) Age limits: Between 18 and 21 years. 

It has further been stated that in the case of Scheduled Caslit 
and Scheduled Tribe candidates, the following relaxations and. 
concessions are extended for different posts:-

(i) The upper age limit is relaxed by five years beyond the 1imH 
prescribe(! for general candidates. 

(il) While the minimum qualification prescribed for general 
candidates for various Class III posts is as given in the precedinC 
paragraphs, it has since been decided that the Scheduled Caster 
Scheduled Tribe candidates should be given the same concessions iD 
regard to educational standards as those given to children of 
employees/ex-employees. The concessions given to children of 
employees!ex-employees are detailed in paragraph 4.32 below. 

(iii) The application fee, wherever payable, is reduced to 1\4th 
of the normal fee. . 

(iv) Consistent with the number of vacancies reserved fot 
Scheduled Caste \ Tribe, candidates who belong to these categories. 
applying for Class III posts are called for the pre-recuritment writ-
ten test provided they satisfy the minimum eligibility standards pres-
cribed in their favour although in respect of general candidates 
to minimum standards may be suitably raised if the number of 
eligible applicants is disproportionately large as compared to nUlJl-. 
ber of existin~ and anticipated vacancies during the year. 

(v) All candidates belonging to Scheduled Castes and Scheduled 
Tribes who get the minimum qualifying marks in the written test 
are called for interview for Class III pasts although in the case of 
general candidates the minimum percentage which a candidate. 
should secure in the written test for being called for the interview 
may be much higher, depending on the number of vacancies and 
the number of candidates qualifying in the written test. In the 
number of Scheduled CastelTribe candidates successful"ln the writ-
ten test falls short of the vacancies reserved for tnem, a short-faD 
of 3 per cent or 4 per cent in the prescribed minimum pass marks is 
al~o condoned. (The minimum marks prescribed for passing in the 
test is 35 per cent). 

4.32. The. extent of concessiOll'S generally allowed to children of 
employ.eeslex-employees are as under: 

(a) The graduate children of employeesles-employees applY-
ing for the posts in the common cadre of Clerks Grade D) 



Coin-Note Examiners Grade II are allowed to appear for 
the pre-recruitment test irrespective of the subjects 
taken or marks obtained by them in their degree exami-
nation. 

(b) For the posts of Clerks Grade II (Under-graduates) and 
Coin-Note Examiners Grade II, they are allowed to appear 

. for the test if they have passed at least Matriculation Exa-
mination with English and Mathematics as subjects of 
study. Candidates who have not taken English and/or 
Mathematics in their Matriculation Examination but have 
passed Pre-University CoursefFirst Year/Intermediate 
Examination are also allowed to appear for the pre-recruit-
ment test irrespective of the class obtained. 

(c) Children of employeeslex-employees applying for the 
posts of Typists are allowed to appear for the test if they 
have passed at least Matriculation with English as one of 
the subjects of study and have the prescribed speed of 40 
w.p.m. 

(d) The upper age limit in respect of both graduates and 
undergraduates is relaxed by 2/3 years in favour of child-
ren of employees I ex-employees at the discretion of the 
Manager. 

4.33. For being called for pre-recruitment interview, however, the 
children of employees I ex-employees should obtain at least the mini-
mum qualifying markslspeed in the pre-recruitment written test I 
typing test. The minimum qualifying marks prescribed in the writ-
ten test is 17 marks out of 50 in each of the two parts of the question 
paper and ~5 per cent marks in the aggregate for the posts of Cler~ 
Grade II/Coin-Note Examiners Grade II and 40 words per minute 
for the posts of Typists. 

4.34. No preferential treatment is given to the children of em-
ployees/ex-employees at the interview. In the event of selection. 
they are placed on the waiting list according to merit (i.e. according 
to the total marks obtained in the written test and interview) and 
are cOnsidered for appointment on the basis of their ranking. 

4.35. A Study Group of the Committee, which visited the Reserve 
Bank of India, Calcutta, was informed that in order to improve the 
intake of Scheduled Castes and Scheduled Tribes in the services of 
the Bank, that oftice was examining the . question of reducing the 
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standards of qualifications for eligibility for· the posta in the Clerical 
Grade for Scheduled Caste and 5chedule Tribe eandidates. Asked 
how far the standards of qualificationa foe eligibility in favour of 
Scheduled C~te and Scheduled Tribe candidates for elerical posts 
have been lowered and how far have they lowered in the case of 
Typists, Punch Operators, Telephone Operators and such Gther tech-
nlcal posts in Class III, the Reserve Bank of India, in a written note 
furnished to the Committee, have stated that since November, 1973, 
some concessionS in regard to educational standards, 88 are g\ven to 
the children of employees/ex-employees, have been extended in 
favour of Scheduled Castes and Scheduled Tribes. In case of Punch 
Operators and Telephone Operators, applications from all candidates, 
who have secured a mere pass in the S.S.C. examination, are con-
sidered, provided, of course, they have al80 passed Punch Operators' 
and Telephone Operators' Course, respectively. It has not been con-
s~red necessary to extend further COneesSiOM to the Scheduled 
CastelTribe candidates as the qualifications for genet'al candidates 
themselves are a mere pass in the examination. As regards typists, 
the requirement of a speed .,f at least 46 words pel" minute in type-
writing has been further reduced to 35 word'S per minute from March 
1974. 

4.36. The Committee feel that one of the reIISOllS fer shortfalls in 
the eapleylDellt of Sdledalecl CaUesf'l"rlhS In the Reserve 
Bank of India, vis-a-vis the quota ~rved for them, is that 
the Scheduled Caste/Tribe appUcants were, in the past, not con-
sidered by the Reserve Bank of India with relaxed standards and no 
~oncession worth the name was extended in their favour. The Com-
mittee are happy to note that the Reserve Bank of India has now 
~xtended certain concessions/relaxations in favour of the Schedule4 
Caste and Scheduled Tribe cmdidates, particUlarly aU the conces-
sions which are available to the chUdren of eJDployees/ex-employees 
01 the Bank. The Committee would, however, lile theHeserve Bank 
of India to give a concession of at least 5 per cent markS to Scheduled 
Caste and Scheduled Tribe candidates in. the written test and the 
quaHfying speed for them in the typewriting test should be not more 
than ~ words per minute. 

4.37. The Committee hope that if eoacerted meuurea are takea 
by the Reserve Bank of India to implement these concessions/relaxa-
tions, both in letter uul spirit, the iDiake _, SdaedtIW c.tes/Triltes 
in the employment of the Reserve Bank of In" ..... its Associate 
bastitutions will sUbst.tially incre.... The eom.ittee wollid lib 
the Reserve BalIk of India to keep a CGGtiaueu WIdIIII 011 tile PNCIeae 
made tn this behalf and to review the position every year. 



D. Se~ and Selet't1on Bo1'Irds 

4.38. A Study Group of the Committee, which visited the Retene 
BaRk of India, Madras, was given tlle fOl1owti1g information in ~gar. 
to the recruitment of Coin/Note Examiners Grade II made by that 
Office in 1972: . 

(I) Nllmber of applications received 

(lI) Number of aj)rllatrons r~ from Scheduled 
Castes . 

(3) Number of eppJications r~ed from Sehedulb! 
Tribes 

(4) Number of caadidates called for lelt . 

(5) Number of candidates called fur interview 

(6) Number of candidatell selKted . 

sc 
ST 

SC 
ST 

SC 
ST 

20,956 iIIcludiDa Set 
ST. 

57 

241 
II 

4J 
z 

4.39. Taking note of the fact that out of 90 Scheduled Caste can-
-didates for the posts of com/Note Examiners Crade II citlled for 
i~ by the Reserve Bank of India, Madras, only 45 Scheduled 
CMte candidates were selected, the Commit~ asked the precise rea-
sons fer the ~jectio!l of the other 45 Seheduled Caste candidates by 
the Interview Board of the Reserve Bank of India. The Reserve 
Bank of India, in a written note futnkbed to the Committee, has 
stated that aU the members of the seleCtion BoIU"d, who interviewed 
the eandit!ates, rated in their independent assessment, the rejected 
-candidates as unsuitable for the posts. 

4.40. It has further been stated that the ReServe Bank of India 
hali now decided that the Scheduled Ca&te and Scheduled Tribe candi-
dates called for interview should not ordinarily be rejected in the 
;nterview. if such rejection leads to a shortfall in the number of 
Sefted.u1ed Caste _d Seheduled Tribe candidates that an required tc 
fill up the neerved vacancies. 

4.41. Asked whether the Reserve Bank of India has ever con-
si~ the dedrab1llty of a~clating any member of the Scheduled 
Castes ell' Seh4!dufe4 Tribes ~ witli II1eb ~(m BOar&, 
th1* ~ Bank of india, in :. Written ~tf! fu~ tb ~ C6'Ih-
mitta6, M8 stated ht I!Jim.'e Au~, 1m, etft«!icftteil beJongtng to 
Sclu!iIuW c.te& and Bmeduled Tribes for aU pOItS ~ ifttet"vt~wed 
at a .,.,.te sittiftA' by ~ iI8fh~ sel~ &ard Wfdt.'b ihremewoa 
otMt- l!IaftitMatfeS. JIoH!oW!t, t~ ~ of iai!lliHMftt !be IWJfttMlity of 
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Scheduled Caste and Scheduled Tribe candidates on a relaxed basis 
is impressed upon the members of the Selection Boards. No need 
has, therefore, been felt to associate a Scheduled Caste or Scheduled 
Tribe member with the Selection Boards. So far 8S recruitment by 
Selection Boards, other than the Reserve Bank of India Services 
Board established by the Reserve Bank of India for the recruitment 
of Officers (Class I), is concerned, efforts will be made to associate 
a Scheduled Caste/Tribe Officer provided a suitable Officer of the 
appropriate seniority is available at the office of the Reserve Bank 
of India. As regards recruitment by the Services Board, the matter 
will be examined in consultation with the Services Board. 

4.42. Asked about the criteria' followed for the appointment of 
members of the Reserve Bank of India Services Board established 
for the recruitment of Officers (Class I) and Selection Boards con-
stituted for recruitment to Class III and Class IV posts, the Reserve 
Bank of India, in a written note submitted to the Committee, has 
stated that the criteria adopted for appointment of the members of 
the Reserve Bank of India Services Board are that they should be 
eminent persons of proven administrative ability and integrity as in 
the case of the members of the Union I State Public Service Commis-
sions. The Chairman and the members of the Reserve Bank of India 
St'rvices Board are appointed from outside the Reserve Bank of India. 

4.43. The Selection Boards are constituted from time to time at 
each Recruitment Office of the Reserve Bank of India from among 
the Officers of the Reserve Bank of India itself. The present set-up 
of the Selection Boards is as under:-

(i) Manager /Officer-in-charge as Chairman; 

(ii) Senior-most Officer after Manager/Officer-in-charge as 
member; 

(iii) Personnel Officer or Officer-in-charge of Administration 85_ 

member, wherever, avaiable/Officer-in-charge of a Depart-
ment. 

"M. The Committee are distressed to note that out of 90 Sche-
duled Caste candidates, who had qualified in the written test for 
recruitment of Coin/Note Examiners Grade II in the Reserve Bank 
of India, Madras, 45 candidates were rated unsuitable in the inter-
view by the Selection Board. In the opinion. of the Committee, this 
wholesale rejedion of the Scheduled Caste candidates iD interview 
.,. the Selection Beard of the Reserve Bank of Iadia is unjustifted: 



particularly wheD aU of them had qualified in the written test and 
• number of posts of Coin/Note ExaminerS, Grade n reserved for 
Scheduled Caste candidates were available. In the circumstances,. 
the Committee feel that there is a greater need to make the Selection 
Boards and the Services Board of the Reserve Bank of India more 
representative by associating a Scheduled Caste,fTribe Officer with 
each of them. 

4.45. The Committee would further urge the Reserve Bank of 
India that if a competent Seheduled Caste,lTribe Officer is not avail-
able in the Reserve Btmk of India for the purpose, a suitable Sche-
duled CastefTribe Officer from other Nationalised Banks/Ministriesj 
Departments should be associated with these Selection Boards/Ser .. 
vices Board of the Reserve Bank of India. 

E. Dereservations 

4.46. It has been stated that the pra<;tice in the Reserve Bank of 
India ha,s been to dereserve a vacancy reserved for Scheduled ·Castes 
or Scheduled Tribes in the event of non-availability of suitable can-
didates belonging to the concerned category for appointment against 
the reserved vacancy and to carry forward the same for three sub-
sequent recruitment years. Since the Managers of the Local Offices 

, of the Reserve Bank of India are operating the rosters of vacancies 
and reservations, dereservation also was looked after by them so far. 
No reference to the Central Office of the Reserve Bank of India at 
Bombay was required to be made. 

4.47. It has further been stated that the Reserve Bank of India 
has recently decided that before dereserving a vacany reserved for 
Scheduled Castes or Scheduled Tribes at any Office of the Reserve 
Bank of India at any recruitment, special efforts should be made by 
the Offices concerned to get suitable SchedUled Caste and Scheduled 
Tribe candidates for appointment against such reserved vacancies by 
following wholly the procedure laid down by the Government of 
In'tiia, in this regard. 

4.48. The Reserve Bank of India has accordingly decided to take 
the following measures: 

(a) In the case of Offices where difficulty is experienced in, 
filling the reserved quota for Scheduled Cutes/Scheduled 



Tribes, to call, in future, for the pn-recru1tmeltt wriUel\ 
test all candidates belonging to the SchedUled castes M\d 
.SchedWed THbes who satisfy the nUnimum eligibility 
standards as prescribed for them. . F'urther, aU eandidate& 
who get tbe minimum qualifying markis in the written test 
Will be called for interview. This interview, is, at present, 
and will continue to be, held on a separate fty or at a 
separate sitting of the Selection Board for interviewing 
-general candidates so that the caBlidates from these cate-
gories are judged by the relaxed standards. 

(b) To request the various Federations/Associations of Sche-
duled Cll'3tes and Tribes to sponsor and adequate number 
of applications, whenever recruitment is made. 

~(c) To advise the Local and Central Employment Exchanges, 
as also the Directorates of Employment for Scheduled 
Castes and Tribes, the number of reserved vacancies re-
J'mlI.ning unfilled, and to request them to sponsor appli~-
1ionsnumbering at least twice the num~ of vacancies 
re!erved for these categories. 

(d) To issue advertisements/notifications to Employment Ex-
changes inviting applications from Scheduled Castes aoo 
Scheduled Tribes candidatE's only before any reserved 
vacancy h dereserved in any category of posts and to hold 
a special test and interview for the same. 

4.49. In his evidence before the Committee, the representative of 
1the Reserve Bank of India has stated: 

"For Class 111 posts, the powers of dereservation of vacancies 
reserved for Scheduled Castes and Scheduled Tribes were 
given to the Managers of the respective Offices. SiDce 

. October, 1973, the Bank has taken a decision that when-
ever a vacancy is to be de reserved in any Office of the 
Bank, that should be referred to the Central Office who. 
in its turn, should take the approval of the Executive Direc-
tor of the HeseTve Bank of lntJia." 

4.50 .. To a suggestion made by the Committee that the Reserve 
-&nk of Juat.., before dere8erving a vacancy, mow" also seek the 
.ad~ ot \be ~ .." nnmce (~t ·61 1IiMting), the 



re~resentative of the ~veBank of Inclia, in bis evidence befo~ 
the Committee, has stated: 

"It will militate against the autonomy the Reserve Bank of 
India. We follow the procedure laid down and I don't know 
why this particular thing should be referred to the Minis-
try. It is day-to-day working of the Reserve Bank of 
India." 

4.51. The representative of the Ministry of Finance (Department 
of Banking) has stated during evidence that as Secretary in the De-
partment of Banking, he is also a Director of the Reserve Bank of 
India· and thus he has considerable liaison with the Reserve Bank 
of India. If any proposal regaromg dereservation comes before the 
Central Board of the Reserve Bank of India, he will come to know of 
that automatically. 

4.'52. In reply to a question, the representative of the Reserve 
Bank of India has stated during evidence "the vacancies which ar~ 

dereserved are carried forward for three recl'uitment years. We pro-
pose to issue a special advertisement/notification to the Employment 
Exchanges to clear the backlog." 

4.53. Asked whether a vacancy reserved for a Scheduled Caste· 
is offered to a Scheduled Tribe candidate at the end of the third 
recruitment year, in the event of non-availability of suitable Sche-
duled Caste candidates and vice-verS'", as required vide the Ministry 
of Home Affairs O.M. No.Z7 f25/68-Est(SCT) dated the 25th March, 
1970, the Reserve Bank of India, in a written note furnished to the 
Committee, has replied in the aflirmative. When asked to state the 
number of vacancies reserved for Scheduled Castes given to Sche-
duled Tribes and vice.-versa so far, the Reserve Bank of India, in a 
note furnished to the Committee, has given the following infonna-
tion:-- .. i 

\ 

Class III 

Class IV 

Posts reserved for 
Sehedult:d a.ta 
offered to Scheduled 

Tribes 

PostR reserVed for 
Sohedu!ed Triba 
offered to Scheduled 

Castes 

16 

IS 

NOTB : This adudes the ReIerft Bank of hadia omce, PatBa, 110m whidI informa-
tion .. DOt yet beea ~ociveG. 
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4.54. The number of vacancies dereserved in each of the categoris 
of posts every year, since the decision regarding dereservation of 
vacancies in the lteserve Bank of India, was taken, is given as fo1-
lows:- ' 

Year 
Total number of vacallC'es dereserved 

CLASS I CLASS III CLASS IV 

Sch. Caste S.T." S.C. ; , ,S.T. S.C. S.T. 

1967 2I 28 II 15 

1968 40 30 6 13 

1969 77 66 19 21 

"1970 79 56 15 27 

1971 78 87 31 31 

1972 5 3 56 61 23 17 

1973 72 97 21 29 

TOTAL 6 3 423 425 126 153 

4.55. The Committee are unhappy to note that a large number 
of vacancies in Class m and Class IV have been dereserved by the 
Reserve Bank of India since 1967. without following· the prescribed 
procedure. The Committee recommend that before a vacancy reserv-
ed for Scheduled CastesfTribes is dereserved, all possible avenues 
should be explored to invite applications from the Scheduled Castes/ 
Tribes and the prescribed procedure laid down for the purpose should 
be meticulously followed. 

4.56. The Committee hope that with the introduction of the new 
procedure by the Reserve Bank of India whereby all proposals for 
dereservation of vacancies in Class m posts have to be referred by 
the Managers of Local Offices to the Central Office at Bombay, there 
would be no OCcasiOll in future to dts'eserve a reserved vacancy. 

4.57. The Committee would like the Reserve Bank of India to 
examine the feasibility of keeping the vacancies reserved for Sche-
4uled Castes and Scheduled Tribes unfilled till suitable candidates 
belonging to these communities are available instead of dereserving 
them and filling them up by general candidates. This will cur. the 
tendency to dereserve a vacancy without making proper efforts te 
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get a Scheduled Caste/Scheduled Tribe candidate to fill that vacancy. 

4.58. The Committee suggest that the number of vacaJlcies dere-
served by the Reserve Bank of fIldia, during a year, together with 
reasons therefor, should be intimated to the Ministry of FiDanee 
(Department of Banking) with a COpy to the Commissioner for SclJe.. 
duled Castes and Scheduled Tribes for their information. 



CIlA,PTEB V 

ADMINlSTRA'fION 

A. Ms..inte.-umce of ~ters 

5.1. The Committee have been informed that a separate roster 
is maintained by the Reserve Bank of India in the form prescribed 
by the Government of India for each category of posts in Classes I, 
nI and IV in which direct recruitment is made and vacancies are 
reserved in favour of Scheduled Castes and Scheduled Tribes. 

5.2. It has further been explained that immediately after an ap-
pointment is made, the particulars of the person appointed are enter-
ed in the prescribed Register in appropriate columns and the entry is 
signed by an Officer authorised. to do so. The roster is maintained 
in the form of a running account year. 

5.3. In the case of isolated individual posts and small cadres in 
which vacancies do not occur with sufficient frequency, posts in the 
same class and carrying similar status, salary and qualifications are 
grouped together to facilitate the application of the reservation 
rules. 

5.4. If there are OI1ly two vacancies to be filled on a particular 
occasion, one is treated as reserved, and if there is only one vacancy .. 
it is treated as unreserved. If on this account, a reserved 'point' 
is treated as unreserved, the reservation is carrIed forward upto 
three subsequent 'recruitment years' in accordance with the Gov-
ernment's instructions in this regard. 

5.'5. Asked to state the reasons for not maintaining a roster for 
Class II services, the Reserve Bank of India, in a note furnished to 
the Committee, has stated: 

"Class II comprises at present only Personal Assistants to very 
senior Officers; presently, there are only 26 posts of Per-
sonal Assistants in all Offices of. the Bank taken together. 
Vacancies in this Class are invariably filled by promotion 
from the lower cadres (Le. from Stenographers, in Class 
III) on the basis of seniority-cum-fitness. As the Bank is 
not making direct recruitment to this category of posts: 
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the rosters have not been maintenaned for Class n 
services." 

5.6. Asked whether all the recruiting authorities of the Reserve 
Bank of India were maintaining separate rosters, the representative 
of the Reserve Bank Indi.a, in his evidence before the Committee, 
has .stated: 

"Since reservations have been provided for direct recruitment, 
we are maintaining rosters only for direct recruitment. In 
every Office, whenever there is direct recruitment for 
Class III and Class IV posts, the rosters are maintained. 
Direct recruitment to Class I is made only by the Bombay 
Central Office, and there also a roster is maintained, when-
ever there is a direct recruitment." 

5.7. Asked whether rosters are being inspected periodically and 
whether any discrepancy was ever found in the maintenance of 
rosters d~ing inspection, the representative of the Reserve Bank of 
India has stated during evidence before the Committee: 

"The rosters are being inspected periodically. No discrepancy 
has been noticed except for a solitary one, where one seat 
reserved for a Scheduled Tribe candidate and carried 
forward for three years was not given to a Scheduled 

. Caste candidate. This discrepancy was rectified by offer-
ing the post to a Scheduled Caste candidate next year." 

5.8. The Committee hope that the ReserVe Bank of India will 
tighten its machinery for maintenance and inspection of rosters as 
p.-oper maintanance of roSters is absolutely necessary to ensure due 
representation of Schednled Castes and Scheduled Tribes in services. 

B. Cell 

5.9. The Committee have been informed that in the Reserve Bank 
of India, the procedure followed for dealing with complaints regard-
ing non-observance of reservation orders in favour of Scheduled 
CastesJTribes is that the Manager of an Office, in his. capacity as the 
administrative Officer-in-charge, attends to the complaints and 
grie~ances of all the employees (including Scheduled Caste. and 
Scheduled Tribe employees) in consultation with the Bank's Central 
Offiee at Bombay and/or in accordance with the procedure set down 
in the Reserve Bank of India (Staff) Regulations, 1948. In the Bank's 
Central.office, the Joint Chief Manager, in his capacity as the Liaison 
Offtcer for Scheduled Castes and Scheduled Tribes, attends to the 
complaints. 
1664 LS-5. 
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5.10. Regarding appointment of a Liaison Officer in the ReservE:: 

Bank- of Ihdia and' nis- furn:tions; etc;, it' has been' stated that in the: 
Bank, the Joint Chief Manager, a Senior Officer- iil the Central 
01Iimr at ~ 1111:&, as.-- a. Liaison OII\cer. in, resaect! of matters 
relati1l&. to the "representation. of Scheduled. Castes and'. Scheduled 
'IGbu •. Hm- func.tionlL in. thh; resp&:t are:, 

(i) to ensure due compliance with the .orders and: inatruations 
p-ertaining to the reservation of vacancies in favDur of Sc-
heduled Castes and SCheduled Tribes in the matter of re-
cruitment. and other benefits ~dmi:;sible to them; 

(ii) to collect, consolidate and despatch to. the Government of 
India, ~e annual returns relating, to rewesentation of Sc-
heduled Castes and.: Scheduled Tribes; ar.d 

(iii) to act as If Liaisen,QffictU'. between the- Bank. and the Min-
istry of Finance for supply of other information, answering 
questions- and queries- and clearing dOubts in regard to 
mattenr concerned willi, the-imrtrootiornissued bytHt! Go-
vernment in respect of recruittnent"of'Scltedttied-C-astes-and 
SchedUlb:i'Ttibes. 

!t.ll Asked whether-a,Cell,hadtbeen,setup.in.the'Ministry of Fin-
11m!&' (Department offBankin8~1 anebalao in: t~ Resel1Ve-Bank of India, 
ttr,watch1 the-·imp1ementation of! ttJe,reseryation ~ for Scheduled 
~Ute\t< and Stheduledl Tribes; the repr.-ntartlv& C1fr ttte Ministry of 
lfinlB'lce' h_: statadl during ewdimm: that; in' th.,· MUriBtry of Finance 
(Departtnent1of.iBankinB),·tlteydJa\1e'saI; up a;~ll:at:the begining of 
last. year, exclusillely to look. after the groblem of reseDlatinns for 
Scheduled Castes and SCHeduled T.ribesar.d that they have. desliPated 
a Dep'uty Secretary' as a LiaiSQn Officer. In the Reserve Bank of 
India, they aTe. seUin~_ uQ a Cell shortly. The.rep,resentative of the 
Reserve Bank of India, in his evidence before the Committee, has 
stated:-

"So far as the Reserve Bank of India is concerned, we have a 
Liaisorr OfficeI'-Jbiilt' ~ief Mimager, Recrnitment- Section 
in the Reserve Bank of fndhr lbolts-after-the jOb. Ih view 
of the questions'now coming up, we have decided-to Bet up 
a separate- Cell for' the purpose:" 

5.12. Asked. whether the activities of the Cells in the Ministry I 
Rf:!ser\!6 Bank of India are, p'ublished in the AnnuaL ReI?Orts ot the 
Ministry\Reserve Bank. of India, the Reserve Bank of: In<li8.y, in a 
pO£1-evidQllca note furnished. to, the. Committee, has stated that the 
Annual. Rep-art of the Central Boar.er of.. the Bank on_ i~ working 
and on the tremls .and Rrnpss of banking in India, whiCh was.. pub-
lished by the Bank in pursuance of the provisiON contained in Sec-
tion 53(2) of the Resel've Bank of India, Act, 1934 and of Section 
36(2) of the Banking Regulation Act, 1949, deals mainly- with the 



61 

~omic conditions that pre.vailed. d.urin.&; the. :financial. lJUli to 
which the report relateS, the role played by the Reserve Bank of 
.Indiil and. thadmggrJantr ~ of, ~ durmg tile pariod. A 
small Chapter.. 0IlJ the.. iIllgQl'tant.. aattviJie&. of, tba! Bauta. in lJIhdion 
to. its. s1a.ff. is.. hQ\IUI8v.er." included. in, the: ReDGrt~. 'DIe~ nemal: aaUvi-
tia. of.. tba C2ntraL RecruitmBnt. &wi~. whiDb wee .. :IiiI!'ltJding 
after the. t:eCDlitmant. of. S6:haduJedl caste aDd s.tiedU.UId:l 'Dibe 
candidates, wer.e-!Wt: bailli! incl.1lciedt in. the: &put.. IL ~ how-
ever, has now been set up in the Central Recruitment Section of 
the Central Office of the Reserv.e Bank· of India at Bombay to 
look after the matters relating to the SCheduled Castes and Sche-
duled Tribes. and it is p-rogosed to, include informatiQn. relating to 
the actiVities of tliis Cell: ih tOe Annual Report of the.. Reser.ve Bank 
oilhdia. 

5:13: 'The Ministry of Finance. (Deaartmant oJ Banking,), in. a 
note furnished: to the Committee, luwe stated. that, the, ac.tivities. of 
the Cell in the Department are_ p'ublished in the. Annual. Report. of 
the. Mihlstry of Finance. 

5.14. Asked whether the orders regarding reservations for Sche-
duled, CaMe&- an&.: Stilbaduledt Tribas-; in, the serNieee,. ofo. the- Bl!serve 
iuuk'o£ Indiadmd beenduCCUlJOrated: in the·Resemoe-:Bauk aft Imiia 
($aft~t B.egplatiorul; 1_ so, that these- could be riIidl!· followed 
by tba: B~8' Beo5, of India- Offioe&; _ tll&: reprtIHIltat!ve, o£ the 
Re!tltlMe Bank of Imiia, inJ his, evidenca b8fcmt the: G:onunit~. has 
aiated:. 

"The: s.m r .... datioJla: are, th&: oondiJiona. of' IIIft'Nioa of! the 
stad Itt is; at Sltrt. at. contnaot whiclr tbay·sigrn. Ii<.ia not 
tlIIIIe~· to) ineorplWlte: tb8!le ~ ordeu; Ur, the 
Staftl Regulations.. The Rnetlve:- Bank; of India ~es 
periodIcally.- administmti1lle> mreuiJrn ttl. aill ital 0JftCeSt and 
that is considered enough. Recmitmentr doss not· form 

\ part of the Regulations. The pUrpose is fully served 
by- adininistr-atve- circulan." 

\ s:rs: 'PIle COmmittee are- gUad' to note ttmi" the- ~., BalIk 
of' Ibdtia has DOW set- up a sepml __ eell' in· the" CeathF llenuibnent 
Sec'do.. or- tile CentT.r 0fIIce of tire Ilberve Bank of" DnHa atl'lJem-
bay under a Liaison Officer, to look after the mattiit's reltltiar to 
~' Scheduled. Casfe. and Scheduled Tribes and that the activi-
tie. or.: tIllS 011" wilf Bereafter be iildbded' In • A!Dnaa.!-:Jeports 
or·tlie Dserve BIlnlt: of' Indta. The eommittee woald' like the 
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Reserve Bank of India to appoint similar Liaison OfIicers. and set up 
similar Cells· in all the Offtces of the Bank in the COUDtry. .. 

.. 5.11. The Committee hepe that the Liaison OfIicers in the Re-
. aerve Bank _ ladia would impress upon all the recruiting autho-
rities in the Bank the imperative Deed for strict observance of 'the 
reservatioaa and other orders relating to the repreleDtBtion of 
Scheduled Castes and Scheduled 1l'ribes in the Services of the 
Reserve Bank -of India and its Associate Institutions. -

C. Annual Statements 

5.17. The Committee have been infonned that yearly statements 
viz. one showing the totalnumber of employees in the Reserve Bank 
of India and the number of Scheduled C'astes and Scheduled Tribes 
aIIWng them as on 1st January of each year and another showing the 
particulars of recruitment made during the calendar year and the 
number filled by Scheduled Castes and Scheduled Tribes and vacan-

. des· carried forward are furnished by the Reserve Bank of India to 
the Government of India, Ministry of Finance (Department of Bank-
ing). 

5.1S. Asked since when these statements are being furnished 
by the Reserve Bank of India to the Ministry of Finance (Depart-
ment of Banking), the Reserve Bank of India in a note furnished 
to the Committee, has stated that the Government of India, Min-

. istl'y of Finance requested the Reserve Bank of India vidIe D.O. 
letter F.3(47)-BCj60 dated the Sth July, 1960 to furnish them 
annual returns beginning with the year ended 31st December, 
1958, showing the representation of Scheduled Castes and Scheduled 
Tribes in the services of the Reserve Bank of India and the total 
number of staff recruited during the year, together with the number 
and percentages of the representation of the two communities there-
in. The respective yearly statements are being furnished to the Min-
istry of Finance sinee 1961. 

5.19. Asked whether the figures of Scheduled Castes and Sche-
duled Tribe employees in position in the Reserve Bank of India and 

,; .:.the particulars of their recruitment are published by the Min-
istry IReserve Bank of India in their Annual Reports, the ~rve 
Bank of India, in a written note submitted to the Committee, bas 
stated: . 

"It has not been the practice to publish these parti.cul~n; in 
the Bank's. Annual Reports. 1t has now been decided to 
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furnish this information in the Annual Report of the 
Bank." 

5.20. The Ministry of Finance (DeJ>utment of Banking) have 
stated that the figures concerning the Reserve Bank of India are be-
ing published in the Annual Report, of the Ministry for the year 
1973-74. 

5.21. The figures published in the Annual Report of the Ministry 
of Finance for the year 1973-74 are as follows:-

, Total number of Scheduled Caste/Tribe employees in the Reserve Bank of India ' 
! ' 

As on 31-12-1972 As on 31-12-1973 Increase 

Officers Clerks Subor- Officers Clerks Subor- Officers Clerks Subor-
dinates dinates dinates 

1071 818 896 9 171 

6.22. The Committee would like the Reserve BaDk of India to 
forward a copy of their annual Statements regarding the representa-
tion of Scheduled Castes and Scheduled Tribes in the services of the 
Bank to the Commissioner for Scheduled Cast'es and Scheduled 
Tribes simultaneously when the Bank sends these statements to 
the Ministry of Finance (Department of Banking). 

5.23. The Committee would also like the Ministry of Finance (De-
partment of Banking) ~and the Reserve Bank of India to make a 
thorough land analytical stUdy of the Annual Statemeats complied 
by the Bank regarding .the representatioo of Scheduled Cut. aad! 
Scheduled Tribes in the services of the Bank So that prompt anti 
e.edive measures may be taken' to remove the deficiencies noticed. 



fGBNERId. 

A. Bouain&' Facilitiel 

6.1. The Study Groups· Tlf Ithe iCOMftllttee, ""'hi~h \l'tiitttJ. the ~ 
sewe -Bank ·of -India -Oft\ee ~t ·Bombay, -Calcutta ~Mwdro, -weft 
giVeD • ti~ liD'fonna*tJ. 'In lregud 'to .Ul'itrtMtt "df 'qUltrten 
by the -Bank ·to ·its-.td-

. ..4. -'"---~-./-ht.fM,-.",..,,_ 

Tow No. ofq~n~. 

l593 

B. R __ .JHM-./-lNIic,·M.t/Ns. 

No. of qUUIIW. 
alIon~ to sea, 

78 

No.of~. 
alI"nej to ST •• 

5 . 

a... of.......,,.., ''l:~w.~~ )Ruof ........... :Ho.''OJ~:GIIt-
alIoned ned so sea. ·ned to ST,. 

I . 

lUI 

'tv. 120 

C. Resn-v, BanJe 0/ India, Calcutta: 

'I 

3 

(I) 'ko. of quartesa eveltable for allotment to IIiIIf et cakutta. 

.~a...."Q .rL 

-'5~,*,"'. 

'bum 'bum ~tIiIr""Ql.larten. 

(ii) No. of quarters alIoted to SC/ST emplore-

Alipore Ollk:en' Quarten 
Siqhi Part Steft' Quarten 
Dum Dum SldQuamn 

... 
''15 

• HZ . {liltCiy t. 
t~""'1IIICiIIMft 

by o.:-b ... I~J) 

SC 

Nil 

NIl 

51' 
1 

til 
Nil. 
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6.2. Asked whether any special housil1g facilities are offered by 
the Reserve Bank of India to its SchedulE:d Caste,'Tribe . employees, 
the .representative of the 'Reserve Bank of India, in his evidence be-
fore the ,Committee, has stated: 

"The Reserve Bank of India allots staff quarters strictly ac-
cording .to 'seniority and there are no reservations for 

,Scheduled Caste and Scheduled Tribe .emplq.yees in the 
matter of ,allotment of .accommodation." 

6':3. When a Study:group of 'the Committee, .whicllviositedthe 
Central : Office of ,the Reserve Bank of :India ,at Bombay, :enquired 
whether iheBank was aware 'that ~ Government of India Jhad 
provided '10 'per cent ~servation in allotment of eceommodation in 
Types 'land n quarters to .its Scheduled 'Cru;te!Scheduled Tribe 
emplo~s in Delhi !'New 'Delhi and whethErr'the ;:Ban+;: would 'make a 
simllaTprovision 'for allotment 'Of quarters to its 'Scheduled lCaste 
and 'Scheduled Tribe empl'Oyees, the Study Group was infoy~ :that 
the 'Bank was not aware df the said oroeI's' of the ,Government of 
J,ndia, 'The representative af the "Reserve Bank oflmiia :bowever, 
stlrted1hat the Bank would obtain a ,copy af 'the relevant -orders· of 
the Ministry of 'Works and Housing (Directorate of -Estat~s) and 
examine the matter. 

,.6.4. The .Committee woula like the Reserve "'Bank 0'( 'India to pre-
vide .l..O ,per cent reservation 'for' its SCheduled 'Caste anl:l . SchedUled 
Triheelllpiqyees in allotment of accommodation, patticulatly for 'the 
lower category of employees,' keeping' in view the provisions of 'the 
Government of India (Directorate of Estates) Office Memoranda 
No. 12635(5)!69-Pol(lI) dated the 6th November, 1969 and 
No. 1I2036(3)f730-FoI{ll) .dated .the 24th S~ptember, 1973.on the 
suJpjec:t. 

B. 'Sehemes ,for .~nODlic .Develqpment 

'£.6 .. The .committee desired to know ?hether .there was any 
scheme QY .the Ministry .Df Finance or the Reser\le Bank of ' India t{) 
advance .sbert, medium and long .term loans on eas~' terms to 
Sciwduled ,Castes and .£clleduled Tribes. The representative of 'the 
Ministr.y -of ,H'inanfle(Department of Banking) duri'nghis evidence 
befol'!e ,the..Couunittee, OOS sta~d that the Ministry ,oJ Finance have 
a OiCheme ,which for the hac:kwardpeqple, 'This scheme has alsv 
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been extended to the Corporations like the one for Harijan Develop-
ment in Kerala. Under this scheme, loan is given on interest at the 
toncessional rate of 4 per cent. This scheme is in operation in all 
the backward districts and a sum of Rs. 10 crores has been disbursed 
under this scheme upto the end of December, 1973. 

6.6. The Ministry of Finance (Department of Banking), in a writ-
ten note furnished to the Committee, have inter alia stated that the 
Government of India in the Department of Banking do not frame 
any scheme for advance of loans to be giVElD by public sector banks 
to the weaker sections of the society in the priority sectors for indus-
trial, business or agricultural development purposes. The Govern-
ment or the Reserve Bank of India only issue guidelines as and when 
necessary. It is the publie sector banks, however, who prepare vari-
ous schemes fox financing different priC!rity sectors of the types men-
tioned above. The schelmes they formulate contain details like the 
nature of activities to be covered, anwunt of loan admissible, terrI15 
and conditions, utilisation, modes of repayment etc. The schemes 
cover a wide ranging area of activitiEllS in a particular sector, for. 
instanee, in the small scale industries special schemes for technical 
entrepreneurs, rural industries projects, in the area of business, 
'schemes for self-employment, retail trade, setting up professional 
business etc., and in the case of agriculture, the schem~ cover areas 
such as animal husbandry, piggery, sheep rearing and other allied 
occullatio~. The. Department of Banking's two brochur~s namely, 
"Banks at yot,lr Service'~ and "Banks in the se~ice of smaIl farmers" 
bx:qught Qut in July, 1972 and February, 1972 contain some' details 
of the nature.of schemes covered, the iQnding c:riterla, credit:guaran-
tee schemes. etc. . 

6.7. The . Government ot India have issued detailed guidelinEllS on 
the differential rate interest scheme by which banks are to give con-
cessional rate of intet-est on schemes to be taken up by small borrow-
ers in selected backward districts. The details of the guidelines as 
well as the progress in this regard are given in Appendix VII. 

6.8. The Committee DOte'that the Govel'bDlent have bsuecl detail-
ed guidelines on differential rate interest scheme 1ry wbieh baBks 
are to give concessional rate of interest on schemes to be takeD 'up 
by small borrowers in selected bac:kward cfJStricts. 'ftae Committee 
'Vould like the Ministry of Finance (Department of Banking) to eOll-
sider the feasibility of further liberalising this scheme an' ma1dng 
all the Scheduled Castes and Sclleduled Tribes, irrespective of their 
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income cei1inc or place of residence, to be _titled to borrow UD .... 
this scheme. 

NEW DELHI; 
Aug"," 13, 1974: 
Srava1l4 .22, 1886 (S) 

D. BASUMATARI, 
Chainnan, 

Committee em the WelfGft 
of Scheduled C48tes and 

Scheduled Tribes 



APPENDIX I 

(Vide para 2.2 of the Report) 
.Bu.fOhJef.ac~ Reserve Bank at mtlia, 

fCeJitlllll ~_, 
,,) BOMBAY. 

D.O. Staff No. 192JRec.I-54 14th January, 1954 
My dear Biswas, 

Staff-Recruitment Scheduled Caste candidates. 

Will you kindly refer to the corrspondence resting with your 
D.O. letter No. F.3(34)-F.1/53 dated 17th December, 1953 regarding 
the recruitment of candidates belonging to the Scheduled Castes in 
the Bank's service? 

2. We have not so far laid down any fixed percentage for the re-
cruitment of candidates belonging to the various communities but 
our general policy has always been to encouragE!! the recruitment 
of the minority communities. We have carefully examined whether, 
in view of the practice followed by the Central Govmnment, it would 
be possible to reserve a certain percentage of posts for the Scheduled 
Castes but consider that for various reasons it would not be practica-
ble to do so. We do, however, appreciate that every possible encour-
agement should be given to the Scheduled Castes in this matter and 
ara... issuing instructioIl& to our offices that every Scheduled Caste 
candidate, of eligible should be given the opportunity to appear for 
the written recruitment test and interview and other things being 
equal, preference should be given to candidates belonging to thea 
Scheduled Castes. We are also making a general relaxation of age 
limit by three years in the case of Scheduled Caste candidates. We 
hope that with the above measures, recruitment of candidates be-
longing to the Scheduled Castes in the Bank's service will receive' 
considerable stimulus. We propose to watch the results of the above 
concessions for one year and thekl review the position once again to 
see whether any further steps require to be taken in the matter. 

3. As regards the selections ~tly made for the waiting list for 
routine clerks by our Delhi Office to which reference has been made 
by 8hri Piaree La! Kureel Talib and 8hri P. N. Rajbhoj, we under-

18 
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stand that out of 41 applicants belonging to the Scheduled Castes, 
2 were called for the written test but. since they did not fair well 
enoueh, they could not bel sel ... c6Ircappointment. 

SHRr'l(. "P. msWJfS. 
Government of India, 
Ministr.y of Finance, 
Deptt . .4l Economic Affaira, 
NEW !l)ELPfX. 

Yours sincerely, 
·lMl/·C..JJ·~ 



AJIIPBMDm D 

(Vide para z· 31 of the Repon) 

Total No. of 
a.u Catqory number vllalllCia 
(Grade) of reten'ed 

candidates for S.C. 

(I) 

G •• I 

(z) 

SUI/! Ojjiur, Gr. 1 

Dy. Director 

(3) 

Research Ofticen 3 

Penonnel 0fIic:en 

MaiDtenance Enai-
necn. 2 

SUI/! Of/iurl Gr. 11: 

AAtt. Bn,ineen 
(Blec:triCll) 

Autt. Eqinecn 
(Civil) 9 

SlQ/f Of,,",,' Gr. 11 
(I>ireit R«ndts) 21 

Superviaon (Civil) 4 

Supervilon (Mech.) 2 

TOTAL CUss I 

(4) 

3 

3 

No. of No. of 
SC vllC8llciel-

candidates reserved 
appointed for S.T. 

(5) (6) 

3 '-I 

3 

No. of 
,ST-

cahdidlllcll" 
appointed 

(7) 

I 

I 

.Plcaae alao tee reviled atatem:nta at Appeadix II-A. aublequendy furnished by the 
MiDiltry of FinaDce. Deptt. of ~ III f8ClUal verifiCltioo stqe. 

70 
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(I) (.2) (3) (of) (5) (6) (7) 

(lass II 

(lass III ChrluGr.ll 368 26 34 19 6 
Coin-Note EDmiDc:ra 
Gr. II 130 17 J.J 9 3 

Typists 48 2 1 

Compounders 3 

Telephoae Opera-
ton. 6 2 I 

Oveneers . 4 
A.C. Plant &: Elec-
trical Supervisor. 

Traoalators 6 

Comptist 1 

Asstt. Caretaker 1 

Adrema Operaror 

Economic Antt . . 
Statittical Antt. 7 1 

Tobla... III -495 ,1 46 31 .10 

ClaaIV Peens. 17 2 3 " Mudoon 36 6 7 2 

Paruhes. . 20 3 4 
Sweepers 6 2 S 

nurw- II 3 

KhitmarprS 2 I 

Coob 3 
Aut. Cook-aun-
Barer 2 

DriftI'I 2 I 

LiftmeD 3 I ' , 
Malis 3 

A. C. Plant Attclld.utu 2 

Liftman-aun-
W'U'eIIWl • 2 I 

WItduDen • 4 .. { .. 
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(J)' (2) (3) (.) (,) (6) (,7) 

Durwan-cam-Peons 1 

Utensil Caners • 6 

FaruhlSweeper-
cum-lIIruheI 6. 3 

K~ITea 
BoylWIiter. 6 

Other catqories 12 3 2 

.TOIIl Class IV. 1#1 20. 33 II 3 

C"," IV Par,-Titu Bmployea : 

Sweepers 6 6 

Farathes 21 3 6 2 

~!Tea 
bo", .rer boyw 9r I. 

Other cateRories I. --_._-----
Total a... IV Pan-time em-

ployees I. 37 S 13 2 _._--_ .. 
~t:::1:f;.'1rf«rII , aI ttj--.Ms 0«IIF'Nd aIfIl jilhd, W 1ftDrfber of fJQu,naes 

NWrtJed /ft. ~us Illilll.ScIttdMhd JWa aIfIl ,.. ",..,. of fIG:..a_ = .. iflIle4 
.".-by-Se) "~ G __ ..... ~. T ....... oon£daus tIurinR ,Ite _war 1969 in ,Ire R_"" 

&mil of ledio and irs GSSDCUu" Irrstiruti~ --_._---- - _ .... _--------- ----------
a. ... 

(Onde) 

(I) 

CIaa I 

Category 

(2) 

Sr.Ofjiur : 

Penonnel Manacer 

Dy. Lepl Adviser 

Mmaaer (Tech.) 
SrafJOI/i:ers 
Gr. I : 

Total No. of Nb. or' No. of 
No. of vacancies SC v..ncies 

candidates reserved candidites:l'fterVed 
recruited.>, for SC. appointCll.. f'lf.,. ST 

(3) (4) (S) (6) 

1: 

I: 

Dy. Manaaen (Tech) , 
Industrial Finance 
0fIicen (Tech.) 8 

Reseuch 0fIic:era 5 

No. of 
ST 

cmdidates 
appointed 

(7) 
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(f~- (2) (3' ( .. ,. (5) (6J (7) 

~ r 
Staff ()ffiars Gr. II 
(Dinet R«ruits) : 3. 

Supervisors (Civil) 

Total Class I 33 

a... II \-.-._------
aUS JII Clerb Gr. II 402 !13 3B- 24 

Coin-Note 
EQIIliners Gr. II .60 s6 S2 30 •• 
Typists. 7· 12 6 6 

TranaJaton· 1 

Compounden S 
·c 

Tel~e Operators 7 ".' .. 
Oveneen 7 \- .. 
CompliBts 2 

Asst. <Jaretaker r: 

Adrema Operator 

S_II.,k .. 3-

Caretaker 

Punch Operaton. la • .i 

Hin~ Assts. • ·1 

I 

TOTAL Clr,s III 917 12S 9:8. 63 IS 

, 
CIas.IV Peons 70 10 6 • ; 

Mazdoon 7. 9 16 S 

Faruba 42 , it 3.· 

SweepeR IS • IS 2 
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(I) (2) (3) (4) (s) (6) (7) 

Durwana 35 4 3 3 

JChitm.rpn 6 

Coote 2 

AlIt. Cook-clllll-
Bearer 2 1 

DrIver 

Clemen 2 

LiftmeD 7 2 

A.C. Plant 
AtteDd!lDb 

Mudoor-atlll-
Wiremen. 4 1 1 

Compoeitor 

lDkmen 3 

Watchmen. !I 

Paraah/Sweeper-
CIfIIIoParull. 2 I· 

~rr . hoyt rdten m . 6 

~er c:ateaories 32 6 S 2 ----
TOTAL CIa .. IV 313 48 S4 19 5 

Cl ... IV. P., n- f1trtIJ/"".., 

TeafWater boya S 1 1 

Swcepen 4 3 

Paruhea 20 2 !I 1 

MucIoon 4 

~ar.rrm 
bo 11ft boya 2 1 

Otherc:atqoricl. 2 

, --
TOTALCI... IV PAar-time 

employees " 6 12 
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• Statemmt shewing rhe total I'IU11Iher 0/ vacancies occurred and filled , the number 
of oaeancies reserved for SchedUled Casus and SchlduJBd TriMs and the nunrlJ6r 

Class 

of vacancies actually filled by lhe SdledldBd Caste and ScMdused Tribe 
candidares during the year 1970 in the Reserve Balik 0/ Ind.1Q and 

its Associate Institutions 

Total No. of No. of No.or" 
Category No. of vacan- SC vacan-

candi- cies candi- cies 
dates reserved dates reser-

No. of 
ST 

candi-
dates 

recruited iorSC appoin- ved for appoin-
ted ST ted 

(I) (2) (3) (4) (5) (6) (7) 

Class I Staff Officers 
Grade J : 

Deputy Managers 
(Tech.) 8 

Asst. Chief Officer 
(Fin). I 

Ind. Finance Officers 7 

Staff Officers 
Grade II : 

Staff Officers 
Gra<'.e II( Direct 
Recruits) 

TOTAL 17 

Class II 

Class III Oerks Gr. II 703 120 91 55 8 

Coin/Note Exami. 
ners Grade II 261 34 38 13 6 

Typists 91 13 3 8 

Compounders 5 2 

Telephone Operaton 4 

Overseers 14 

Translaton . 2 

Archetectura1 
Assistant 

.Please also see revised statements at App:nJix II-A, IUbseque!ldy furniabed by the 
.Min. of Finance, Deptt. of Banking It factual vc:rifi.cation stqe. 

1664 LS-6 
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(I) (2) (3) (4) (5) (6) (7) 

1!eooomic Aut. 

Statistical Assistants 5 2 1 

Ant. Caretaker . 1 

A4rtma MachiDe 
Operator 1 

StmoFaphcn 5 J J I 

Punch Operaton. 16 ~ 

TOTAL : 1110 176 132 79 15 

-Ciau IV Peom 172 25 37 12 3 

MudOOl'l 128 16 29 9 6 

Faraaha z8 4 7 

Sweepen n 10 I 

DurwIUlB 24 2 2 2 

Khitmatpn 9 J 

Cook • I 

Alit. Cook-&um-
bearen 8 

Driver 

Oeaner 

Liftmen 3 
A.C. Plant 

Attmdant 

. Sweeper-clhll-
Paralles 4 2 

Mudoor-cum-
Wiremen. 2 

Carpenter J 

Helper to Carpenter 

S'fteJICf-CflIII-
Farahes • 7 

Khi (Tea Bo";',*::en . 22 3 4 
Farub_Plum'-

Other c:at.,r_ . ~ j 6 4 

TOTAl.: 459 61 99 31 , 
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(I) (2) (3) (4) (5) (6) (7) 

-- - -----
a.. IV- Ptlrt-a-~s 

Teaf\Vater Boys • 4 I 

Sweepen 2 1 

Faruhes 18 3 3 
Mazdoon 2 

Khi !Tea ~erBoYS S 
Othuc:atqories. 4 2 I --_._-

TOTAL: • 3S 6 7 

• S~ IitorWtt tIw totlll ,..",.,. of _1IlNS ou:urrwI IJIfd jilW. tIN 
".".,.,. of ~ ra.rwd fqr ScIWMWJ Can#'" S,h."'" I'rINs IJIfd tIw 
,.",.,. of -.au tICIIIalJy jilW up by tIw ~ Casus IJIfd SdwtIIIW TribG 
es-did4w"'"'w tIw y"" 1971 in tIN R_ BaM of IffIIia .., it. QUociIJu 
l",titutiom. 

a.. CateaorJ' Total No. of No. of No. of No. of 
No. of vacan- SC vacan- ST 

candi- on candi- c:ieI candi-
dates reser- dates reser- dates 

rec:ruited vedfor apptd. ve<1 for appointed 
SC ST 

(I) (2) (3) (4) (5) (6) (7) 

a-I 'SUI/!~ 
Gt-tMk : 

Ind. FinaDc:z Officer I 

SUI/! 0jJiur 
GrtMk 11 : 
Asst. Engineer 
(Civil) 

Total: 2 

a.. II 

a.n III CIftb Gr. II 665 103 86 ~, 7 
, Coml Note 

Blwnn. Gr. II 583 81 117 33 IZ 

Typists u8 ZI 8 u 

S~ 7 I ---
"PIeaIe aIIo lee . reviled statemmtI at App~ II-A, subtequcntly furnished by 

die MiiIlItrY of P'IDIDCe, Deptt. of BaatJna It facrual vertrIctdoIl mae. 
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(x) (2) (3) (4) (s) (6) (7) 

Buildiug Oveneen 9 x 

Compouuden 4 

Lounge Supervisor x 

Adrema M8cbine 
Operaton 2 

Caretaken - 2 

Punch OperatorS • 45 6 3 

Hindi Alit. I 

Statistical AI.lstanti 9 2 2 

&oaomic 
Aaliltantl 14 3 2 

Library Alliatantl 2 I 

Comptiltl 2 I 

Field Inveatipton 

Field InapectOR • I 

Telephone Oper-
aton 3 I 

TOTAL: 1478 315 106 19 

Clan IV' Peons 132 17 21 16 4 

Farahel 61 9 15 2 

Khitmatprl 3S 3 I 

Durwans 39 6 6 

Wiremen 3 

Carpenters • 3 

Alit. Coob 4 

Driven 3 

Mudoon 198 23 34 II 3 

Sweepers 24 2 21 3 

LiftmeD 3 1 



(I) 

Van Cleaners 

A.C. Plant 
Attendant 

Tea Boys 

Malis 

TOTAL : 

Class IV-Part-TiIM EmpluyNS : 

Tea/Water Boys 

Sweepers 

Faruhes 

Mazdoon 

Khitmatpn/ Tea 
Boya/\Vater Boys . 

'79 

3 

SIO 61 

8 

3 

II 

4 

Other Categories • 4 

CIa .. 
(Grade) 

(I) 

au, I 

a.. II 

TOTAL : 

c.tegory 

stllff 0 Ifiun Gr. II : 
Staff Oflicas Gr. II 

(Direct Recruits) 

Ant. Engineer 
(Civil) 

31 

Total 
NI". of 
candi-
dates 

recruited 

39 

40 

No. of 
VIICIID-

ae. 
reser-
vedfor 

SC 

3 

6 

6 

(S) 

3 

102 

2 

3 

7 

No. of 
SC 

C8IIdi-
dates 

appoint-
ted 

(5) 

I 

(6) 

34 

No. of 

reser-
ved for 

ST 

(6) 

3 

3 

No. of 
ST 

candi-
dates 

appoin-
ted 

8 
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(I) (:l) (3) (4) <!I). (6) (7) 

CJaaa III Clerks Gr. II 306 76 64 56 10 

Coin/Notes 
Examinen Gr. II 621 76 64 29 II 

Telephooe Operaton 5 I 

Typists 143 30 12 15 

S~hen 4 

Building Overseers 2 

Translatora 3 

Compounders 3 

Lounge Supervisors 3 

Adrema Operator 

Punch Operators 20 3 

Hindi TranslatOr 

Hindi AsIltS. . 3 

Beonomic ARts. 

Library Aasts. 3 

Jr. DrafIImaA 

CompcIsta • 

TOTAL CIaaa III 1121 187 100 

CIIu IV Peons 124 20 20 13 3 

Fuuhea 28 4 12 2 

Khitmallars 10 2 2 2 

Durwans 36 2 9 I 

Carpen~ 2 

Asat. Coob 4 

Dmrca 5 

Mazdoors 171 21 37 7 2 

Sweepers IS 2 12 

---
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----
(I) (2) (3) (4) (5) (6) (7) 

VicaJaa I 

Liftmen 2 

Van Qemer 1 

A.c. Plant 
Attendants 2 

Tca boys 2 

Electrician Mistry 

TOTAL Class IV 51 92 23 

. 'CIuI IV-Part-Time Employees 

Tca/water Boys 4 1 

S~ 4 2 4 

ParasItes 2 

Mudoors 3 

Other Categories 1.7 2 I3 

T<nAL class IV Part Time 
Employees 30 5 18 



APPENDIX B-A' 
(Vide foot-DOte to para 2.31 of the Report) 

Statement shorJJinl the total number of 'lJDCanUa fDlrich OCCJmed and rDef'e filled, the number 
of tlllCQn&ies reserved jor Schedu'ed Castes and Scheduled Tribes ana the 1JU1Ifber of fJtJCQ,~cies 

actually filled up by Scheduled Caste and &heduled Tribe candidates duri"l the yellT 1968 in
the Reserve Bank oj India and its Associate l"stitutio,lS. 

Clau TotaINo. No. of No. of No. of No of 
(Grade) 

Category 
ofamdi- Vacancies SIC candi- vacancies SfTcandi-
dates reserved dates appo- reserved for dates 
recruited for SIC intet! SfT appointed: 

(I) (2) (3) (4) (5) (6) (7) 

Clau I StajJOjJiurs Gr. I 

Dy. Director 

Research officers . 3 
Personnel officers 

Maintenance 
Engineers 2 

StajJOjfiurs Gr. II 

Ant.Enpneers 
(Blec.) I 

Alit. Engineers 
(Civil) 9 

StaffOfficen Gr.1I 
(Direct Recruits) 21 3 3 ! 

Superviaon (Civil) 4 

Supervisors (Mcdl.) 2 

TOTAL Clan I 44 3 3 

Clan II --. 
Clan IIJ Oerb Gr. II z8S 51 34 38 6 

C/N. Examiners 
Gr. II 130 23 II 16 3 

Typists 48 14 9 1 

Com.pounders 3 3 

82 
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(I) (2) (3) (4) (5) (6) (7) 

Tel. Operator, 6 5 

Ovuseers 4 2 

A.C. Plant & Elce. 
Supervisor 

TransIa'ors 6 5 

Comptist 

Economic Asst. 

Asst. Caretaker 

Adrana Operator 

Statistical Asst. 7 I 

TOTAL Class III : 4904 109 46 6S 10 

alsa J\r Peon . 17 3 3 5 I 

Mazdoors 36 II 7 II 1 

PlflShes 20 3 4 2 

Sweepers 6 2 S 2 
DIuwam II 2 3 2 

KhitmltpJ'l 2 2 

Cook-cliJlt-
beuer 3 2 

Alsr. Cook-at ... 
betu., 2 

Driven S 3 
I.ifimen 3 
MIlia 3 3 
A.C. Pllnt atten-
dim 2 2 

UftmcD __ 

WiraDal • I I I 

WIIIdaDcD 4 I , 
DuIwID~ 

PeeD 1 1 -. Utallil CJemus • 6 I I 
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(I) (l) (3) (4) (5) (6) 

Parash/Sweeper-
Cum-Parash 6 3 I 

Khitmatgar/Tea 
Boy/Waiter 6 l I 

Other categories . Il 7 l 5 

Total Class IV : . 146 45 33 19 3 

Class IV 
Part Time 

Sweepers 6 I 6 l 

Farashes II 3 6 l 

Khitmatgar/Tea 
Boys/Water Boys 9 l 

Other categories 

Total Class IV : 37 7 13 5 
Part-time 
-employees 

N.B.: The figures shown under columns 4 and 6 of the above statement represent 
the total vacancies that should have been reserved (including carrUd forward vacancies) in 
favour of Sch. Castes and Sch. Tribes, respectively instead of the figures shown in 
respective ccolumns of the earlier statement. It is now proposed to make aood the difference 
betWeen· the vacancies that should have been reserved for Sch. Castes and Sch. Tribes and 
thole actually filled from the years 1967 onward. within the next l/3 years. 

SttU,,,.,,,1 shoali", the lOtGl number of vacancies which occurred tIItd __ filled, Ihe number 0/ 
fJtJCtJ"ciu re.ervllCl for Sch,dullil Castes (lTd Scheduled Tribes and 1M number 0/ vQCQ1J
Ciet actually filllll up by Scheduled CQste a"d Scheduled Tribe cQndida/tS dun'", I'" 
year 1969 in the Reseroc Bank (If lrulia and its Associate Instilutior:s. 

Oall 
'(Gl'IIIie) 

Category Total No. of 
No. of ~es 

candidates reserved 
recruited for SIC 

No. of No. of 
SIC candi- vacancies 
dates reeernd 

appointed for S,T 

No. of Srr candi-
dates 
appointed 

____________________________________________ ~J 

(I) (l) (3) (4) (s) 

'aall I Sr. Officers 

Personnel Manager 

Dy. Lqal Adviser ·1 

Manaacr (Tech.) • 
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(I) (2) (3) (4) 6') (6) (7) 

Staf/OJlic.,. Gr. I 
Dy. Manqoen 

(tech.) 9 
Ind. Fin. OfIicers 

(Tc:ch.) 8 

Research Officers . 5 

PmIoanel Officen 3 
.. 

Staff Officers Gr. II 
(Direct Recruits) 3 

Superviaon (civil) I 

TobIl Class I - 32 

Q_n 

-OasaIII Club Gr. II 403 77 38 57 

CN. Examiners 
Gr. II 460 74 52 51 14 

Typists 71 18 6 13 

Translators 

.au. I Sr. Grade 
Compounders S 3 

Td. Operatgrs 7 S 

Overseers 4 2 I 

Comptists 2 2 

Aast. CIretater 

Adrema Operaron : 

S~ 3 2 

c.rer.Jrer . 
Puadl ()penton 12 5 2 

, Hindi Alltl. 4 1 

··rotal CassIIJ 975 192 98 1;8 15 
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(I) (2) (3) (4) (S) (6) (7) 

Cass IV Peons. 70 14 7 7 
Mazdoors 74 18 16 13 

Farashes 43 7 7 6 I 

Sweepers 18 4 IS 4 2 

Durwans 3S II 3 7 
Khitmatgars 6 4 I 

Cooks 2 

Asst. Cook-a.m-
Bearer 2 

Driver 

Ceaners 2 I 

Uftmen 7 2 

A.C.PIant Atten-
dant 

Mau!oor-C:llm 
W.temen 4 I I' 

Compositor 

IDkmen 3 

Watchmen S 2 

Carpenters 2 

Faruh/Sweeper-
nlm-Faruh 2 I 

KhitnlaAf:rrea BoYs Biters • 6 2 2 

Other categories • 32 IS S 8 I 

TOTAL-Caas IV 3}6 88 S5 53 6 

Class IV Parl-Ti_ nrtPioyus 

TCI/Water Boys 5 
Sweepers 4 3 2 

Faruhcs 20 3 S 2 

Mazdoors 4 I 
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2 3 

Kbitmatgarsrrea-
Boys/Water Boys 2 

Other categories . 2 

TOTAL-Class IV 
Part-time 
employees 37 

4 s 6 7 

8 II 6 

"N.B. : The figures shown Ullder colUmnS 4 and 6 of the aboyt' statement represent the total 
vacancies that should have been reserved (including carried forward vacancies) in 

favour of Sch' Castes and Sch. Tribes, ,eepecdyely, instead of the figures shown in 
respective columns of the earlier statement. It is now proJ)Olled to make good the 
difference between the vacancies that shouId have been reaerved for Sch. Castes an d 
Sch. Tn'bes and those actually filled from the years 1967 onwards within the neJ:t 
2/3 years. 

s.~ silDrDing tIN total number 01 ~ . flIhida occurr«l and fl1frI jilW, tIN number 
01 ~ r.urwd lor Sch«JuJ«l Casus and Sdt«lul4d Trilla and 1M """",.,. 01 va&aIICiu 
Q&UlQJly jilW up by ScINduJMl ea.,. and Sdt«lul4d TrilM CIIIIIIidaus tiMritw tlM:1_ 1970 
in tIN Runw Bank 01 India ar.d its Associate Institutions. 

Oass Category Tota1No. No. of No. of No. of No. of 
of can- vacan- S.C. can- vacan- S.T. can-
didates des didates des didates 
recrui- reserved appoin- reserved appointed 
ted for S.C. ted for S.T. 

2 3 4 S 6 7 

<laD I Stll// Ol/iun Gr. I 

~)MaDagets. 8 

AlIt. Chief Officer 
(Fin.) 

Ind. Finance 0fIi-
oen • 7 

Staff Officers Gr. 11 

swr 0fIi0en Gr. 
II (Direct Recruits) 

TOTAL 17 

CIaI II 
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I " 3 .. S 6 7 

Clan III Clerks Gr. II 703 136 91 74 8 

Coin/Note Exa-
miners Gr. II 261 63 38 54 6 

Typi81l 91 27 3 16 

Compounders S 3 
Telephone Operaton .. 2 I 

Oreneen . ., ? 3 
Tranllaton 2 2 

Architectural Asat. 

Economic Asat. I .. 
Statistical Asst. S 3 
Asst, Caretaker 

Admna Machine 
Opentor 

Stenographers S 2 I 

Puach OperaloB • 16 7 3 

TOTAL 1II3 2SS 132 ISS IS 

Clus IV Peons 172 30 31 IS 3 
MIZdooTl uS 19 29 19 IS 
Farashes 2.8 6 7 S 

Sweepers II 2 10 .. 
Durwans 34 9 2 6 

Khitmatgar . 9 " 
Cook j 

Asst. Cook-cum-
Bearer 8 3 I 

Driver .. 
Cleaner 

Liftmen 3 3 2 

A. C. Plant Anen-
dant .. 

Sweeper-cum-
Fatalhts .. 1 2 J 



2 4 5 6 7 

Mudoor-ann-
WiNmen 2 I 

Carpenter . I 

Helper to carpenter I 

Farub~SWftl*-
CU"'- araahes 7 I I I 

~/T Boysl aiten ea 22 4 '" 
2 

Farash-cu"..PIum-
her 

Other categories 34 16 6 8 

TOTAL-Class IV 459 lOS 99 66 9 

Ckw lV-Pan-tUM mrployus 

TeaIWarer &oys" '" I I J 

Sweepers . 2 I .. 
Farubea • 18 3 3 3 

Mazdoon 2 

Khitmatgar/Tea-
Boys/Wster Boys 5 I 

Other categories 4 3 

, TOTAL : 3S 7 1 ' 

" 

N. B. : The figures shown under coIul1Ull '" and 6 of the above statement represent the-
total ~ that should have been reserved <indudi.aaarried forwarded Vile-
lIJIcies) in favour of Scbeduled Castes and Scheduled Tribes respectively, instead af 
the fi&ures shown in respective columns of the earlier ItatemcnL It is now propolCd 
to make aood the dift'erence between the vlCBDcies that should have been reserved 
for Sc:bed1Iled Castes ~ Tn1les and lbole actuIlIy fiJIeJ from the,...· 
1967 anwarda within the nat 2/3 years. 
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.0- Category Total No. No. of No. of No. of No. of 
(Gnde) of candi- V8C8D- S.C ncID- Srr 

dates cies candi- cies caadi-
reaui- reser- dates reser- dates 
ted ved for appoin- ved for appoin-

SIC ted Srr ted 

I 2 3 4 S 6 7 

Class I StilI! of/icm Gr. I 
lInd. PinaDce offi-

cer 
Staff ofJi.ers Gr. II 
Alst. Engineer 

(Civil) • 

TOTAL CIaa I : 2 

Class II 

·0-111 CIerb Gr. II 640 IS8 83 101 7 

erN Eaminers Gr. II S82 II] liS 7B II 

Typists 129 40 8 20 

Stenop'Rpben 6 2 

Overseers 9 4 2 

Trmalaton • 2 2 

Compounders 4 2 2 

AdJana 0t eratcn 2 2 

.Elcctrician-Qllll-
Carecaker 

Punch operaton 45 9 "3 
Hindi Asst.. 

Statiaac.I AlIt. 9 3 2 

Economic Aast. 14 3 2 2 
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3 5 6 7 

Library Asst. 2 

Comptists 2 

Tel. Operators : 2 r 

ToraJ CIus III : 14.50 341 210 215 18 

ClmsW 
Peoas. IU 18 21 21 .. 
Wimnm 

Cook • 

Md . t t 

~ 17 1 3 

AslLCook-aam-
Barer ~ z 

Liftmen 2 

Duiwans 3'6 IS 5 12 Z 

TeaBoyw 3 3 
Mazdoon 191 31 31 26 S 
F&iuhca 29 6 7 7 

Sweepers 18 2 16 -1 

Sweeper-aam-
Fuuhea . II 2 4 

Fuubca{SWff~.-
cum-FIlnIIhe 

Mudoor-c:um-
Wimnm 2 

Helper to plumber 

Helper to Carpm-, ter /painter 

K~{Tea 
Boy liter 8 2 

Other alqIOries 44 21 , IS 

ToW: 489 114 94 9~ 14 

1664 1.8-7 



2 

CiQ.5s IV-Part-time empicryees 

Tea/Water Boys 

Sweepers 

Farashes 

Mazdoors 

Khitmatgars/Tea 
BoysfWater Boys 

Other categories 
.-----_._---

Total: 

92 

3 

8 

3 

II 

4 

4 

31 

4 6 7 

2 2 

3 

2 

3 

7 7 6 

N. B. : The figures shown under columns 4 and 6 of the above statement represent the 
total vaamcies that should have been reserved (including carried forward vacancies) in 
favour of Scheduled Castes and Scheduled Tribes, respectively, instead c4' the figures 
shown in respective columns of the earlier statement. It is now proposed to make 
good the difference between the vacancies that should have been reserved for ScheduIed 
Castes and Scheduled Tribes and those actually filled from the years 1967 onwards 
within the next 2/3 years. 

Statement showing the total number of vacancies fllhich occurred and were filkd, the number of 
vacancies reserved for Scheduled CQ.5tes and Scheduled Tribes and the number of fJacancies 
actually filled up by Scheduled CQ.5te and Scheduled Tribe candidates during the year I97Z in 

Class 
(Grade) 

C/Q.5S I 

C/ass 1I 

the Reserve Bank of India and its Associate Instituticms 

Category 

2 

Staff officers Gr. 1I 

Staff Officer Gr. II 
(Direct Recruits) 

Asst. Engineers 
(Civil) 

Total atss I : 

Total No. 
of candi-
dates 
recrui-
ted 

3 

39 

40 

No. of 
vacan-
cies 
reser-

ved for 
SIC 

4 

No. of No. of 
SIC vacan-
C~ndi- cies 
dates reseT-
appoin- ved for 
ted SIT 

5 6 

6 

6 

No. of SIT 
I candi-
date!' 
appoin-
ted 

7 

3 

3 
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.1 2 3 4 5 6 7 

Clim 111 OerbGr. II 318 133 62 III 10 

C/N Examiners 
Gr. II 596 99 63 106 II 

Typists 138 43 IZ 28 I 

Translators 2 2 

Compounders 5 4 
Tel. Operators 4 2 I 

Overseen . 
Adrema Opcnton I 

Comptist . 
Economic Ant. 2 • 
Stenographers 2 

Punch Opcnton Z2 II 4 

Library Ant. 3 

Hiddi Ant.. 3 

Total Oass III : 1097 291 139 259, 

CIimIV Peons. IZ4 27 18 29 3 

Cook • 

VIDCIaner r • I· 

IOtibMtpn 3 3 1 a 
Asst. Od-c:am-

Bearer 3 3 

Liftman 2 

Durwan 30 14 6 8 

A. C. Plmt Attm-
dam I , 

Driven 2 

Mazdoon 110 15 33 Z4 2 

Faruhes 7 4 2 6 

Sweepcn 9 9 4 
Sweepcn-c:um-

FU'Uhes • 2 2 
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:l 3 4 6 7 

Uftmen-allfl-
Wiremen 
KhitrnatprITea Boy 1 
"'liter 4 I. 2 

Carpcnter.eum-
Mason 

Mazdoor-eu",-
Wiremen 

Other catevories 77 31 II 19 

TOTAL au. IV : 378 loS 84 96 7 

CI4u IV-P.t-tUM ~ 

Tea/Water Boys 4 

Swccpen 4 I 4 

Faruhes :l 2 

MqjdollT 3 

Other categories 17 4 13 2 

TOTAL : 30 S 18 6 

N. B. : The figures shown under columns 4 and 6 of the above statement represent the 
total vacancies that Khould have been resqved (including carried forwwd vacancies) in 
favour of Scheduled Cutes and Scheduled Tribea, respecti'fdy, instead of the figures 
shown in respective columns of the earlier statement. It is DGW IIfOPIIMd to make &ood 
the dilfcrem:e between the vacancies that sh ,uld h lVe beeQ reserved for Sch. C Istes 
aaJ Sch. Toibea and those actually filled from the y...:a 1967 OIlwards within the 
next 213 yean. 



SrouMnrl NO.1 
APPENDIX m 

(Vide para 3 . I of the R~po"') 
SuzIement slrowilrg tIN total """.,. of -tJIoyees jn eacIr CfIIIIrI itt Ckrs I, II, 111 tIIIII W ill all 
tIN offices of the R __ /Janie of India and;ts A~ 1MtittttitIIu (#jtaI'QIe/y) as 011 31S t 

D«ernbn', 1966 (;.e. the yem ;n flJlridt tire reserwtitm r1f'8rs cmne jlllo fM'« 

Institution Oass Taul No. of No. of Perc:enh&e of 
(GraC~) CategOIY No. of S.C S.T 

emplo- empm. empJo- SC ST 
yees ~es yees 

2 3 ... S 6 7 8 

IUmw Class I Senior Stall' 106 r' '94 
&mit of Officers 
1ndi4 StII1I' Officen 697 • 0'29 

Grade I 

SwrOfficen 1502: ro" 0'67 
Gndell 

ToTAL Class I 23\)$ 13 " 0'56 

CIaIa II Penollal AssiltIDts 18 

Oass III Tellen 238 

SteDOp"apber 
Grade I 

..... 
Senior Draf~n 3 
Field InspectOR I~ 

Assistanls 414 0'34 0'34 

Caretater Grade'll 4 

Overst'en r 

Junior Draftsmell 4 --' 

EIectrtcim Gnde I I 

SteDlJlr8pher 
GndcII 

17f I" 0'58 

TnIdIators 6 '~'67 

, AssiaWIt Caretatu 6 

Electricia.n - CIlJfl- 2 
Camakcr 

EIcc:triciID Gndc I I 3 

--_ ..... _ .. 95 
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1 2 3 4 5 6 7 8 

HOitel Supervisor 
" .'; .' 

CompoUJ1<krs 19 

A,sisblllt Air 
ConditioniDg pJapt 
Opcraron 10 

Telephone Operaton 31 
FUnd M8cbine , Operatora S 

Sorter Operators 6 

Tabulator Opaaton 9 

AdmDa Operators 6 

Comptometer 
Operators 21 

McdwUc-cum~ 
Operaton 

Pundl Operators 41 2'44 

Telex Operators 

Typewriter 
MedwUcs 3 
TypiatI 534 26 2 4'87 0'37 
Field Inveetipton 23 

Coin-Note Exa-
miDen Gnlde I ' ,389 2 0'51 0'26 

Coin-Note Exa-
miners GlIIde II 2757 86 7 3'12 0'25 

OerbGnldeI 2IYl3 51 4 2"46 0"19 

aerb GlIIde II 2963 aI 3 8 7' 19 0'27 

aerbofWorb I 

Other c:atqory 

TOTAL ~ .. lII 9804 ,382 23 3.90 0.23 -_._-----_. __ . -----_.-._--
IW_ ChuslV Plumbers 4 Bt,." Df llldiA" 

Ele(nicianfMistry 3 
P.D.O. Foranm I 

Driven 31 3'23 
Record clerks 34 2'94 --
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2 3 4 5 6 7 8 

Jamadars 45 2 4'44 

Head Mazdoors 21 

Carpenten 2 

Sub-Station 
AttelldantB 5 

A.C. Plant 
Attelldants 19 

P.D.O. Compositors 3 

Vicemen 19 ,'26 

Gestetner Operators I2 

Duftaries 211 17 8·06 

Head Cook 

Cook . 

PunchiDg and 
Stitching Machine 
()perIIton 2 

P.D.O. Pressmen 5 20 

Liftmen <40 2 5 

Wiremen 4 

Assistant Coob I2 8'33 

Armed Guards 2 

Mazdoon 1218 6<i 3 5'42 0'25 

Bhistis 4 

Assi8tant to Security 
Officer 

P.D.O. Inbnen 4 

Malis 22 

KbitrDetpn 66 3 - 4'" 
FaruhcI 214 27 12'6 

, 
VmdeaDen 9 

Durwma 264 II 4'17 

Peons lI81 120 10'16 , 
S~_ 

66'67 FaruhcI 3 2 

-.... 
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3 4 

_ Durwans-eu",..peons 8 

Watchmen 5 

UtendI Oeaners 2 

Kitchen Hamals 2 

Peon-,um
Khitmatpr 

Other Categories 9 --_ .. _-----
TOTAL Clus IV (Other than SWCIQPel8) 3490 
--- ----
Remt'e Class IV Sweepers 
BG1Ik pI 
lmlia 

AgriaIltura/ Class I SeIIiorStaft" 
R,jinD"ce offia-rs 
Cur"". Staff Office s 

Grade I 

Staff Officers 
Grade II 

TOTAL Class I 

ClQSI II Personal Aasilltants 

ClllSS III Alaiatants 

Clerb Grade I 
Clerks Gn.te n 
Sten0v-pher 
Grade 

SteDOIfBPher 
Grade II 

Typists 

TOTAl. Class III 

ClllSS IV GestetDer Ope. Itors 

Subcd8r 

~ 

TOTAl. ClaasIV 
(0dMr than~). 

141 

3 

6 

7 

16 

7 

6 
4 

4 

7 

29 

7 

5 6 7 8 

3 7.31 0·085 

59·S7 

9 



,. 
2 3 4 5 6 7 8 

Class IV Sweepers 

l"dMstria/ Class J Senior Staff 
Dewl'flfMfll Officers 12 
BaUof Staff Officer& 
IrulitJ Grade J 36 

Staff Officers 
Grade II 31 

Total Class I 79 

Class II Penonal Assistant 

Class III Assistants 29 

Oerks Gr. I 20 

Clerks Grade II 21 ~ 14. 8 

Stenographer Gr.1I 13 

Typists 20 2 10'0 

Telephone 
Opentor 

Total Class III IIO 6 S'4S 

Class IV Duftriea S 

Gestetner 
Operators 2 

Subedar 

Peons. 34 9 26'47 

Total Class IV 42 9 21'43 
(Other than Swee-
pen) 

Ciss IV SWeeperl 

Urril Tnut CIu. I ScIIioc Staff 
II/ltJiD 0ftIcaI S 

Staff Officeri Gr.1 , 
, StaffOflicen Gr.1I 24-

ToW Class 1 34 -
au. II Penonal AaiI1:Iatts 
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2 3 4 S 7 8 

aass III Assistants 10 

ClaerkB Grade I 13 7"69 
aerks Grade II 6S 

Stenographer 
Grade II 3 

Typists 6 1 16"67 

Comptometer 
Operators • 2 

Supervisor • 2 

Coin-Note Exa-
minen Grade II 2 

Telephone Opera-
tor 

Sorter Operators • z 
Punch Operators 4 

Total Class III IIO 2 1"82 

Class IV Duftaries 3 33·3 

Mazdoors 2 

Driven 2 

Peons. 2S 2 8·0 4·0 

Total Class IV 
(excluding sweepers) 32 3 9"38 3·13 

aus IV Sweepers I 

lHposjt In- Qus I Senior Staff 
svranu Cor- 0fIicen 
poration Staff Officm 

Gradel 

Staff 0fIicen 
Grade II • 3 

Total Class I S 
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2 3 4 5 6 7 8 

C1ass II Personal Assistants 

C1ass III Assistants . 3 

aerks Grade I 3 

aem Grade II 5 

St=-t]her 
Grade I • 1 

Typists 1 

Total Class III 13 

Class IV Duftaries 

Peons • 4 

Total C1ass IV 
(excluding Sweepers) 5 

Deposit In- aass IV Sweepers 
suranu Cor-
fJOraPtm 

PART-TIME EMPLOYEES 

Ruerw Bank Oess I Bank's Medical '8 
of India Officers 

C1ass II Personal Assistant 

Class III Compounders 4 

Hindi Teachers. 

Total Class III 5 

C1ass IV Farashes II 3 27'2] 

Water Boys 2 

Tea boys 12 I 8'33 
Watchmen • 2 SO , Malis 3 I 

Khitmatgar r 

Mazdoors . 4 

Total Class IV 3S 6 17.14 
(excluding Sweepers) 
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I 2 3 4 5 6 7 8 

Class IV Sweepers . 40 21 52'50 

Unit Trust C1ass I 0fIicen 
of India 

Class II 

Class III 

C1ass IV Mazdoor 

STATEMENT No, 2 

Statmlmt showing the total number of emp/oyea in ID&h cadre in Classes I, II, III, tit IV 
in all the offices of the Ruerw Bank of India and iss Associate Institutions 

(SeparGtely) as on the 1St July, 1973. 

------------
Institution Class CaIqory Total No. of No. of 

(Grade) NI). of SC ST Percentile of 
emplo- emplo- emplo-
~ )'eel )'eel SC ST 

---
2 3 4 5 6 7 8 

Rwrw Clue I Senior Sta1f Oflk:en 215 0'47 
BIIIIJe C' 

Sta1f Officen IndiIJ 
ar.de I II61 4 0'34 

Sta1f Ofic:en 
Gradell 2206 24 1'09 

. TOTAL 3512 29 0,81 

Clue II PerIOIIIIl AaaistaDtII 20 

C1ass III Tellen 368 3 o'b 0'27 

StcDOsrapher 
Gr. I 64 

Senior Drafiunen 3 

Field Inspectors 33 

Assistantll S75 16 2'78 0'17 

Caretaker Gnde 
II. 6 

Ovenccrs . 36 

Junior DraflSlNll 4 



lOS 

3 4 5 6 7 8 

Stenoarapher 
Grade II ZS9 4 1'54 0'39 

Translators 14 7'14 

Assistant 
Caretakers 14 

Electrician-cu".-
Caretaker 6 

Electrician Grade 
II 4 

Hostel Supervisor 

Compounders 41 
Auistmt A, C, 

Plant Attendant 12 

Telephone 
Operators 49 Z'Q4 

Fund Machine 
Operators 7 I4'z8 

Sorter Operators II 

Tabulator 
Operators 10 

Adrema Machine 
Operalors 8 

Clmptometer 
Opentors Z9 

Mechmic-c_ 
Operators 

Punch Operators 141 2 1'4Z 

Telex Operators 7 
Typewriter 

Mechanics 3 
Typists 772 52 6 6'74 0'78 

Field Investigators 4 

ClinlNote Exami-
\ nen Grade I 618 16 2'59 o' 16 

CoinlNote Exami-
nen Gnde II 3907 378 48 9'67 I' Z3 

Clerks Grade I Z93S I7Z 8 5'86 0'Z7 

Clerb Grade II 3678 401 4Z 10'90 1'14 

Lounge S~perviaors 

TOTAL : I36zI 1048 r08 7'69 0'79 
----- -------
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:a 3 4 5 6 7 8 

C1assIV Kitchen Hamals 4 

Plumbers 

Plumber-cu,. 
Mason 

Electricianl 
Mistry 4 

P.D.O. Foreman 

Drivers sz S 9·62 

Record Clerks 67 2 2·99 

Head Mudoors 33 
Carpenters S 
Sub-Stlltion 

Attendants 4 
A.C. Plant 

Attendants 25 4 
P.D.O. Compositors 4 
Helper to 

Carpenters 

Vicemen 27 

Gestetner 
Operators IS 2 13·33 

Duftries 319 20 6·27 

Subedan S2 1·92 

Liftmen-c"l11-
Peons I 

l.Jftmen-cum 
Wiremen 3 2 66·66 

Mazdoor-CNIII-
Wireman S 3 60 

Head Cook I 

Cook • 8 u·S 

Pun~ and 
Stitching MAt-

6.38 chine Operator 188 12 

P .D.O. Pressmen S 
Liftmen 49 4 8· 16 

Wiremen 18 S·S5 
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3 4 S 6 7 8 

Khitmatgars/ 
WaiterslTea 
Boys 52 9 1 17'31 1'92 

Waiters IS 

Assistant Cooks 24 
Utensil Cleaucrs 3 

Armed Guards 2 

Mazdoors. 1546 20S 18 13'26 1'16 

Bhisties 
~ 

4 

Assistant to secu-
rity Officers 2 

P.D.O, Inkmen 4 

Mdis • 32 I 31,13 

Khitmatprs 87 4 2 4'S8 2'30 ,J 

Faruhes 304 6S 21' 38 

Van Cleaners 14 7' 14 

Durwans 434 36 8'39 0'33 

Peons ISOS 334 Il IS'SS 0'78 

Durwan-Cf.",-Peons u 3 2S 

Watchmen 8 

Carpenter...:"", 
Muons 3 

Farash-cu", 
Plumben • 

Peoo-:Ullt-Khit-
matprB 

TOTAL (aduding 
Sweepers) 4949 6u 34 12'37 0,68 

, 
Sweepera lSI loB 3 S9,67 1'10 

S-Reep:rs-="",-
Faruhes . 46 ~ S3 63 

237 146 2 6.J 33 0.S8 
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2 3 4 5 6 7 8 

Irulustriol Class I seni{'f Staff Officers 31 
&v.lopmmt Staff Officen Gr.I 192 
Dank of India Staff Officers Gr.1I II7 0'85 

TOTAL 346 I 0'29 

-----
Class II Personal Assistants 

Class III Assistants 58 3 5'17 

Oem GraJe I 93 1,08 

Clerks Grade II 67 3 4'48 

Stenographer Grade 
II s6 I' 79 

Typists 49 2'04 

Tela Operator 

Telephone 
Operators • 4 

Comptometer 
Operators 

Lounger 
Supervisor 

Assistallt 
C'r(taker 

-,------ -

TOTAL 331 8 2'42 0' 30 

OassIV Duftries 13 7'70 

Record Oerks 

Gestetner 
Operuors . 4 

M~oors 

Driven 5 

Subedars 2 

Pams 112 18 16'07 

Farashcs 6 



1.' 

1 2 3 4 5 6 7 8 

lChitmIIpn(l'ea 
Boys/Waiten. 12:. 

Mazdoon-cum-
Wiremen • I 

TOTAL (excluding 
sweepers) • IS7 19 12° 10 

SWeepers . 
Unit Trust Class I Senior Staff Officers II 

of India Staff Officers Gr.I 20 
Staff Officers Gr.II S7 l"7S 

TOTAL 88 1° I4 

Class II Penonal Assistants 2 

Class III Assiltants 10 

Clerks Grade J .' 5 10'20 

Clerks Grade II 173 13 2 7'SI 1 0 16 

Stenographer Gr.I 

Stenographer Gr.II 12 

Typists 18 2 II'I 

Tdephone 
Operators 

Compounders 

Tellers 4 

Coin/Note Exam-
iners Gr. I a 

Coin/Note Exami-
ners Gr.II I-

Tabulator 
Opemrors • r .. 

\ 
Sorter. ()peJ:ators :z 

Punch Operators 14 

TOTAL 289 2 6'92 0-69 

1664 LS-? 
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2 S 4 5 6 7 8 

Class IV Duftries 10 

Record Clerks . 4 
Gestetner Operator. .y 

MaZdoon 7 
DliveR .' 3. 

Subedan 2 
..... -~ .. -- "Peons • 1·82 55 4 7'27 

Farashes 3 

Total 
(excludiDa sweepers) 85 4 I 4'71 1'18 

~~l ... -Seni« StaffOffi.. 
Rtfoumu cen • 21 
COrporat-
ion Staff 0fIicen 

Grade I 96. 1 ·1'04 

Staff 0Iicers 
Gridell 48 

TOTAL I6S I 0·61 

C1us II PerlOll8l Assis-
tants 

C1uslII AssisW1tB 8 

Clerks Grade I 32 

Clerks Grade II 37 3-70 

., Stenosrafhcn 
Grade • 3 

S=-lI~ 37 2-70 

Typists 22 

Telephone operaton 2 

Aaaistant CAretaker 1 

.- TOTAL: . 142 3 1'41 
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I 2 3 4 S 6 7 8 

Class IV Duftries 3 
Record Oerks I 

Gestetner 0p-
erators 2 

Subedars I 100 

Peons, 40 3 7'S 

F_hes S 

Peon-cum-Khit-
matpn 

Total 
(eEludiDa IWeepen) S3 4 7'SS 

Sweepcn , roo 

DepoIit 1". C1ass I Seuior StdOffi-- c:en , r 
C?orporat-

Std 0IIian I0Il 
Gnlde t 2 

Staff Offic:en 
Gndell S 

ToTAl , 8 

a..n PenoaaI AHistaDti 

C1ass III AHistantI 4 

aerks OndeI S 

Clata Gnlde II 7 14'29 .. 
\ 

S=r . I , 

Typim 2 

ToTAL 19' I 5'26 



U~-· 

2 3 4 S 6 7 8 

OauIV Duftries 100 

Peons 6 16'67 

Total 7 2 28'S7 

(exdudiDg IWeepers) 

SWeepers 

Crdit Gua- CIa .. I Senior StaffOfti-
ramu cen , of!keri 2 
C!M1JOrtU- Staff 
I0Il ~I:I S 

Staff 0fIicI:n 
Gl'8de-II , 6-. 

Taul 13 

Clus II Pl:J'lonal Aailhntl 

ClusIII Clc:rkI GI'IIdI: I S 

Clc:rkI Gl'lldl: II 6 

s=.-rer 

St;:re/ihl:r 
G I: I , 

Typists 

Total II 

Cr.dit Guoa- Class IV Duftries 
raIl. 
CorpartU- Sui>c:dar 
iolt 

Peons, 4 2S 

TtUl 
(c:xcludilla sweepers) 6 16'67 
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z 3 " 5 6 7 8 

PART TIME EMPLOYEES 

Ru.rw CIus I Bant'. Medical 
f:tct "QIIIiaan .'S 

OuIn 
a-m lIincIi TeKber :z 

~der' 

TOTAL 3 

a.ss IV Wafer BoY' :z 

Tea BoY' IS 6 40 

Watchmen 3 ,I 33'3 

MaIiI " FUMhcI a6 10 38'46 3'85 

Khitmatpn 3 J 33'3 
Oeana-a I 100 

TOTAL 
<excIudina ~) ..w •• :z 33'33 3'70 

Sweepen,i , S6 30 53'S7 

~tural a... I 
,R~' a-n 
~ a-III 

CtlaIV Fu.bcI of 3 75 

iT .. T"., ,a.r. I 
ofhrdia ,o.U 

a..a III 
·.a-IV MaaIoor 1 , 

Sweepen 1 100 



APPENDIX IV 

(Vide Para 3' 2 of the Report ) 

.Piguus ulati"ll to the total sta/! strentth and the number 0/ Schdu/ed a.tel 
and Scheduled Tribes in the Reserve Bank 0/ India, Banga/lIre, during each 0/ the,last 
thrle years : 

Total No, of Percentage 
As on Oass No, of employees to the total 

mtployees 

SC ST SC ST 

1-1-1972 I' 139 

II 

III 498 32 2 6'43 0'40 

IV (Excluding 167 29 17'37 0'60 
sweepers) 

IV (Sweepers) 2 SO 

Sweepers-cum.-Farashes 9 4 44'44 
Part--rime employees 

Medical Officers • 2 

HI- Compoun ders 

Hindi Teachers 

IV Tea/Water Boys 8 2 2S 

Cleaner Boy 100 

1-1-1973 IS3 

II 

III SI7 36 3 6'96 0.58 

IV (Exluding 183 33 18'03 0.53 
Sweepers) 

IV Sweepers 2 SO 

Sweeper-atm- '9 6 ,. ,16·67 
Farash 

Parl·tinte ~loyees 
- I MI!dtcaI Oftk:en. 2 

III Compounders 

Hindi Teacher 

112 
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As.on Class Total No. of Pen:entllle to 
No. of employees the total 
emplo- .. 
yees 

SC S1'-· .. SG-- ----8T 

IV T~fWat~ Boys " 8 3 31"": 

Ckaner Boy 100 

1-1-1974 I 154 

II 

III ',51 ' /.' ~ 39 3 7'05 0'54 

IV (Excluding 
" 

194 ~ 18'04 0'52 
Sweepers) •• or ~. 

IV Sweepen , " 2" • 50 

Sweeper-c:um- IS 10 66'67 
Faruh 

Part-time Bmp/Dy«s 

I Medic:al Officer 

III ' Compounder 

IV TeafWater Boys 7 2 28'57 

.. s 

_ S~ strength of Reacrve But ofIDdia. Bombay as furnished to • Study G~ ?f the q.n IDlteae. ~., , ••• ., " , 

As on ~8,8 TQtaI . No. of P-raae 
No. of employees to the total 

emplofees 

SC ST SC ST .. ., 

I •• -" •.• i'· JS56 J4: 0.90 0.06 

II ~ .. 
III 3719- . . -'9 13 4'''' 0.35 

IV (ElIdudiug , Swecpera) . Lt67 . ,"161 2 11.38 0.14 

au. IV SWeepen .21 I2 5742 
Pan";"" ..,,~ 
OMaI 9' .J 

a.. IV Mazdoc!n ,S ",.' .' 

F.-- .-.--:~. ,.- - '-'2'-' . , 11'11' .. 
Sweepers II 5 45'45 



114 

Total No. No. of Percentllge"to 
of employees the total 

Man C1ast employees 

SC -sT SC "ST 

l-I-I~3 *2 '11 0·68 0·06 

'II 19 

III 3694 175 12 4·74 0·32 

IV (Excluding 
, SweepeD) 1498 200 4 13·35 0·27 

Class IV Sweepers ~ 13 65 

Part-timftmpioyus 

Caas I Medical 
Officers 9 

Case IV Mazdoors 

Faruhes IS 2 13'33 

Utencils Oemen .2 

-Sweepers -12 7 58·33 

1-1-74 I 1719 13 0""'16 '"0"'06 

II 21 

III 40SS 179 14 -4"-41 0"35 

IV 
(Exdudina .weepaa) 1606 2Z9 8 Y4~6 o·SO 
Qua IV ~ 22 "17 77·27 
19-t-a--s;luyus 

,CIUa I Metical 
Officers 9 

a..a IV Mudoon 'I 

Farahes 15 3 20 

Malia. 2 

Sweepcn '12 '9 75 
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IlelOltveBaDk.of ladia, ·Calcaua 
Statement showing the Clan-wise m:l C1ire-wise strengths of employe::s in the Reserve 

Bank of India its and ,associate institutions as on 1st July, 1973 an:! the nurnb.=r of Sc~~-
duled Castes and Schedule:1Tribes amongst them. 

, Institution Class Category Total No. of No. of Percentage to 
No. of SC STem- thetotsl 
empJo- emplo- ployees 
yees y(es SC ST 

2 3 4 5 6 7 8 

Reserve Oass I Sr. Ofticen U 
Bank of Staff " Gr. I 109 
India (ex- Staff "Gr. II ~ .5 1·53 
duJiDg 
staff in Class II Personnel ~stt. 
associate 
inatitutions) Class III Tellers 73 

Assistants U 

OeibGr. I 412 44 10·68 1·43 
CCIbGr;n 621 UI 3 19·48 0'48 
CfN Euminer Gr:1 98 
CINBxmr. Gr. II ~8 ~ 10 14·64 
SleDo. Gr. I "3 

Stcno. Gr. II 13 I 7·69 
Typists 88 .-9 10·22 
Telephone 

OperatOrs 5 
Compounders '3 
Tela Operators 

Adrema Operaton 4 
Comptisq ...a 
mectricians . 3 
Assn. A.c. Plant 

Operators ·2 

1'nDBIIttors • z 
, Antt. CuecaIr&n • .1 

Building Overseer 5 
Lounge Supervisor I 

CassIV Duftries ..... 
Record CIcrb 8 u'S 
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I Z 3 .. 5 6 7 8 

Pressmen 5 

IDkmen .. 
UnitTruat CJaas I Sr. Officer • 
of India StaffOfliClera Gr.I 

" " Gr. II 8 

CJaas III ClabGr. r u z 18· 18 

- .,,(]erb Gr. R 18 3' 16·66 

~ists ·3 
StenoGr. II 

Teller 

au. IV Record Clerks 

Duftry 

Peons 6 

Mazdoor 

Agricul- Class I Staff 0fIic:ers 
tula1Re- GnldeI 3 
finance .staff Officen Gr. 11_ 
~, Class III Ocrks GCllde II leo 

StenoGr. II 1 

CJaasIV Pec:in 1 

InduItrial CJaas I Sr. 0fIi0ers z 
Develop - Staff 0fIi0ers Gr. I 10 

mcntBank .sid 0fIi0ers Gr. II 7 
of India Class 111 Clerks Gr. I 8 

CIerb Gr. II 9 2 22·22 

Steno Gr. II 1 
TypistJ 3 

'" CI_IV Duftry 

Gest. Operator I 

CarDrivcr • I 

Pevm 7 14·28 
Kbitm"pr 

-
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~t ~howint tM tOllJl nIItfIber of ~~ and tM ",.,.,.,. of &1wtiIW Caul 

GtUl ScMduUd Tribes _, tllem tltmnt 1«11 0 1M last tInw yean in tile Ruerw- BanA 
01 ftuIi4, MatlrGl. 

Alan CIa. Total No.. of 
No of. 

employees 
employees 

'8<: ST 

1-1-72 I '321 -I 
II J 

-:111 1471 . .,. '7 

'ilV (lhcI~eepen) 4P'7 -sa 
IV Sweepers 36 "a' . ... 

I-r-73 I 3JP _-J 

II I 

III 1583 90 8 

IV (Bscludina Sweeper.) 514 S6 

IV (Sweepers) • 36 18 

1-1-74 I 350 

II 

III 164s 134 8 

IV ~Sweepers) ~ ,*» 

IV (Sweepers) • 36 i7 .. 

Tot8I 'Number of 
CateaorY of 
polIS 

No. ,0( CQIIPlo,. 
empJo-

ur,-.y, ~ I 
CIua II 
CIua III 
CIua IV 

(exdudiIIa Sweepera) 
Sweepes 

yea .sc 
:I '9 

57 

56 :I 

30 2 
-3 .. 

ST 

4 

PercentIIF to 
the tota1 

SC ST 

0'31 

. s.03 0'48 

Jo'46 

so 
0'29 

5'69 0'51 
10'S, 

so 
0029 

8'15 0'49 
U'34 

47'23 

Put.:tto the . 

SC ST 

5 6 

1'75 

!I' 57 

'·67 



11" 
2 3 • S 6 

lit!";"', 1972 
OusI 54 1~8S-

a.s II 
Class III 54 HiS 
CIas IV 

(ExdudiDa sweepers) 29 2 8"'9 

Sweepers 3 

.In~'I~I 
62 1-61 

au. II 
CIata III 4B 2-08 

a-IV 
(Ezdudins Sweepers) 31 2 6-4S 

SWeepers 3 

IItl~, 197. 

ea.I I-59 
au. II 
Claa III 69 6 2 8-7 2'9 

a.. IV 
(&cIuding sweepers) ~ 3 8'8 

Sweepers .. 2S'O 

S~ sltDrz1ilw u. toIIIl ,.",.,. of ~ itt CIIusM 1, 11, 18 ",. IV tIIfIl tM 
,.",.,. of ScMtluW Quus _ SdwduI.I TriIIG -wit rMrrt as 011 utlllllWMJl , 1971, 1St 
1~, 1972 ud 1lI1~, 1973 (tmd aIM! IU 011 wl...-y, 197.) UlIM RIUfW BIIIIi 
of IrediD, COCHIN_ 

Catqoryof 
posts 

lit 1--", 1971 

Claa I 
, a- II 

Clan III 

a-IV 
(&dudina Sweepers) 

Sweepen 

Total }.lumber of 
No_ of employees 
emp~ 

yeea SC ST 

Pen:entqe . to 
the total 

SC ST ------------ ----, 
2 3 • S 6 

3 

18 

, 
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----

2 3 4 S 6 
.. _----

lit Janll4ry, 1972 

a.. I 9 
au. II . "/ 

a.. III 37 ... 
au. IV 

(2xdudina lWeepers) 10 
Sweepers . ' 

JltJ~, 1973 

Oau I . 12 

C1us II 
Qu_ III 40 
au. IV 

(Excluding SWeepers) 10 
SWeepers 

JltJ~, 1974 

CIa. I 14 
Clue II 
Oau III S2 2 I. 3"SS J"92 
OaaaIV 

I!.xdudiq Swcepen) IS 2 13"33 
Sweepcn 
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APPENDIX VII 

(Vide para 6.1 of the Report) 

DIFFERENTIAL RATES OF INTEREST SCHEME 

The DiffetentialRates of Interest Scheme was announced il} 
March, 1972 by Finance Mtr:ister to aid the weaker among the welk. 
I.nitiaUy the Scheme was to be implemented in backward districts, 
excluding those covered under the SFDA /MF ALA Projects and cov:-
ered borrowers belonging to the following categorius: 

. . 
(a) Scheduled Tribes, Scheduled Castes and others enga~ed, 

on a very modest scale, in agriculture and/or allied agri-
cultural activities. 

(b) People who themselves collect, or do elementary proces-
sing of, forest products and people who themselves collect 
fodder in difficult areas and sell them to farmers or trad-
ers. 

(c) People physically engaged on a modest scale in the fields 
of cottagel and rural industries and vocations in urban 
areas. Illustrative examples are: cutting cll?th and sewing 
garments, making reasonable cheap eatables, home deli-
very service of article.> al~d commodities of daily use, run-
ning waysid~ tea stalls, plying of self-owned manual rick-
shaws and cycle-rickshaws, repairing of· shoes I sandals 
mainly by hand, basket-making by hand, etc. 

: (d) Indigent students of merit going in for higher education 
who do not get scholar.>hips/maintenanee grants from 
governmental or educational authorities . 

. (e) Physically handicapped persons pursuing a gainful occu-
pation where some durable equipment and/or eontinuous 
supply of ra.w-material is useful. 

\ 
. (f) Orphanages and Women's Homes where sal~ble goods 

are made and for which 1:0 adequate and '"tlependable 
source of finance. e.g., endowments or regular charities, 
exist. 
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Since the Scheme was aimed at providing financial assistance to 
the weaker among the weak sections of the society, the Scheme laid 
down certain eligibility criteria for determining the entitlem~t of 
the borrowers to obtain finance at the concessional rate of 4 per 
cent per&1lllum. The eligibility criteria laid down were as follows: 

(a) his family income from all sources did not eKceed Rs. 2,000 
per annum in an urban or semi-urban area or Rs. 1,200 
per annum in a rural area; and 

(b) he did not own any land or the size of his holding did' not 
e-xceep one acre in the case of irrigated laL.d and 2.5 acres 
in the case of non-irrigated land. 

(c) H~ was prepared to work hard; 
(d) He could be helped to rise above his pre3ent economic 

level in a productive E4l1deavour with assjstance from 
banks, the productive endeavour bein~ such as would be-
come economically viable within a p.:: • .iod of, say, 3 years. 

(e) He did not i!l:Cur liability to two sources of finance at the 
same tima 

(f) He did not engage any employees working for him. 

After rev~wing the working of the 5cheme in January, 1973, it 
was felt that certain changes in the Scheme were called for in terms 
of coverage, income criteria, conditions regarding employment, maxi-
mum amount of loan etc. Accordingly in March, 1973, the Finance 
Minister announced certain modifications in the Scheme extending 
the coverage of the Scheme to include all industrially backward dis-
tJ;"icts and districts covEJ'ed under SFDA/MFALA Scheme. This im-
plied that the· Scheme was extended from 165 districts covered pre-
\ i0usly to 265 districts now. Similarly, the eligibility income criteria 
was also revised and the income ceiling for eligibility raIsed to 
Rs. 3001)/- per annum in an urban or semi-urban area and to Rs. 2000 
per annUm in rural aft8S. There was, however, no change in respect 
of ceilings regarding land holdings. 

The other terms and conditions of loans under the Scheme are as 
Wllows: 

\ 
(a) Actual amount of loan will depend on the particular 

scheme proposed to be financed an should be adequate to 
. ,euable the borrower to finance his requirement without 
having to borrow from another squrce. The maximum 
amount of the loan has been fixed at Rs. 1500/- for work-
ing capital and Rs. 5000/- for term loan. 
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(b) Both working capital and term loan will be admissible 
in accordance with the specific requirements of the bor-
rower. 

(c) Requ.irements of margin money may be ~. 

(d) Rate of interest will be uniform ally fired at 4 per cent. 

(e) While the working capital loan for financing seasonal agri-
cultural operations or the marketing of crops or othel' 
similar activities will be liable for repayment at the end of 
the season or such extended period as may be allowed in 
suitable cases, the repayment period of the working capital 
loan for other purposes shall be determined with reference 
to the goods and transactiona that are being flnaneed. 

Term loan for the acquisition of fixed assets shall not exceed 
5 years, including a grace period not exceeding two years 
on the repayment of principal. The repayment schedule 
will be worked out in each case having regard to the nature 
of the activity of the borrower and the economics of the 
scheme. In assessing the surplus for the payment of in-
terest and principal, due allowance should be made for the 
sustenance requirements of the borrower himseH. 

(f) The assets purchased with the loan may be hypothecated 
to! the bank. However, in appropriate cases of loans to a 
homogenous group of borrowers group guarantee may be 
accepted. 

(g) Each loan is to be covered under the Credit Guarantee 
Scheme. The guarantee fee shOUld be met by the banks 
not charged to the borrower. 

(h) The cost of insurance of asset charged to the banks, H 
considered necessary, should be borne by the bUlk.. 

The following types of institutions located in metropolitan areas 
are also eligible under the Scheme: 

(i) Institutions for physically haridicapped persons pU1'8lliJlg 
a gainful occupation where SQDle durable equipment and! 
or continuous supply of raw-materials is useful 

(ii) Orphanages and Women's Homes where saleable goods 
are made and for which no adequate and dependable 
sources of finance, e.g.,. endowments or regular charities 
exist. 

.. 



APPENDIX VIII 

(Vide para 4 of Introduction) 

Summary of conclusions!recommendations contained in the Report 

Reference to 
S. No. para number S~y of Conclusionsj 

" Recommendations in the 
Report 

1 2 

1 1.13 

.. , .... 
. ..E~ .. '. 

,t:, 
.,',. i, 

.. I"C"'!i· 
:~>ft~ 

~~.. 1l!' 

. ~ .... 

2 1.17 

3 

The Committee regret to note that no consi-
deration has so far been given to the question 
of appointment o~ qualified Scheduled 
Caste and Scheduled Tribe persons on the Central 
or Local Boards of Directors of the Reserve Bank 
of India. The Committee are surprised at the 
statement of the representative of the Miuistry of 
Finance that so far the appointment of a Sche-
duled Caste or Scheduled Tribe as a Director of 
the Bank is just by accident. The Committee 
would like the Government to formulate a de-
finite policy and lay down proper guidelines for 
the appointment of Directors of the Bank so 
that at least one qualified Scheduled Caste or 
Scheduled Tribe person is appointed a Director 
on the Central and each of the Local Boards of 
Directors of the Reserve Bank of India . 

The Commit1ee undentaDd and appreciate the 
autonomous character of the Reserve Bank of 
India in its day-to-day affairs. The Committee 
note that although there is a provision in the Re-
serve Bank of India Act. 1934. empowering the 
Government of India to issue directives to the 
Reserve Bank of India, need for issue of a formal 
directive by the Government to the Bank does 
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not normally arise as matters are settled by cor-
respondence. The Committee, however, are un-
happy to note the hesitancy on the part of the 
Reserve Bank of India to implement in toto the 
Government orders relating to reservations and 
other matters concerning the Scheduled Castes 
and Scheduled Tribes. The Committee, therefore, 
stress that Government must take immediate and 
effective steps to ensure that all the Government 
orders regarding reservations and other matters 
concerning the SchedUiled Castes and Scheduled 
Tribes are immediately accepted, and implemen-
ted, by the Reserve Bank of India and its Asso-
ciate InstitutioIl'S in toto. If necessary, the Gov-
ernment should issue a formal directive to the 
Bank under the provisions \)f the Reserve Bank 
of India Act, 1934, to have the needful done. 

The Committee are amazed to learn that the 
decision of the Reserve Bank of India not to 
accept the principle of reservation in favour of 
Scheduled Castes and Scheduled Tribes was com-
municated to the Government of India as early 
as in 1954 and it took 13 long years for the Gov-
ernment of India to persuade the Reserve Bank 
of India Act, 1934, to have the needful done. 
these communities based on the roster points on 
a permanent basis for 'direct_recruitment. 

The Committee feel convinced that protracted 
discussionslcorrespondence between the Govern-
ment of India and the Reserve Bank of India 
on the very principle whether reservations for 
Scheduled Castes and Scheduled Tribes should 
be provided or not in the Bank must have depriv-
ed many a Scheduled Caste and Scheduled Tribe 
candidates of the opportunity of joining the ser-
vices of the Reserve Bank of India. 

2.13 The Committee regret to find that the Reserve 
Bank of India has still not provided for reserva-
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2.28 

2.29 

tions for Scheduled Castes and S(:heduled Tribes 
in the services of the Bank in the posts filled 
otherwise than by direct recruitment. The Com-
mittee urge the Ministry of Finance to persuade 
the Reserve Bank of India to fall in line with 
the Government's policy decisions in regard to 
reservations for Scheduled Castes and Schedul-
ed Tribes in the services of the Reserve Bank of 
India and implement these policy decisions in 
letter and spirit. 

The Committee are distressed to lc~rn that the 
Reserve Bank cf India has not yet adopted the 
orders of the Government of India contained in 
the Cabinet Secretariat (Department of Person-
nel) Office Memorandum No. 2712171-Est(SCT). 
dated the 27th November. 1972 providing for re-
servations at 15 per cent for S e hedu1ed Cast<:!s 
and 7t per cent for Srheduled Tribes in promo-
tions on the basis of seniority subject to fitness, 
in appointments to all Class I, Class II,· Class III 
and Class IV posts in grades or services in whit h 
the element of direct recruitment. if any. does 
not exceed 50 per cent. The Committee feel that 
the fears which the Reserve Bank of India has 
expressed that applica1bn of the reservations for 
Scheduled Castes and Scheduled Tribes in pro-
motions in the services of the R~erve Bank of 
India will create difficulties as junior Sche-
duled Caste employees will supersede the 
senior ones in the general category do not have 
any basis. The same position obtains in the ser-
vices of the Government of India. If the Govern-
ment of India do not envisage any difficulty in 
implementin~ their orders issued on the 27th 
November, 1972, there is no reason why the Re-
serve Bank of India should have any difficulty in 
faIling in line with the general policy of the Gov-
ernment of India in this respect. 

The Committee note the understanding reached 
by the Reserve Bank of India with the Staff A~-
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soclations on service matters. The Committee are, 
however, convinced that if the position and the 
constitutional rights and safeguards of the Sche-
duled Castes and Scheduled Tribes are properly 
explained to the Staff Associations and that it is 
obligatory for the Reserve Bank of India to fall 
in line with the general policy decisions of the 
Government of India regarding reservations for 
Scheduled Castes and Scheduled Tribes. the Staff 
Associations will have no objection to the appli-
cation of theSe orders providing for reservations 
in promotion in the services of the Reserve Bank 
of India. The Committee would like the Reserve 
Bank of India to expedite their decision on the 
matter and appriSe the Committee thereof. 

2.30 Tpe Committee regret to note that out of 1775 

2.35 

2.36 

posts filled in the cadre of staff Officers Grade II 
by promotion of Class II and Class,HI employees 
during the period from the 1st January, 1966 to 
the 31st October. 1973. only 19 Scheduled Castes 
and one Scheduled Tribe were so promoted. This 
makes it all the more imperative that the Gov-
ernment of India orders regarding reservations 
for Scheduled Castes and Scheduled Tribes in 
promotions should be applied in toto in the Re-
serve Bank of India. 

The Committee desire that the Reserve Bank 
of India should ensure that grouping of posts is 
done on a uniform basis in such a manner that 
the Scheduled Castes and Scheduled Tribes get 
their due share in the services of the Reserve 
Bank of India. 

The Committee note that the Reserve Bank 
of India now proposes to introduce reservations 
for Scheduled Castes and Scheduled Tribes in 
higher posts also which require special 
experience andlor qualifications. provided the 
Scheduled Caste and Scheduled Tribe candidates 
with the prescribed qualUlcations are available. 
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The Committee would like the Reserve Bank 
of India to give shape to this proposal without 
any further loss of time as the Committee feel 
that there is no dearth of qualified Scheduled 
Caste and Scheduled Tribe persons to man the 
higher posts in the Reserve Bank of India. 

The Committee strongly recommend that no 
post in the Reserve Bank of India should be 
exempted from the application of orders provid-
ing for reservations for Scheduled Castes and 
S=heduled Tribes unless it is a post classified as 
'Scientific or Technical' or it is a post 'for conduct-
ing research or for organising guiding and di-
recting research' as per orders of the Govern-
ment of India on the subject. 

The Committee are glad to note that the Re-
serve Bank of India, at the instance of the Com-
mittee, has decided to apply the reservations for 
Scheduled Castes and Scheduled Tribes to the 
entire 17i per cent of Staff Officers Grade II 
recruited through open competition, irrespective 
of the fact whether recruited candidates belong 
to the existing staff or are from the open market. 
The Committee would, however, like the reser-
vations for Scheduled Cutes and Scheduled Trib-
es to apply to the entire 100 per cent recruitment 
of Staff Officers Grade JI, irrespective of the fact 
whether they are recruited by promotion or by 
open competition. 

The Committee regret to no~e the prevalent 
practice in the various Branches of the Reserve 
Bank of India to continUe the waiting lists for 
recruitment for several years at a stretch. This 
shuts out the door of recruitment in the Reserve 
Bank of India to many Scheduled Castes and 
Scheduled Tribes. as also to general candidates. 
who may hue qualified to take the Reserve 
Bank of India recruitment test after the waiting 
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list was prepared. The ~ommittee, therefore, 
. recommend that waiting lists for recruitment in 

the various Branches of the Reserve Bank of 
India should not extend beyond one year. Only 
in exceptional circumstances, and with the prior 
approval of the Central Office of the Reserve 
Bank of India, Bombay, should a Branch extend 
a waiting list for a period not exceeding six 
months. In all such cases; due quotas for S he-
duled Cas~es and Scheduled Tribes should inva-
riably be ensured. 

The Committee are not .~ onvinced with the 
argument of the Reserve Bank of India that qua-
lified Scheduled Caste and Scheduled Tribe can-
didates are not available fur recruitment in the 
Services of the Reserve Bank of India. The figures. 
of educated unemployed 'Scheduled Castes and 
Scheduled Tribes registered with Employment 

-Exchanges as shown in paras 3.13 and 3.14 of the 
Report indicate that there is no dearth of quali-

• fled Scheduled Caste 1 Tribe candidates. The Com-
mittee hope that the Reserve Bank of India will 
now make all out and sincere efforts to recruit 
as many Scheduled Castes and Scheduled Tribes 
as possible not only to the extent of current 
vacancies reserved for them but also to wipe out 
the shortfalls. 

The Committee would like the Reserve Bank 
of India immediately to furnish to all the Pre-
Examination and Coa~hing-cum-Guidance Cen-
tres details of employment opportunities in the 
Bank. mode of recruitment. specimen test papers, 
etc. to enable those Centres to draw up suitable 
training programmes and to disseminate and pro-
vide oc'upational information. literature, etc. to 
Scheduled Caste aDd Scheduled Tribe applicants. 

The Committee regret to note that the re-
commendations of the Yardy Working Group that 
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it would be desirable to select the best amoog the 
candidates belonging to Scheduled Castes and 
Scheduled Tribes and giv!,! ~em in-service train-
ing, which were made in 1967, were communica-
ted by the Ministry of Finance to the Reserve 
Bank of India only in 1973 and that too after the 
Committee had taken up this matter. The Com-
mittee would urge the Reserve Bank of India im-
mediately to adopt the principle recommended 
by the Yardi Working Group and to ensure that 
the best among the candidates belonging to Sche-
duled Castes I Tribes, even if they do not come 
up to the requisite standard, should be selected 
for appointment against reserved vacancies and 
given in-service training. 

The Committee note that the Reserve Bank 
of India is running four Zonal Training Centres 
at Bombay, Calcutta, Delhi and Madras which 
exclusively cater to the training requirements of 
Class III category, clerks Grade I and Clerlu 
Grade II, of the Reserve Bank of India. The Com. 
mittee recommend that special courses at these 
~aining Centres should be arranged for such of 
the Scheduled CastefI'ribe candidates as are ap-
pointed by the Reserve Bank of India with relax-
ed standards, as per recommendations made by 
the :yardi Working Group 10 that they acquire 
the requisite proficiency. 

The Committee would also like the Reserve 
Bank of India to ensure that when its employees 
are sent for training at these four Zonal ~. 
ing Centres, the prescribed percentages of re-
servations for Scheduled Castes and Scheduled 
Tribes are adhered to while selecting candidates 
for such training. 

The Committee are surprised to learn that the 
percentages of reservations for Scheduled Cutes 
and Scheduled Tribes followed by the various 

. , 
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~tinent C(i~t~es of t~ Reserve Bank of India 
sie, those wnicn are presCribed for the State! 
U.mon Terri.tory in ,which a Recruitment Centre 
If' shuated,and not those of the entire region serv-

, ed by a Recruitment Ceri~~e. Thus, for example, 
, reservations for Scheduled Castes and Scheduled 
Tribes foliowed by the Rese~e Bank of India at 
Nagpur are 6 Per cent for each of these oommu-
.w,ties, which is the preScribed percentage for 
MafuU.ashtra. The Nagp'ur Office of the Reserve 
Baitk of India. however ~ves. besides Vidarbha 
region of Mahar'ashtra. Madhya Pradesh also. 
where the pqpulation of Scheduled Castes is 13 
per cent a.nd that of Scheduled Tribes 20 per cent. 
Therefore, the Nagpur Office of the Reserve Bank 
of India, by following 6, per cent reservations for 
Scheduled o.stes anq. ~ per cent for Scheduled 
Tribes, is doing great injustice to the Scheduled 

, , , , CaJtes and Scheduled Tribes of Madhya Pradesh 
who constitute a much higb~r proportion of the 
pQP¥lation of that State. The Committee re-
eomm.end that the Reserve Bank of India should 
immediately ~vise tp~ pe~entages of reserva-
J:ioDs fqr Scheduled Castes and Scheduled Tribes 

, ' . fer.l'ecruitmettt by :the ~al Offices of the Bank 
: : ~.,it8JIiDI ,into co~atiqn thf!. proportion of popu-

la~ 'fIf ~ Schedu~~ ~astes and Scheduled 
Tribes in the entire region served by each of 
the Recruitment Centres of the Reserve Bank 

~ , of 'tttdia; 

The Committee WPUld like the Reserve Bank 
J df India to specifically ~ntion in the notifications 

lent to the Employment, Exchanges and in the 
reCruitment ad1'eI'tiS'tments published in news-
papers. the number !Of vacancies reserved fOl" 
Scheduled Castes and Scheduled Tribes in each 
recrultinerit and alaO the concessions/relaxatio.M.' 
~van~ble to the Schec1uled Caste and Scheduled 
Tribe candidates; TIi~ 'object of indicating the 

.. ...:.. 



1 2 

:4.26 

21 4.27 

, 

, " 

3 

- -
nUJnber of ~aj:ancles reserved for Scheduled Cast.: 
~att.d:Sehed~edTribes~d the concessio~l~ 
laxations avltlable to c-mdidates belonging to 
tiiese, con:uD\Ul.\ties in ;the notifi..uons to &01-
plo~t iKcll~ges .~: the advertisements in 
newspapers, is, that ,adequate number of Sche-
dllled: Caste/Tr;ibe ~Pi4aws are sponsored by the 

, Employment, Exd:lauges Ol" otherwise apply in 
,reSPODSe to- the, recnUQJleJlt advertisement. 

The COllUIlittee .fe!!1, ,that a period of three 
weeks given by the R.aettf! Bank of India to the 
EJpployment, E~chan,gea; _~ sponsor Scheduled 
Caste and Sche,duled Titbe candidates for its 

, recruitment i& ina~uate',as many of the proba-
ble candidatesm,y, be living in far off or interior 

,places. The Comnlittee suggest that this period 
should be increased to at Jeast six weelal. 

The Co~ittee would also like the Reserve 
Bank of India to ~tiJililo8te to tPe :Emplo~Qt 
Exe~es the pr~ ,r~,..sons for' rejection' of 
applications from ~had\lWi Caste and Scheduled 
Tribe candidates ,spQ~r~ by them to fill the 
re_rvedposts, as .~;wU\ help the Employment 
~~es to eear uptheu- own machinery snd 
take)~eJP..edial Ji/teps' j.n ,S})Wlsoring the right type 
of candidates :ill future. 

, The Committee note that the' :Reserve B8nk 
o~ India ,has made,direcir.ecruitments for a'num.-
ber of Class IV postS a~ also for the pOllts of 
PUnch Operiuors aJl<t 'Telephone Operators in 
Clas$ llr without, advertfsing 'the posts. The 
Committee would J}ke fir point out that, where 
direct recruitment (otheI'irise than through an 
examination) is to be made to fill vacancies re-
served for Sch~ul,ed Castes and Scheduled 
TJibes, an .advertisement;' as required vide the 

, ~try oLHQme, ~ai~ O.M. No. 1/1/7G-FJ3T 
,(SCT)~ dated, th~ 31st ~~, 1970. should always 
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be issued inviting applications from Scheduled 
Caste and Scheduled Tribe candidates only. 

".20 The Committee note that a large number of 
applications" from Scheduled Caste and Scheduled 
'rribe candidates for the posts of Clerks Grade 
n arid Coin/Note Examiner" Grade II have been 
rejected by the Reserve Bank of India, Calctittal 
fM grounds of ineligibility or incomplete particu-
lars. The Committee need hardly emphasise that 
applications from Scheduled CasU!s and Schedul-
~d Tri~ should be sympathetically "considered 
With a view to enable them to secure employ-
Ment and not to debar them on some ground or 
the other. The Scheduled Caste and Scheduled 
Tribe applicants whQ give incomplete informa-
tion in their application forms should be extended 
all possible help to get their application forms 
duly completed. 

4.30 'l'he Committee note that the Reserve Bank 
of India will henceforth intimate its require-
ments to the National Employment Service for 
such of the technical posts for which generally 
no Scheduled Caste or Scheduled Tribe candidate 
is sponsored by the Employment Exchanges to 
ftll the reserved vacancies. 

4.36 The Committee feel that one of the reasons 
for shortfalls in the employment of Scheduled 
CasteslTribes in the Reserve Bank of India, vis-a
w the quota reserved for them, is that the Sche-
duled CasteJTribe applicants were, in the past, 
not considered by the Reserve Bank of India with 
relaxed standards and no concession worth the 
name was extended in their favour. The Com-
mittee are happy to note that the Reserve Bank 
of India has nQW extended cer~ concessionsl 
relaxations in favour of the Scheduled Caste and 
-Scheduled Tribe candidates, particularly all the 
concessions which are available to the children of 



1 

26 4.37 

27 4.44 

28 4.45 

1 
..J 

3 

employeeslex-employees of the Bank. The Com': 
mittee would, however, like the Reserve Bank 
of India to give a concession of at least 5 per cent 
marks to Scheduled Caste and Scheduled Tribe 
candidates in the written test and the qualify-
ing speed for them in the typewriting test should 
be not more than 30 words per minute. 

The Committee hope that if concerted riieasur:-
es are taken by the Reserve Bank of India to 
implement these concessiensJrelaxationj both iIi 
letter and spirit, the intake of Scheduled Castes/ 
Tribes in the employment of the Reserve Bank of 
India and its Associate Institutions will substan-
tially: increase. The Committee would like the Re-
serve Bank of India to keep a continuous watch 
on the progress made in this behalf and to reo 
view the position every year. 

The Committee are distressed to note that 
out of 90 Scheduled Caste candidates, who had 
qualified in the written test for recruitment of 
Coin/Note Examiners Grade II in the Reserve 
Bank of India, Madras, 45 candidates were rated 
unsuitable in the interview by the Selection 
Board. In the opinion of the Committee, this 
wholesale rejection of the Scheduled Caste candi-
dates in interview by the Selection Board of the 
Reserve Bank of India is unjustified particularly 
when all of them had qualified in the written test 
and a number of posts of CoinJNote Examiners, 
Grade II reserved for Scheduled Caste candidates 
were available. In the circumstances, the Com-
mittee feel that there is a greate!" need to make 
the Selection Boards and the Services Boards of 
the Reserve Bank of India mo!"e representative 
by associating a Scheduled CasteJTribe Officer 
with each of them. 

The Committee would further urge the Re-
serve Bank of India that if a competent Schedul-
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'ed ,<::aateITribeOflleer is 'not available in the 
'B8erveBfmk of, Itutia' for the purpose, a suitable 
·Scheduled CasteITribe-Offic:er from other Nation-
"a1i8&d BankA1MiDistriesJo.~tments should be 

"lI!s8OC!lated with thae.' SelMtion BoardslServiceS 
:Board. of the·Rf!lerv&1laftk of India. 

29 4.55 The Committee are unhappy to note that a 
lArge'nutnber'ef~aacies in Class- ITI and·in 

,Class IV -have lbeen dereserved by the Reserve 
,.cBmikofIndiaBinee'l967Without following the 
[;pt"'!'llCribed p!'OCeQlIre. iThe Committee recom-
mdndrthat before a·ye@ancy reserved for Sche-
·tlutIed Castes/Tribes, is' d~eserved, all possible 
'awn.t1es should he explored to invite appiications 
ftUn the'&heduled'::c.:s*!Tribes and the pres-

, ~ pWllCedure laid t!ow!i ·for the purpose should 
.. '. -'. be 'mf!tteulouslyftlllOwed. 

::80 '4.56 Thtr CoImmittJee h0pe that with· ·the introdUc-
tion of the ne~proced\ll1e" by the Reserve Bank 
of Indi9. whereby all :P"O}l0sals for dereservation 
of; 'Yaeanci~ in ctass~ III 'POsts have to be refer-

;:Ired by -the 'Managers of Local Offices to the Clm-
tral:e!iee at 'Bombay,i, there would be no occa-

" sion hi 'future to 'der~e-a reserved vacancy. 

;;31 ' 'lll.5'1'The :COmmittee 'Vtould-like the Reserve Bank 
Lof 11lttia to eK8mine· the 'feasibility of keeping 
. ihevaee.ciesresetved for: Scheduled Castes and 
':SehedUled Tribes uhftlled -till suitable candidates 
i 'belonging 'to these eorrunuJtities are available ins-
-tead ~f dereservingthem·end filling them up by 

. gefi~ral eandidates. 'nUs will curb the tendency 
'tddereserve a vaeancy .\$'ithout making proper 
:effOrts tc5gef a: Sclteduled.Caste\Scheduled Tribe 

'dIn&date" to ft1l tbatvacancy. 

32 4.58 The Committee suggest that the number of 
. vacancies ~ed· by the Reserve Banlt' of 
~ c!U:riDga ~ tD!Je'her with reasons there-
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for, should be intimated to the Ministry of Fi-. 
nanCe (Department of Banlting) with a copy to 
the Commissioner for Scheduled Castes and Sche-
duled Tribes for their information. 

The Committee hope that the Reserve Bank 
of India Will tighten its :tna'ehinery for mainte-
nance and inspection of rosters as proper main-
tenance of rosters is absoluu!ly necessary to en-
sure due representation of 8cfuedwed Castes and 
Scheduled Tribes in services. 

The Committee are glad to note that the Re-
serve Bank of India has now set up a separate 
Cell in the Central R~ruitment Section of the 
Central Office of the Reserve Bank of India at 
Bombay, under a Liaison Officer, to look after 
the matters relating to the Scheduled Castes and 
Scheduled Tribes and that the activities of this 
Cell will hereafter be inclUded in the Annual 
Reports of the Reserve Bank of India. The Com-
mittee would like the Reserve Bank of India to 
appoint similar Liaison Officers. and set up simi-
lar Cells in all the Offices of the Sank in. the 
country. 

The Committee hope that the Liaison Officers 
in the Reserve Bank of India would impress upon 
all the recruiting authorities in the Bank the 
imperative need for strict observance of 
the reservations and other orders relating to the 
representation of Scheduled Castes and Schedul-
ed Tribes in the Services of the Reserve Bank 
of India and its Associate Institutions. 

''l'he Committee would like the Reserve Bank 
Of India to forward a copy of their annual State-
ments regarding the :t<eJ'I'eseutation ·of ~ 
Castes and Scheduled Tribes iIi the services of 
the Bank to the Commissioner for Scheduled Cast-
es and Scheduled Tribes simu!taneously when 
the Bank sends these statements to the Ministry 
of Finance (Department of Banking). 
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The Committee would also like the Ministry 
of Finance (Deparment of Banking) and the Re-
serve Bank of India to make a thorough and ana-
lytical study of the Annual Statements compiled 
by the Bank regarding the representation of 
Scheduled Castes and Scheduled Tribes in the 
services of the Bank so that prompt and effective 
measures may be taken to remove the deficienc-
ies noticed. 

The Committee would like the Reserve Bank 
of India to provide 10 per cent reservation for 
its Scheduled Caste and Scheduled Tribe em-
ployees in allotment of accommodation, particu-
larly for the lower' category of employees. keep-
ing in view the provisions of the Government 
of India (Directorate of Estates) Office Memo-
randa No. 12035 (5) I 69-Pol (II) dated the 6th No-
vember, 1969 and No. 12035(3) I 73-Pol (II) dated 
the 24th September, 1973 on the subject. 

The Committee note that the Government 
have issued detailed guidelines on differential 
rate interest scheme by which banks are to give 
concessional rate of interest on schemes to be 
taken up by small borrowers in selected back-
ward districts. The Committee would like the 
Ministry of Finance (Department of Banking) 
to consider the feasibility of further liberalising 
this scheme and making all the Scheduled Castes 
and Scheduled Tribes, irrespective of their in-
come ceiling or place of residence. to be entitled 
to borrow under this scheme. 

MGIPND-LS II-1664 LS-23-9-74-950. 
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